
DIItEC″ I｀ORATE CENERAI」 ()「 FOItEI(〕 N/1｀ RADE
(DES― II SECT10N)

MEETIN(〕 No.02/81-AIノ C2/2019 DATED 01.05.2019

PIcasc〕 oヽtc

i. 1lor  inforlnation  of cxportcrs,  Norlns (〕 ol■■littcc― II  handlcs  an  cascs  pcrtailling  lo

Axalon/ratincati()n of norins fcbr l〕 xport ProductSね lling undcr I′ I｀C(HS)(〕 haptCr 72 1o 76,78t()

80, 85.(〕olnintinications in rcspcct of cascs/pcrtainil18 tO N(〕―II lllay bc scnt to cillail addrcssi

nc2.dgftの nic.in

ii.In ccrtain cascs thc dccision of thc Norills Col■ lnittcc rcibrs to thc ltccollllllCndations/

()bscrvations/1)crlcicncics  rcccivcd  ■olll  thc  conccrncd  
′
I｀cchnical  Authority.  Whcrcvcr

applicablc,a scanncd copy ofsuch doculllcnt has bccn placcd atthc cnd ofthcン linutcs,in runnin3

scrial ordcrs. 
′
1｀hc conccrncd applicant/colmpany may 30 through thc salnc and rcspond

accordil131y.

i五 . Silllilarly,a scanncd copy ofthc blank Standard I)cicicncy I「 ormat,which inay llnd a rcibrcncc in

N(〕 dccisions, has also bccn attachcd in thc cnd.′ I｀his may also bc rcR31Tcd to by thc conccrllcd

applicant/colnpany and llnav bc rcspondcd accordil181y.

iv. 
′
I｀hc Norins(〕 ol■ lmittcc has takcn dccision only with rcspcct to tcchnical aspcct/wastagc norllls.

Whilc rcdccllling tllc appHcations, ItAs should chcck that thc applicant has ful「 lHcd all

rcqtlircincnts as prcscribcd in policy/proccdurc including thosc in Policy (〕 irctllars issucd 'oln

tilnc to tilnc()r any othcr provisions tindcr lf′ I｀P/11BP forl〕 ()1)(〕 .

v.Whcrcvcr thc(〕 ()lninittcc has「lxcd lヽ oriln s,thc conccr1lcd ltA inay cnsurc that AA is issucd()n thc

wastagcs/consulllption as rati「lcd by thc(〕 ollllnittcc or as pcr wastagcs clailncd in thc application,

whichcvcr is lcss.

νlcctin3 1｀ 0・ 02/81 of Norlms(〕 olnlnittcc― II for thc ycar 2019-20 hcld on 01.05.2019 undcr

thc(〕 hairinanship()F Shri lt.P。 (〕 oyal,Additional I)ircctor(〕 cncral ofI「 orcign′ I｀radc to considcr thc

R)Howil13 applicatiolls for rati「lcation of norins ill rcspcct()f advancc atlthorizations tindcr I)tlty

Iう xcmpti()n Schcmc((〕 haptcr-4)of I「 Orci3n Tradc Policy 2015-20.′ I｀hc R)llowin3 1mcinbcrs wcrc

prcscnt ill thc incctin3:

Sl.No。

1.

2.

3.

4.

5.

6.

7.

Namc & I)csignation

Shri K. K. 'l'iwari, IA

Shri Siraish Kurnar. (lorrsr.rltarrt ('l'llC-1 )
S1tri K. S. Sodhi, n IXMIl)
Shri V.C. Agarwai. Consr-rltartt ('l'l:O-3)

Sirri Shobirit (iupta, I)y. IXil"l'
Shri Cirandrakanth l{cddy Mallu, Assistarrt l)GI;'l'
Shri Arnit Kumar. Assistant IXiF'l'

1)cpartincnt

I)I II

I)(〕 I「
′
I｀

MSMI:
I)(〕 lf′ 1｀

1)(〕 ll′ I｀

I)(〕 I「
′
I｀

1)(〕 lギ
'I｀

1. Minutcs ol'Mccling,, No.01/tll hcld on i0.04.2019 wcrc circulatcd amongst thc rnctnbcrs oi-l

24.04.2019. No cotnrncnts havc bccn rcccivcd liorn any rnctnbcr on such nrinutcs.'l'i-rcrcli>rc.

thc rninr"rtcs arc unanirnously approvcd.
2. Minutcs of tirc cascs Ciscr-isscd in thc mccting arc as bclow:-
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Casc N().:       I)any Namc:Iう III)   IMcct No/1)atc:           Status:
58/12/81-AIノ C2/2018  :INDUCTION        2/81-AIノ C2/2019              ‐

1)ItIVATI〕 I′ Iヽ41′ I｀ 1う I).  01.05.2019               ‐

IIQ IfilC:          RIノA「ilc:         I′ ic.No/Date:071010631l        Dcた rrcd

01/81/050/00696ん へM19/107/24/040/00163/AM15/106.08.2014

l Dtcisi()n:′
I｀hc C6mmiucさ c8Asiacrcd thc casc as pcr agcnda and notcd that thc applicration was scnt

to ⅣlcitY br cxa11lination of thc casc on 20.03.2019 followed by a I).(). Icttcr on 10.04.2019.

IIo、vcvcr, no conllncnts havc bccn rcccivcd yct. 
′
I｀hc(〕onllmittcc dccidcd to rcnlind McitY for

cxpcditing thc conllncnts.

′
l｀ hc casc stands dcR〕 rrcd.

(〕asc No.:               Party Nainc:」 UPI′ I｀ IうR     卜Icct No/1)atc:         Status:
25/13/81-AI′ (〕 2/2014       S()Iノ AIt l)()WIう It Iン I)vII′ I｀ I〕I) 2/81-AIノ (〕 2/2019

01.05.2019

HQ IrilC              RI′ A Irilc             Iノ ic.No/1)atc:02102()48561)crcrrcd
:01/81/050/00441/Aン 115/    :02/24/040/00090/Aンi15/    25.08.2014

1)ccision: 
′
I｀hc(〕 ol■lrnittcc considcrcd thc casc as pcr agcnda and noted that thc applicant's rcply

was scnt to Consultant(′ I｀ I〕C-3)fcDr CXamination of thc casc.′ l｀hc(〕ominiicc obscrvcd thc

2 fO110win3 dcrlcicncics in thc rcply:

1.′ l｀ hc detailcd calculation ofraw matcrial withjustincation is n()t pr()宙 dcd.

2. AIso,usc of mally inputs is not providcd.

′
I｀hcrcforc,thc Committcc,on thc rccommcndation of Consultant(′ l｀ 1う C-3),dccidCd to call thc

applicant FcDr pcrsonal hcaring to cxplain thc casc in thc forthcolnin3〕 (ヽ〕 rncctin3・

′
I｀hc casc stands dcた rrcd.

(〕 asc No.:                Party Nalnc:」 tJPI′ l｀ 1〕R      Mcct No/1)atc:         Status:

2/1/81¨ AIノ (〕2/2015        1S()1/AIく I)()WI〕 It 1/1MI′ I｀ 1〕 I) .2/81-AIノ (〕2/2019

HQ Filc RIノ A lrilc

01.05.2019

1ノ iC● No/1)atc:()210205584 1)crcrrcd

:01/tt 1/0s0/000021AM161 :0212410401002 i9ln M 15/ 19.02.2015

I)ccision: 'l'hc Commitlcc considcrcd thc casc as pcr agcnda and nolcd that thc applicant's rcply
was scr-rt to (lonsultant ('l'l')C-3) lor cxaminatior-r of thc casc. 'l'hc (lornrnitlcc obscrvcd thc

3 l'ollowing dcficicncics in thc rcply:

I . 'l'hc dctailcd calculation of raw matcrial with justificalion is not providcd.
2. Also, r-rsc of many inputs is not providcd.

'i'hcrcforc. thc Committcc, o1"l tirc rccornrncndation of Cor-rsultant ('l'lrC-3), dccidcd to call thc
applicant lor pcrsor-ral hcaring to cxplain thc casc in tirc lorlhcorning NO mccting,.

'l'hc casc stands dcl'crrcd.
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Casc No.:

7/5/81-AIノ (〕2/2015

HQ lrilC

:01/81/050/00107/ANl16/

Casc No.:

12/13/81-AI」 (〕 2/2015

HQ「 ilC
:01/81/050/00245/Aン116/

Casc No.:

57/8/81-AIノ (〕 2/2018

HQ lrilC

:01/81/050/00439ん へヽ /119/

I)any Nalnc:TA′ I｀A POWI〕 Iく IMcCt No/1)atc:
S()Iノ AR SYS´ 1｀ I〕 MSIノ

′
I｀ D。  2/8卜 AIフC2/2019
‐01.05.2019

Party Nalllc:」 UPI′ I｀ l〕R    ⅣIcct No/1)atc:
S()Iノ AIt P()Wl〕 It Iノ Iヽ41′ I｀ 1〕 I)2/81-AIン (〕2/2019

01.05.2019

Iヽ IィA Irilc                 lI′ ic.No/1)atc:0710108018 1)cfbrrcd

:07/24/040/00470/AM115/   115.04.2015

Status:

Status:

Status:

Dccision: 'l'hc Cornrnittcc considcrcd thc casc as pcr agcr-rda and obscrvcd tl-rat a dcficicr-rcy lcttcr
sccking ccfiain ir-rlonnation as raiscd by Consultant ('llrc-3) was scnt to thc appiicant on

22.03.2019. IIowcvcr, no rcply has bccn rcccivcd yct. Ilcncc, thc Committcc dccidcd to scnd finai
rcmindcr to thc applicant.

'l'hc casc stands dcfcrrcd.

ItIノ AI「 ilc                Iノ ic.No/1)atc:0210205883   1)clbrrcd

:02/24/040/00033んへM16/   12.06.2015

I)ccision: 't'hc Comrnitlcc considcrcd thc casc as pcr agcnda and notcd that thc applicant's rcply
was scnt to Consultant ('l'lrO-3) lor cxamination ol'thc casc. 'l'hc Comrnitlcc obscrvcd thc I'ollowing
dcficicncics in thc rcply:

l. 'l'hc dctaiicd calcr"rlation ol'raw rnatcrial with jLrstification is rrot providcd.
2. Also, usc of lnalty ir-rpr"its is not providcd.

'l'hcrcforc, thc Committcc, olt thc rccommcndation ol'(]or-rsultant ('l'l')C-3), dccidcd to cail thc

applicant for pcrsonal hcaring to cxplain thc casc in thc forthcoming NC mccting.

'l'hc casc stands dclcrrcd.

1)any Nalnc:IノM WINI) IMcct No/1)atc:
1)()WI〕 R BIノ AI)I〕 S(INI)IA)2/81-AI′ C2/2019

1)V′ I｀ .I′
′
l｀I)               01.05.2019

Iヽ IノAI「 ilc                 Iノic.No/1)atc:07101084961Appr()vcd

:07/24/040/()0079/ノ ヘ` 416/    10.07.2015

Dccision: 'l'hc Comrnittcc considcrcd tirc casc as pcr agcnda. 'l'hc rcprcscntativcs oi thc applicant

cxplailcd thc mannfacturir-rg proccss dr-rring tirc pcrsor"ral hcaring and sr"rbrnittcd thc caicr.rlatiorl

shcct & rnatcrial balancc. On thc basis of rccomrncndations and writtcrr commcnts givcn by

Consr-rltant ('l'lrC-1), thc Cornrnitlcc dccidcd to l'ix thc ad-hoc ltorrls as ltndcr:

6 F)xport item: i,M 40 I{O'I'AI{ I}l.n I)ll - 3 Numbcrs

Net wcight should not lcss than 646tt.56 Kg pcr bladc.

Import Item:

1 . Quanlity of cornponcnts at Sl. No. 49 to 53 &" 51 to 66 is allowcd as pcr GN-4.

2. euantity ol' copiurnablcs at Si. No. 67 to 72 is allowcd as applicd lor and ail logcthcr

valuc rcstrictcd ltt 1o/o of i:Otl valuc.

3. Qr.rantity of rcst of thc itcttrs is allowccl as applicd lbr.

I{A cor-rccrncd may takc sr-ritablc conscqr-rcntial action accordingly.
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Casc No.:             1)arty Namc:Iノ Mヽ/1ND   IVIcct No/1)atc:       Status:

58/8/81-AIノC2/2018      1)OWI〕 It BIノADItS(INDIA)12/81-AIノC2/2019     
‐       |

IPV′ I｀ .Iノ
′
I｀I)               101.05.2019

HQ「 ilC            ‐RI′A lrilc           I′ ic.No/1)atc:0710108495 Approvcd
:O1/81/050/00440/Aン 119/    :07/24/040/00103/Aン116/    10.07.2015

1)ccision:′ I｀hc(〕 olmrnittcc considcrcd thc casc as pcr agcnda.′ I｀hc rcprcscntativcs()f thc applicantl

cxplaincd thc inanufracturing proccss durin3 thC pcrsonal hcaring and sublγ littcd thc calculation

shcct よぅ lnatcrial balance.()n thc basis of rccolnincndations and writtcn collnincnts givcn byl

Consultant(′ I｀ 11(〕 -1),thc COmmitcc dccidcd t()Ax thc ad― hoc norms as undcr:

7 EXportitcm:I′ M40PI「 RP ROTARI〕 Iノ AI)I〕 - 3 Numbcrs

‐
Nct wcight should not lcss than 6468.561く g pcr bladc.                                  |

.IInport ltcnl:

1.Quantity ofcomponcnts at Sl,No.521o56&61 lo 72 is a1lowcd as pcr GN-4.

2.Quantity oFconsulllablcs at SI.No.73t()78 is all()wcd as applicd for and all togcthcr valuc

rcstl・ ictcd to 10/。 ()f「 ()l〕 valuc.

3.Quanthy ofrcst ofthc itcins is a1lowcd as applicd br.

IRA concerncd inay takc suitablc conscqucntial action accordingly.

Casc No.:              IPany Nalnc:INI)IC Iう MS   ‐ンIcct No/1)atc:         Status:
52/2/81-AIノC2/2019      1〕 Iフ I〕CTRONI(〕 S PVT.Iノ

′
I｀1).2/81-AIフ C2/2019      1
101.05.2019

HQ IrilC          IRIフ AI「ilc          I′ ic.No/1)atc:0710108680 1)cficrrcd
.  :01/81/050/01138/AM19/    :07/21/040/00486//1M16/   104.09.2015             1

811,ctisi()ni′
I｀Aさ c61lmi16と こ6Asid`rさ d iAc tasc as pcr agcnda and notcd that thc hard copy of

application 1las not yct bccn rcccivcd肝 ol¬n thc applicant and conccrncd ltA.IIcncc,thc(〕ollllnittcc

dccidcd to scck 'olll the applicant and conccrncd ltA lo fし lrllish colmplctc sct of application for

cxalllination ofthc casc.

′
I｀he casc stands dcFcrrcd.

Casc No.:              1)alty Nalllc:I「 (〕 101う N     Iンicct N()/1)atc:        Status:

46/5/81-AIノC2/2()18     (〕 ONNl〕 C′ I｀()RSIノ Iヽ41Tl〕 I) 2/81-AIノ C2/2019
01.05.2019

‐ IHQ Irilc           RIノ A Irilc          Iン ic.No/1)atc:1010059308‐ Dcfcrrcd
l:01/81/050/00254/AM19/ 1  :10/80/040/00054/ノ Mヽ16/   111.11.2015            

‐

9 Dccisi()n:′
l｀h6C()1linitcc 86nsidcrcd thc`五 sc as pCr agcnda and notcd that thC applicati()n was

scnt toンIcitY R)r cxalγ lination()Fthc casc on 24.01.201 9 fo1lo、vcd by aI).().lcttcr on 10.04.2019.

IIo、〃cvcr, 1lo collllncnts llavc bccll rcccivcd yct.′ I｀ hc(〕 ()lninittcc dccidcd to rcinilld McitY R)r

cxpcditil18 thc cOnllncnts.

'l'hc casc stands dcfcrrcd.
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ICasc No.:             1)arty Nalnc:「 CI Ol〕 N     Mcct No/Datc:       StatusI
‐29/24/81-AI″ (〕2/2015      (〕ONNI〕 C′ F()ItS Iノ I)MI′FItI)  2/81-AIフ (〕2/2019       1

101.05。 2019            1

111Q Irilc          RIノ A llilc          lIノ iC● No/1)atc:1010059346 1Dcfcrrcd

l:01/81/050/00531/Aヽ 416/    :10/24/040/00082/Aヽ 416/   18.12.2015

1011)cciζ ibn:TAc commiicc considもおd tl18 6五ζも五s lcr ttL`hal ana notcd tllat thc五 lpli`五ntis rclly
was scnt toヽ 4citY on 02.04.201 9 for cxainination oFtllc casc.AI)。 ().rcnlindcr icttcr was also scnt

lon 10.04.2019.IIowcvcr,no collllllCnts havc bccn rcccivcd yct.′ I｀hc(〕 olnlnittcc dccidcd to rcinilld

lヽ
4citY for cxpcditing thc colnmcnts.

|′ I｀hc casc stands dcilcrrcd.

ICasc No.:            I)arty Namc:I′ M WIND   ‐Mcct No/1)atc:       Status:
141/8/81-AI′ C2/2018    1)OWl〕 R131ノAI)ES(INI)IA)12/8卜 AIノC2/2()19    ‐

1                         1)V′ I｀ .Iノ
・
I｀I)               101.05.2019            1

1HQ IrilC           RIノ A Ifilc          Iフ ic.No/Datc:0710109505 Dcfcrrcd
:01/81/050/00423/Aン119/    :07/24/040/00400ん へM16/    10.03.2016

1)ccision:′ l｀hc(〕 ollllllittcc cOnsidcrcd thc casc as pcr agcnda and hcard thc rcprcscntativcs oF thc

‐applicant duril13 pcrsonal hcaril13・  
′
I｀hc rcprcscntativcs sought solnc tilnc to stiblllit thc rcqtlisitc

illforination.I Icnccn tllc(〕 olnlllittcc dircctcd thc applicants to subinit thc follo、 ″ing ink)rination

withill 15 days:

111  1.Nct colltclll oflrRP in I〕 xport Product.
1 2.Nct contcnt of13alsa Wood,PVC form(WCight wisc)in I〕 Xpon l)rOduct.

3.  Nct、 vci3ht of Pultrusions,platc and inctal parts.

1  4.Nct wcight ofI]xpo■ Product.
1   5. Valuc of consuinablcs.
‐
  6.  SI.卜|().5 and 1l o「 thc Standard I)crlcicncy 1lorinat.

‐   7. Suinlllary shcct illdicratil13 WCight&Shippin3 13ill Numbcr.

8. (〕opy of Shipping 13ill for cntirc cxport conflrining thc wcight indicatcd in thc Suinmary

l      Shcct.

|′
I｀hc casc stands dcllcrrcd.

(lasc No.: I'}arty Natnc: LM WINI) Mcct No/l)atc: Status:
42/8/81-AIノC2/2()18    POWI〕 R131ノ ADI〕 S(INDIA).2/81-AIフ C2/2019

PVT.I′
′
I｀D

RI′A lrilc

01.05.2019            1

1ノic.No/1)atc:071010956711)cfcrrcdHQ lrilC

:0 1 /tt 1 /050/004 241 LVlgl :07 12410401004061 AMl6l 24.03.2016

l)ccision: 'l'hc Cornrnittcc considcrcd thc casc as pcr agcnda and hcard thc rcprcscntativcs of thc

applicant during pcrsonal hcaring. 'l'hc rcprcscntativcs sought somc tirne to subrnit thc rcqr"risilc

ill'orrnation. I Icncc, thc Comrnitlcc dircctcd thc applicants to subrnit thc I'ollowing inforrnation

within l5 days:
12 l. Nct contcnt of If ltl'} in l:xport Product.

2. Nct contcnt of llalsa Wood, PVC I'onn (Wcight wisc) in l:xport Product.

3. Nct wcight of Pr-rltn-rsiotts, platc and tnctal parts.

4. Nct wcight of I'.xport Product.
, 5. Valuc of cortsumablcs.

6. Sl. No. 5 and i I of thc Standard Dcl'icicncy lionnat.
7. Summary shcct indicating wcight & Shipping Ilill Nurnbcr.

ti. Copy of Shipping ilill lor cntirc cxport conllrrning thc wcigi-rt indicatcd in thc Surntnary

Shcct.
′
1｀hc casc stands dcFcrrcd.
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Casc No.:

4/10/81-AIノ (〕 2/2016

11Q I「 ilC

Casc No.:

51/2/81-AI」 (〕2/2019

HQI「 ilC

14

Casc No.:

2/6/81-AIノ (〕 2/2017

HQ lrilC

ICasc No.:

2/12/81-AIノ (〕 2/2016

17

11Q IrilC

:01/81/()50/00219/AM17/

Party Namc:「 CI Ol〕 N
CONNI〕 CTOItS Iフ IMH｀ 1〕D

ItI′ A lrilc

Palty Nalllc:SRV

TEIノItCOM PVTIノTD

ItIフ A lrilc

ンlcct No/1)atc:2/81- Status:
AIン (〕 2/2019
101.05.2019            1

1′ ic.No/1)atc:1010059443 1)cfcrrcd

30.03.2016

agcnda and dccidcd to send copy of

Mcct No/Datc:

2/81-AIノ (〕 2/2019

Status:

101.05.2019

1′ ic.No/1)atc:0410161817 1)cfcrrcd

18.04.2016

agcnda and notcd t1lat thc hard copy of

and conccrncd ltA.IIcncc,thc(〕 ol■llllittCC

to ftlrllish colmplctc sct of application fcDr

ンIcct No/1)atc:            iStatus:

2/81-AIン (〕2/2019

01.05.2019

1/ic.卜 lo/1)atc:1010059489     1)cfcrrcd

24.05.2016

pcr agcllda and dccidcd to scnd copy of

Status:

01.05.2019

1ノ iC.No/1)atc:101005949611)cfcrrcd

Mcct N()/Datc:

2/81-AIン (〕2/2019

01.05.2019

1ノ ic.No/1)atc:1010059524

01.07.2016

Status:

:01/81/()50/00189/Aン117/    :10/24/040/()O125/AN116/

1)ccision: 
′
I｀hc (〕 orninittcc considcrcd thc casc as pcr

application toン IcitY fbr cxalllination ofthc casc.

′
I｀hc casc stands dcR〕 rrcd.

:01/tt1rc50/011371AM191 :0412410401002141AM161

I)ccision: 'l'hc Cornmittcc considcrc<J thc casc as pcr
appiication has not yct bccn rcccivcd frorn thc applicant
dccidcd to scck from the applicant and conccmcd ItA
cxarnination of thc casc.

'l'l-rc casc stands dcl'crrcd.

I)arty Nainc:I「 (〕 I OI〕N
CONNIう C'1｀ORS
I″ IMI′ I｀ lう I)

ItIノ A llilc

:01/81/()50/00142/Aヽ 418/ :10/24/040/00008/AⅣ l17/

1)ccision: 
′
I｀hc (〕 olnlllittcc considcrcd tllc casc as

application toヽ4citY Fc)r cxalnillation of t1lc casc.

′
I｀hc casc stands dcfcrrcd.

Casc No.:

51/7/81-AIノ (〕 2/2016

HQI「 ilC

Party Nalnc:I「 (〕 I OlうN     
‐
Mcct No/1)atc:

CONNItCTORS Iノ IMI′ l｀1]I) 2/81-AIノ C2/2019

RIノA Irilc

. - :0ll81l0s0l00ls3/AMl7/ :101241040/000t4lLM17l 31.05.2016
I6

I)ccision:'l'l-rc Cornrnittcc considcrcd thc casc as pcr agcnda and r-rotcd that tirc application was
scnt to McitY on 27.06.2016 flor cxarnination ol' thc casc. Ilowcvcr, no comlr]cnts havc bccn
t'cccivcd vc1. IIcncc. thc (lornrnittcc dccidcd to scnd rcrnindcr to McitY irnrncdiatcly.

'i'hc casc starrds dcl-crrcd.

1)alty Nalnc:I「 CI Ol]N
CONNI〕 C′ I｀()RSIンIMITI]I)

ItIソ A Ifilc

:10/24/040/00025んへM17/
1)cibrrcd
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Dccision: 'l'hc Cornmittcc considcrcd thc casc as pcr agcnda and notcd that thc application was
scnt to McitY orr 05.09.2016 for cxamination ol'thc casc. Ilowcvcr, no commcnts havc bccn
rcccivcd yct. I Icncc, thc Cornrniucc dccidcd to scnd rcmindcr to McitY imrncdiatcly.

'l'hc casc stands dclcrrcd.

I IQ Irilc I{l.A Irilc Lic.No/l)atc:3210017929 Defcrrcd

I 8 :01/tt 1/050/00699/n M 1 9/ :321241040/00007/nMll l 13.07 .2016

Decision: 'l'l'rc Cornrnitlcc considcrcd thc caso as pcr agonda aud uotcd that a dcficicrrcy lcttcr
raiscd by MSMIr sccking ccrtain inl'ormation was scr-rtto thc applicant on 22.03.2019.llowcvcr.
r-ro rcpiy l-ras bccn rcccivcd yct. I lcncc, thc Cornrnitlcc dccidcd to scud final rcmindcr to thc

applicarrt.

'l-hc casc stands dcl'crrcd.

Casc No.:

61/12/81-AI」 (〕 2/2018

Casc No.:

69/8/81-AIノ (〕2/2018

Casc No.:

59/8/81-AIノ (〕2/2018

HQI「 ilC

:01/81/050/00441/Aン 119/

1)alty Nainc:

JAYACHANDRAN
AI′ I″OYS PRIVATI〕
Iノ Iヽ41′ I｀ 1〕 I),

ンIcct No/1)atc:

2/8卜 AIノC2/2019
01.05.2019

Status:

Status:Party Nalnc:Iノ ンI WIND   ‐Mcct No/1)atc:
1)OWI〕 R131′ AI)l]S IINI)IAI‐ 2/81-AIノ C2/2019

PV′ド.Iブ
′
I｀I)               101.05.2019

llQ Irilc I{l.A l:ilc Lic.No/l)atc:0710110119 l)cf'crred
:0 I /tt i /050/004 51lAM19l :07 1241040/00 I 01lLM17 I 19.07 .2016

I)ccisign:'l'hc (lornrnittcc considcrcd thc casc as pcr agcrrda and hcard tltc rcprcscl'ltativcs tll'tirc
appiicant dr-rring pcrsonai l-rcaring. 'l'hc rcprcscntativcs sought solrlc tirnc t<l sr-rbrnit tirc rcqr-risitc

inl'grrnatior-r. I lcncc, thc (lornrnittcc dircctcd tirc applicants to subrnit thc loilowing inlbnnatiort

within 15 days:

19 1. Nct contcnt o[ IrR]' in Irxport Product.
2. Nct contcr-rt of llalsa Wood, I'VC lorrn (Wcight wisc) in l:xport [)rodr"tct.

3. Nct wcight of Pr-rltrusitttts, platc and mctal par1s.

4. Nct wcigirt of l:xport I)roduct.
5. Valuc of consumablcs.
6. S1. No. 5 and I i of thc Standard I)cficiency lrormat.

7. Summary shcct irrdicating wcight & Shipping llill Numbcr.
8. Copy of Shipping llill lor cntirc cxport confirming thc wcight indicatcd in thc Surnmary

SI"rcct.

'l'hc casc stands dcl'crrcd.

I)arty Namc:I″M WIND   IMcct No/Datc:      IStatus:
POWlうR131ノAI)I]S(INI)IA)2/81-AIノC2/2019

PV′ l｀ .Iノ
′
l｀I)               101.05.2019

1tI′ A Irilc                I′ iC.No/1)atc:0710110158 1)cibrrcd

:07/24/040/00107んへM17/    27.07.2016
20

applicant dr"rring Pcrsonai
information. I Icncc, thc
wrthirl l5 daYs:

7 /Pag,e 7 4

I)ccision: 'l'hc Coptnittcc copsidcrcd thc casc as pcr agcr-rda and hcard thc rcprcsct-rtativcs of thc

hcaring. 'l'hc rcprcscntativcs sought sornc timc to sr-rbmit thc rcqr-risitc

Cornmittcc dircctcd thc applicants 1o sr-rbmit thc I'ollowing inlorrnatiort



‐   1. Nct contcnt oflfltP in I]xport Prodtlct.

2.Nct contcnt()「 13alsa Wood,PVC form(Wcight WiSc)in Iう Xpon I)rOduct.

3. ヽct、、′ci3ht Of Ptlltrusions,platc and inctal parts.

4.Nct wcight ofI〕 xpon PrOduct.

‐  5.  Valuc of consumablcs.

1   6.  Sl.No.5 and ll ofthc Standard I)crlcicncy lrorillat.

1  7.Summary shcctindicating wcight&Shipping Bill Nul■ bcr.

‐   8. (〕 opy of Shipping 13ill for cntirc cxpon cOn「lrining thc、 vci3ht indicatcd in thc Sunllnary

Shcct.

′
1｀hc casc stands dcfcrrcd.

ICasc No.:             I〕 arty Nalnc:SHΛ RDA    VIcct No/1)atc:       Status:
2/11/81-AI′ (〕2/2016       MO′ l｀()Iく INI)SIノ

′
I｀I)      .2/81-AIン (〕2/2019       1

01.05,2019

HQ lfilC            RI′ AI「ilc           1/ic.No/Datc:05103994321)cれ rrcd

2111)1/'1/()50/09717(AM17/  :95/214040/00,10/AM17/  H.08.2016       1
11)ccision:′ l｀hc(〕 olnlnittcc considcred thc casc as pcr agcnda and notcd that thc copy of appHcation

lwas scnt to I)III on 26.04.2019 for cxalllination of thc casc. IIo、 vcvcr,1lo colnlllCnts havc bccn

rcccivcd yct.IIcncc,thc(〕 omrnittcc dccidcd to、 vait for collllllCnts.

・
I｀hc casc stands dcfcrrcd.

ICasc No.:            I)arty NamciliCI Ol]N    :Mcct No/1)atci        Status:
19/18/81-AI`C2/2016     CONNl〕 CT()RSI″ Iヽ41TI〕 D ‐2/8卜 AI′ C2/2019

01.05.2019

HQ IrilC            RIソ A「ilc           Iノ ic.No/Datc:1010059607 Dcね rrcd

22 :01/81/050/00360/A》
νl1 7/   :10/24/()40/00059/ANl17/   09.09.2016

1)ccision:′ Fhc(〕olninittcc considcrcd thc casc as pcr agcnda and ilotcd that thc copy of application

、vas scntto McitY on 25.ll.2016 fcDr cxainination of thc casc.IIowcvcr,no conllncnts havc bccn

rcccivcd yct.・ 1｀hc(〕 ollllllittCc dccidcd lo rc11lind McitY fcpr cxpcditillg thc colnlncnts.

′
I｀hc casc stands defcrrcd.

ICasc No.:        1)arty Nainc:JAIN MI〕
′
I｀AIノ ,Mcct No/1)atc:    status:

28/2/81-AIノ C2/2019     1ROIノ Iノ ING MHノ1/S,      2/81-AIノ C2/2019     1
101.05.2019            1

HQ「ilc            RI′A Filc           Iン ic.No/Datc:0410162298‐ Dcfcrrcd
:01/81/050/01114んへヽ /119/   :04/24/040/00063/Aヽ417/   122.09.2016            .
23 Dcciζ

ioni Thさ ctimmittcさ conζ idcrcd thcあ sc as pcr agcnda and notcd that thc hard copy of

‐application has not yct bccn rcccivcd froln thc applicant and conccrncd Iく A.IIcncc,thc(〕 ollllllittCC
dccidcd 10 scck froln thc applicant and conccrncd ltA lo ftlrnish complctc sct of application for
‐cxa11lination ofthe casc.

'l'hc casc stands dcfcrred.
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Case No.: Parly Narnc: JK lrl'l'Wlil,l, Mcct No/l)atc: Status:
29/2ltll-Al,C2l20l9 PI{IVA'l'Il LIMI'llil) 2lBl-ALO2l20l9

0 r .0s.2019

I IQ l:ilc I{l.A l;ilc Lic.No/l)atc:04 I 0 I 62360 l)ef'crrcd
:01/81/050/01 1 i 5/AM l9l :041241040/00083/nM17l 01 .10.2016

24 l)ccision: 'l'hc (lommittcc considcrcd thc casc as pcr agcnda and notcd that thc hard copy o[
application has not yct bccn rcccivcd lrorn thc applicant and conccrncd Rn. Ilct-tcc, thc Cornrnittcc
dccidcd to scck lrorn thc applicant arrd cor-rccrrrcd I{A to fi"rrnish cornplctc sct ol- application lor
,cxamination of thc casc.

'l'hc casc starrds dclcrrcd.

Case No.: Parly Narnc: I)ln MONI) Mcct No/l)atc: Status:
317 ltll-Al,Czl2}lll LNGINLITI{ING 2181-Al,(:212019

(CI IITNNA I) PV'l' L'l'l) 0I .0s.2019

IIQ ltilc I{l.A Irilc l.ic.No/l)atc:04 10162411 t)cl'crrcd

^- :011811050100380/AM19/ :041241040/001 l5lAMl7l 24.10.2016

Decision: 'l'hc Cornmitlcc considcrcd thc casc as pcr agcnda and notcd that thc copy of applicaiion
was scnt to I)PII'l'or-r 25.04.2019 lor cxamination ol'thc casc. Ilowcvcr, no colrllncnts havc bccn

rcccivcd yct. I lcr-rcc, thc Cornmittcc dccidcd to wait for commcnts.

'l'hc casc stands dclcrrcd.

C-asc No.: Parly Narnc: l)ln M(iNI) Mcct No/l)atc: Status:
'4t7 ttll-Ll,C2l20lt] IlNGINIlltl{lNG (CI ILNNA I) 2181-A1,C212019

I'}V'l' L'l'l) 0l .05.2019

IIQ Irilc Itl,A Irilc Lic.No/l)atc:0410162483 l)el'crrcd
:01/ti1/0s0/003ttl/AM l9l :041241040/001 411 LMlt I 10.1 I .2016

- - Dccision: 'l'hc Comrnittcc considcrcd thc casc as pcr agcnda and n<ltcd thc commcnts givcn by
26 l>Pll'l'vidc rhcir Ij. No.: Ir-470111471201g-'l'SW datcd 16.04.2019. Ilowcvcr, thc rnattcr was

dciibcratcd irr thc mccting and thc Committcc dccidcd to scck from thc applicant to I'urnish

following inlormation as pcr advicc of Consr-rltant ('l'liC-3):

l. Sl. No. 5 & il ol-thc Standard I)cficicncy lrormat.

'l'hc casc stands dcfcrrcd.

Case No.: Party ){atnc: LM WINI) Mcct No/l)atc: Status:

93/tt/til -Ll,c2l201t] POWLR ill,n l)lis (lNl)ln) 2l8l-At,c212019
PV′ I｀ .IノTI) 01.05.2019

I IQ lrilc I{l.A }rilc Lic.No/l)atc:07 I 01 1 0653 l)cl'crrcd
:01/81/050/004 7 5lAM19l :0712410401002051AM|71 16.1 1 .2016

I)ccision:'l'[c (]rlnrnittcc considcrcd thc casc as pcr agcnda and hcard thc rcprcscntativcs of thc
21 applicant during pcrsorral hcaring. 'l'hc rcprcscntativcs sought somc timc to submit thc rcquisitc

iniormatior-r. I lcncc, thc Committcc dircctcd thc applicants to submit thc lollowing ir-rl'orrnatiorr

within l5 days:

1. Nct contcr-rt of lrltP in I:xport Product.
2. Nct contcnt ol'llalsa Wood, PVC lorrn (Wcight wisc) in Iixport Product.

3. Nct wcight of Pultrr-tsions. platc and mctal parts.
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4. Nct wcight of Irxport Prodr-ict.

5. Vah"rc of consumablcs.
6. Sl. No. 5 and i I of thc Standard I)cficicncy lrormat.
l. Summary shcct indicating wcight & Shipping Ili1l Numbcr.
8. Copy of Shipping Ilill for cntirc cxport confirming thc wcight indicatcd in the Summary

Shcct.

'l'hc casc stands dclcrrcd.

:01/81/()50/()0654/AM19/   :07/24/040/00310んへM17/   20.12.2016
28 1)ccision: 'i｀

hc t〕。1.lnitt`c considcrcd tic casc as pcr agcnda and dccidcd to scck
applicant to■ lrnish fo1lowing information as pcr advicc of rcprcscntativc of卜 /1Sヽ/11〕 :

1.Pcrunitwcightofimportandcxportitcmwithjustincati()n of wastagc.

′
Fhc casc stands dcfcrrcd.

Casc No.:

16/12/81-AIノ (〕2/2018

HQI「 ilC

Casc No.:

197/14/81-AIノ (〕 2/2018

HQ「 ilC

Party Nainc:AItヽ 4()It

PIノ AS′ I｀ I′
′
I｀I)..

ItI′ A lfilc

Mcctlヽ o/1)atc:

2/8卜 AIノC2/2019
01.05.2019

1ィ ic.No/1)atc:0710110815

Status:

Dcferred

lrorn thc

Status:

Def'crred

Party Namc: LM WINI) Mcct No/l)atc:
I〕OWIう RI〕 I′AI)I〕 S(INI)IA).2/81-Λ IフC2/2019
PV′ I｀ .Iン
′
I｀D

ItI′ A lrilc

Status:

01.05.2019            1

1ノ iC● No/1)atc:0710110885.I)cfcrrcd

:01itt1l0s0/0091slAMlgl :07l24l04ol00212lAMl7l 02.01 .2017

I)ccision:'l'hc (l<lmrnittcc corrsidcrccl thc casc as pcr agcrrda and hcard thc rcprcscrrtativcs of thc
applicant dr"rring pcrsonal hcaring. 'l'hc rcprcscntativcs sor"rght somc timc to submit thc rcqr"risitc
it-tI'orrnatiot-t. I lct-tcc, thc Committcc dircctcd thc applicants to subrnit thc 1'oliowing inlorrnation
within I5 days:

29 1. Nct contcnt ol'FRI'} in I.)xport Product.
2. Nct cortlcnt ol'llalsa Wood. I'VC I'onn (Wcight wisc) in I'.xpor1 Product.
:1. Nct wcigirt of I)ultn-rsions, platc and rnctal parts.
4. Nc1 wcight ol'l:xport Prodr.rct.
5. Valuc o1'corrsumablcs.
6. Si. No. 5 and I I of thc Standard I)cficicncy lronnat.
7. Surnrnary shcct indicating wcight & Shipping Iliil Nurnbcr.
tt. Copy ol Shipping Ilill l'or cntirc cxporl confirming thc wcight indicatcd in thc Summary

Shcct.

'l'hc casc stands dcl'crrcd.

Casc No.:         I)arty Nalllc:VIう I)ANTA ‐Mcct No/Datc:
41/22/81-AI」 (〕 2/2016    1′ IMI′ I｀IEI)             2/81-AIノ (〕 2/2019

01.05.2019

1ノ ic,No/1)atc:0510401091HQ IrilC RI″A「 ilc
:01itl 1/050/005461A}/17 I :0512410401004771AM|7 I 05.0 I .2017

I)ccisi<ln: 'l'hc (lomrnittcc c<lnsidcrcd rhc casc as pcr agcnda. I)uring
rcprcscntativcs sought sornc tirnc to Ir"rrnish thc rcquisitc ir-rformatiorr.
dircctcd thc rcprcscntativcs to I'r-rrnish thc 1'ollowing inl'orrnation, as soug,ht ,

pcrsonal hcaring, thc
IIcnce. thc Comrnitlcc
carlicr, within l5 day-s.- -/Np/'t/lOlltage -14



1.Colmposition of cxport itcms.

1  2.Calculation ofmatcrial rcquircd along withjustincation ofwastagc.           ‐

|′
1｀hc casc stands dcfcrrcd.

ICasc No.:           I)arty Namc:VI〕 DANTA  IMcct No/Datc:      Status:
26/23/81-AIノ C2/2016     1′ IMI′ I｀ItI)            12/8卜 AIノC2/2019

101.05。2019                     ‐

II IQ lfilC           RI″ A「ilc          lIノ ic.No/Datc:0510401264 Dcfcrrcd ‐
':01/81/050/00573/AM17/    :05/24/040/00503ん へM17/   112.01.2017
.1)ccision: ′

I｀hc (〕 ollllnittcc considcrcd thc casc as pcr agenda. I)uring pcrsonal hcaring, thc
31 1rcprcscnt江

市cs sought solnc timc to ftlnlish thc rcquisitc informttion.Hcncc,thc Commltcc‐

‐dircctcd thc rcprcscntativcs to ftlnlish thc fo1lowing information,as sought carHcr,withill 1 5 days.

‐  1. (〕olllposition of cxport itclms.

2.Calculationofinatcrialrcquircdalongwithjustiflcationofwastagc.

′
I｀hc casc stands dcfcrrcd.

ICasc No.:             I)arty Nalnc:I′ M WIND   ‐Mcct No/1)atc:       Status:
38/8/81-AIノ C2/2018    1)OWI〕 RI〕 IノAI)ItS(INI)IA)2/81-A1/C2/2019         ‐
I                        PV′ I｀ .I″

′
1｀I)               101.05.2019

1  1HQ Filc             RI′ A Irilc            Iノ ic.No/Datc:07101H0371)cfcrrcd
l   :01/81/050/00420/AM19/    :07/24/040/00327/AM17/   131.01.2017

1  .1)ccision:・ I｀hc(〕 ollllnittcc considcrcd thc casc as pcr agcnda and hcard thc reprcscntativcs oF thc

l  lapplicant durin3 pcrsonal hcarin3.′ I｀hC rcprcscntativcs sought somc tilnc to subinit thc rcquisitc

l linfcDrmation.Hcncc,thc Col■ mittcc dircctcd thc applicants to subinit thc R)1lowing inR)nnati()n
:  lwithill 1 5 days:

321  1.Nct contcnt ofllRP in l〕 xport Product.

| 1 2.Nct contcnt of13ralsa Wood,PVC forlη (Wcight Wisc)in l]Xpo■ Product.
| 1 3.Nct wci3ht OfI)ultrusions,platc ttd inct」 pans.

| ‐  4.Nct wcight ofl〕 xport Product.
: 1  5.Valtlc of constlmablcs.

|  1   6.  Sl.No.5 and ll oFthc Standard I)cAcicncy I「 orinat.

| 1  7.Sumlllary shcct indicating wcight&Shippin3 Bill Number.

| 1  8.Copy of Shippin3 1〕 iH br cntirc cxport conirinin3 thC WCight indicatcd in thc Sulnmary

l  l      Shcct.

‐
  |′ I｀hc casc stands dcfcrrcd.

| て〕asc No.:       I)any Nalnc:IフM WINI) IMcct No/1)atc:    Status:
‐ 39/8/81-A12C2/2018    1)OWI〕 R131プ AI)ltS(INI)IA)12/81-Alノ C2/2019
1  1                        1)V′ 1｀ .Iノ

′
l｀I)               101.05.2019            ‐

| IHQ lrilc           ‐RIノA Irilc          lIノ iC● No/Datc:0710H1067 Dcた rrcd

1331:O1/81/050/00421/AM19/    :07/24/040/00314/AM17/   102.02.2017

1 1Dccision:′ I｀hc Committcc considcrcd thc casc as pcr agcnda and hcard thc rcprcscntat市 cs ofthc

l lappliCant durin3 pcrsonal hcarin3.′ I｀hc rcprcscntat市 cs sought somc timc to submit the rcquisitc

l linR)rmation.IIcncc,thc Colnmittcc dircctcd thc applicants to subinit thc fo1lowing inR)rmati()n

l lwithin 15 days:
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1.  Nct contcnt ofl「 ItP in ltxport Product.

2.Nct contcnt of13Jsa Wood,I)VC brm(WCight wisc)in I〕 xpo■ 1)roduct.

1   3. Nct、、′cight of Pultrusions,platc and inctal pal■ s.

4.Nct wcight ofIう xpon Product.

5. Valuc oF consulnablcs.

6.  Sl.No.5 and 1l ofthc Standard I)crlcicncy lrorimat.

7.Stllγ Hmal・y shcct illdicatin3 wci3ht`こ Shipping 13ill Nし11■ bcr.

8. (〕opy of Shippil13 1〕 ill R)r cntirc cxport conflrlllin3 thc、 vci3ht indicatcd in thc Sunlinary

Shcct.
′
I｀hc casc stands dcfcrrcd.

Casc No.:            I)arty Nalllc:I「 CI()I]N    Mcct N()/1)atc:       Status:
1()/2/81-AIノ (〕2/2017       (〕ONNI〕 C′ I｀()ItS 1/11MI′ I｀ 1う I)  2/81-AIノ (〕 2/2019

01.05.2019

HQ IfilC             RIノ A「ilc            Iノ iC.No/1)atci1010059734 1)cfcrrcd

34:91`l1/()5090019`今 Y18`  :19171/010/90117/AM17/  109.03.2017       1
1)ccision:′ I｀hc(〕 olllinittcc considcrcd thc casc as pcr agcnda and notcd that thc copy of application

、vas scntto McitY on 25.04.2019 for cxanlination ofthc casc.IIo、 vcvCr,nO colγllnCnts havc bccn

rcccivcd yct.IIcncc,thc(〕 ollllnittcc dccidcd to wait R)r collllmcnts.

′
I｀ hc casc stands dcfcrrcd.

(〕 asc No.:               Party Nalmc:」 INDAIン       Mcct No/1)atc:        IStatus:

2/3/81-AIノ C2/2017      QUAIノ H｀Y′ l｀U13UI″AR   2/8卜 AIフC2/2019     ‐
Iフ IMI′ l｀1lI)                01.05.2019            1

HQ IrilC           ItIノA Irilc          I′ ic.No/1)atc:0510401960 Dcた rrcd
:01/81/050/00036/AM18/    :05/23/040/00594/AM17/    15.03.2017            .

35 Dctiti。五:′ iヽ116(〕 6島 i111きことも五ζiaしたd iAさ

`as6 as pCr agcnda and notcd that a dcAcicncy lcicr
sccking ccrtain information as raiscd by(〕 onsultant(′ I｀ Iう (〕 -3)was sCnt tO thc applicant on

22.03.2019.IIo、 vcvcr,no rcply has bccn reccivcd yct.IIcncc,thc(〕 olninittcc dccidcd to scnd flnal

rclllindcr to thc applicant.

′
I｀ hc casc stands dcfcrrcd.

Casc N().:        Party Nainc:NI・ I｀SON AND  IMcct No/Datc:     Status:
17/9/81-AIノ C2/2017   1AN41TSU BUHノ DING       2/81-AI′ C2/2019      ‐

SYS′ l｀ I〕MS PRIVA′ l｀ 1〕      01.05.2019
1ノ Iヽ41′ I｀ Iう I)

HQ「ilC         ‐RIンA Filc             Iノ ic.NO/Datc:0510402502‐ Approvcd
:01/81/050/00188んへM18/ :05/24/040/00053/AM18/      109.05.2017            1

1)ccision: 
′
I｀hc(〕 ollllnittcc considcrcd thc casc as pcr agcnda and notcd that thc applicant has

36 CXpoltcd 99.430/O of quantity of cxpol■ itclγ l at Sl.No. 1 &多 42.41°/。 of quantity of cxport itclγ l SI.

No.2 as pcr rcviscd list ofinputs vidc lcttcr datcd 10.4.2019.IIcncc,thc(〕 olγllnittcc dccidcd to flx

thc fo1lowing ad― hoc norms as pcr writcn colmmcnts g市 cn by Consultant(′ I｀ 11(〕 -3):

1. Quantity ol'import itcm at Si. No. i to [i, 71lo 123 is allowcd as nct t 2o/, wastagc.
2. Qr-rantity of import itcm at Sl. No. 9 lo l0 is aliowcd on nct to nct basis as pcr GN-4.

on.:..::[:::";::-;-:,:;:-":j:ffiasnctt2o/o*u''ur",M
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|(〕
asc No.:                Party〕 aヾlnc:Itlう l〕P        IMcct No/1)atc:         Status:

36/17/81-AI」C2/2017     1NDUS'I｀ IRII〕 S PVT.Iノ
rH). 12/81-AIノ C2/2019     1
101.05.2019 、

IHQ「ilC              RIノ A Irilc             lIノ ic.No/1)atc:0410163091 1)cた rrcd
l:01/81/050/00346/Aヽ 418/    :04/24/040/00017/AM18/   11.05,2017

.1)ccision: ′
l｀hc (〕ollllnittcc considcrcd thc casc as pcr agcnda and notcd that thc rcply datcd

106.03.2019 givcn by thc applicant in r/o thc I)Iノ is dc「lcicnt.IIcncc,thc(〕 oHllnittcc dccidcd to

lSCCk frolll thc appHcant to furllish thc fo1lowing information again as pcr writtcn conll■ cnts of

371COnsuhant(′ H〕C-3):

1     1. (〕 olmplctc sct of application

1    2. I)rawin3S Or col.pOncnts inadc()ut of ilmportcd raw inatcrial as pcr Sl.卜 (o.1l ollthc

Standard I)crlcicncy I「 orinat.

‐     3.  Advancc atltllorization consists of 1 8 ilnport itcms whilc in rcply listcd 1 7 itcins only.

4.As per dctails in agcnda import itclns frorn Sl.No.l to 6 arc rcquircd for cxport itcin
‐        1ヾ o. l and rcst ofthc ilnport itcms arc rcquircd for cxport itcln lヽ o.2 but as pcr rcply aH

‐       ilmpon itcllls arc rcquircd ibr both thc cxport itcins.
′
l｀hc casc stallds dcFcrrcd.

Casc No.:32/12/81-      Party Nalnc:Λ KASH     Mcct No/Datc:      Status:
IA12C2/2018            S′ 1｀ 1〕 ItIノ CRAIfTS PVT.Iノ TD 2/81¨ AI′C2/2019

01.05。2019

1HQ IrilC            RIノ A Irilc           I′ icoNo/Datc:0310813288 Approvcd.   :01/81/050/00670/Aヽ
419/    :03/81/040/00494/ANl17/    16.05.2017

1)ccision:′ I｀hc(〕 olllinittcc considcrcd thc casc as pcr agcnda and dccidcd to「 lx thc rcb11。、vil13 ad―

|  lhoc norlns as pcr writtcn colmmcnts givcn by I)PH′ I｀ vidc thcir t」 .().No.:1)-47014/55/2019-′ I｀SW
I  ‐datcd 24.04.2019.

I′ l｀CIIS

(〕odc

73062100

I〕xpolt ltcm

S.S WI]Iノ I)ItI)

PIPIう S(〕 IくAI)I〕

304′ I｀IIICKNItSS

3MM T()10MM

Quantity

20。295

4ヽ.T

I′ I｀CIIS

(〕odc

72192219

IImport itcm

S′ I｀AINIン liSS

STI〕 I〕 I′ WII)Iう

(〕 ()II″ S(〕 ItAI)lう

304′ l｀IIICNltSS

3MM T()
10MM

Itccommcndcd
Quantily
Wastagc allowcd
r.rp to 5%r with
accor"urtability
clausc

Note: 'l'hickness, grade & technical spccification of thc itcm imported and that uscd in thc
rcsultant product to conform.

ItA corrccrncd rnay takc suitablc conscqucntial actiot-t accordingly.

Casc No.:           1)arty Nainc:GANGltS    ⅣIcct No/1)atc:
27/2/81-AI」 C2/2019     1N′ l｀ 1〕RNΛ T10NAIノ l〕 (P)  2/81-AIノ C2/2019

Status:

Iン

′

I｀I).,

ItIプ A lfilc

01.05.2019            ‐

I′ ic.No/1)atc:0410163111 .1)cibrrcdHQ lrilC

39:91/11/9,0/♀
l‖ 3/AM19/  :04(24/04949097,/AM18/  16.()5.2017

11)ccision: ′
1｀hc(〕ollllllittCC considcrcd thc casc as pcr agcnda and notcd that thc hard copy of

lapplication has llot yct bccn rcccivcd■ olln thc applicant and collccrnCd ltA.IIcncc,thc(〕 ollllnittcc

‐dccidcd to scck fronl thc applicant and conccrncd ltA to ■lrllish col■ plctc sct of application ik)r

cxatnination ol- thc casc.
'l'hc casc stands dcfcrrcd.
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Casc No.:

22/9/81-AIノ (〕2/2017

HQ IrilC

HQ llilC

I′ I｀ (〕 IIS

(〕 odc

3182990

I)arty Nalnc:VI〕 DANTA  ‐Mect No/1)atc:
Iフ IMI′ I｀ I〕I)               2/81-AIン (〕 2/2019

Status:

01.05.2019

1ノ ic,No/1)atc:0510403068 1)cfcrrcdRI′A lrilc

:0 1/tt l/0s0/00 I 93/AM I 8/ :051241040/001 17 lAMl8l 08.06.20 I 7

... I)ccision:'l'hc Cornrnittcc considcrcd thc casc as pcr agcnda. I)urirrg pcrsonal hcaring. thc
40 r.pr.rcntativcs sor-rght somc tirnc to fi-rrnish thc rcquisitc-infonnation. Ilcncc, thc Committcc

dircctcd thc rcprcscntativcs to fr"rrnish thc 1'oliowir-rg inl'ormation. as sor-rght carlicr, within 15 days.

I . Cornposition ol'cxport itcms.
2. Calculation of matcrial rcquircd along with justificatiorr of wastagc.

'l'hc casc stands dcfcrrcd.

Casc No.:           1)arty Nalnc:1)ARAン I   Mcct No/1)atc:
28/17/81-AIノ 〔〕2/2017   1]ヽ I)tJS′ I｀ItII〕 S         2/81-AIノ (〕 2/2019

Status:

Approvcd
:01/tt l/0s0/00338/n M l8 :0319510401002s91AM ltl/ 22.06.2017

I)ccision:'l'hc (lornrnitlcc considcrcd thc casc as pcr agcnda and dccidcd to fix thc ad-hoc norm as

rccotntncndcd by rcprcscntativc of MSMI'I vidc crnaii datcd 30.4.2019 on repcat basis as

approvcd 1'or AA 0310813248 datcd 12.05.2017 in mccting no. 11/tli datcd 30.01.2019 with the
condition that thc applicant to import only sccondary shccts/coils and cxport SS pcrforatcd
strips with pcrltlratcd Pattcrn No. SSPS ll'l-02 as undcr:

ItIノ A Ifilc

I'.xport itcrn

Stainlcss Stccl scmi
finishcd perl'oratcd
strips (iradc 304
(r-rct contcnt of

01.05.2019

1ィ ic.No/1)atc:0310814213

Irnport itcrn/H

17

I′ I｀ (〕 IIS

(〕 odc

72199090

Itccommcndcd
QLrantity

2.55 kglkg of cxporl
procl-rct aftcr I/3'''r

rccovery

博I涌Iよ温 i

ぽⅢず
ItA corrccrncd may takc suitablc conscqLrcntial action accordingly.

Ｃｔ

　

Ｃ

Ｃ

ｈヽ

ｈ

ｔ

つ

″

‐
Casc No.:

6/15/81-AIノ (〕2/2017

HQ IrilC

:01/81/050/00289/AM18/

1)ccision: 
′
I｀hc(〕 Olnlnittcc

McitY wcrc rctrrcd back
rcccivcd s()far. I Icllcc. thc

rcgard.
′
l｀hc casc stands deた rrcd.

Party Nalnc:VI〕 RSATHン I〕
CARD′ I｀ItCIINOI′OGY
PVTIンTD

RIノA Irilc

Ⅳicct No/1)atc:2/81-

AIノ (〕 2/2019

01.05.2019

Status:

Iノ ic.No/1)atc:0410163275 1)cfcrrcd

:04/24/040/00064/AM18/   .27.06.2017            .

considcrcd tllc casc as pcr agcnda and notcd tllat thc colγ llnCnts of

on 14.02.2019 fOr clari「lcation. IIo、 vcvcr, no inibrination has bccn
(〕 olnl■littcc dccidcd 10 scnd a I).(). rclllindcr icttcr to McitY in this
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ICasc No.:         Pany Namc:I′ M WIND  IMcct NoA)atc:     :Status:
160/8/81-AI´ C2/2018    POWI〕 It l〕 Iノ AI)l〕 S IINDIAl 12/81-AI′ (〕2/2019
1                        「PV′ F.Iノ

′
I｀I)               101.05.2019            ‐

IHQ lrilC             RIノ A「ilc            lIノ iC.NO/Datc:0710H185911)cfc・ rrcd

l:01/81/050/00442ん へヽ 419/   .:07/24/040/00091/AM18/   105.07.2017            1

:1)ccision:′ I｀hc(〕 olninittcc considcrcd thc casc as pcr agcnda and hcard thc rcprcscntativcs of thc

lappliCant durin3 pcrsOnal hcaring.′ 1｀ hc rcprcscntativcs sought sol■ c tilnc to subinit thc rcquisitc

inforination.IIcncc,thc(〕 onllnittcc dircctcd thc applicants to subnlit thc fo1lo、 vin3 inforination

ぽ Ч Iミ計濾 hcmJH゛ h隊
"■

町

“

直 .

1  2.Nct contcnt of13alsa Wood,PVC R)rm(WCight wisc)in I〕 Xpo■ 1)roduct.

1  3.Nct wci3ht Of Pultrusions,platc and mctal parts.
1  4.Nct wci3ht ofl〕 xport Product.

1   5. Valuc of constllmablcs.

1   6.  Sl.No.5 and 1l ofthc Stalldard I)c「lcicncy 1lorinat.

1   7.  Sulninary shcct indicating wcight 2に Shippin3 1〕 ill Numbcr.

1  8.Copy oF Shipping Bill for cntirc cxport conirmil18 thC WCightindicatcd in thc Suinmary
.       Shcct.
′
I｀hc casc stands dcrcrrcd.

| ICasc No.:        11)arty Nalnc:LM WINI) IMcet No/1)atc:     Status:
| 120/12/81-AI」 C2/2018   1)OWI〕 It l〕 Iフ AI)I〕 S IINI)IA1 2/81-AIブ C2/2019
1 1                 1)VT.I′ ′I｀D          01.05.2019        ‐

| IHQ I「 ilC            RI′ A Irilc           Iノ ic.No/Datc:()710H1892 Dcfbrrcd
l  l:01/81/050/00658/Aン 119/    :07/24/040/00107/A卜 И18/   20.07.2017

1   1)ccision:′ l｀hc(〕 olnlllittcc considcrcd thc casc as pcr agcnda and hcard thc rcprcscntativcs of thc

l  lapplicant duril13 pcrSOnal hcarillg. 
′
l｀hc rcprcscntativcs sought somc tilnc to stlbinit thc rcquisitc

l  1111lorination.IIcncc,thc(〕 ol■ lllittcc dircctcd thc applicants to subinit thc R)1lowing inR)rination

l lWithin 15 days:

441
1  1  1.Nct colltcnt ofI「 RP in Iう xport Product.
‐ 1 2.Nct contcnt ofI〕 」sa Wood,I)VC forin(Wcight Wisc)in ltXpo■ 1)roduct.
|  1  3.Nct wci3ht OfI)ultrusions,platc and mctal parts.

|  1  4.Nct wcight ofI〕 xpott Product.
|  1  5.Valuc oF consuinablcs.

|  1   6.  Sl.No.5 alld ll oFthc Standard I)c「 lcicncy 1lorinat.

| 1  7.Summary shcctindicatin3 WCi3ht&Shippin3 Bill Numbcr.
| 1  8.Copy of Shipping I〕 in for cntirc cxport conArming thc wcightindicatcd in thc Suininary

l  :      Shcct.

|  |′ I｀hc casc stands dcfcrrcd.

(lasc No.: Parly Natnc: CONNIi(l'l'RIX Mcct No/l)atc: Status:

12/15/81-AI′ C2/2017     1NI)IA PVT.1/′ l｀D.      2/81-AI′ C2/2019

HQ IfilC

01.05.2019

1ノ ic.No/Datc:0310814797 1RttcctCd

45101481(959(00295/AM18/  :0,/941049/09157/AM18/  24.07.2017
11)ccision: 

′
l｀hc(〕 olnlllittcc considcrcd thc casc as pcr agcnda and notcd that a dcrlcicncy lcttcr

lSCCking CCttain inR)rmation as raiscd by Consultant(′ l｀ I〕C-3)was sCnt tO thc applicant()n

114.12.2018 and fo1lowcd by a rcmindcr on 28.03.2019.Howcvcr,nO rcply has bccn rcccivcd yct.

Ilcncc, 1hc Cornrnittcc dccidcd to rcjcct thc casc ttndcr intimation to I{A.
ItA conccrncd may takc sr,ritablc conscqr-rcr-rtiai actiort accordingly.
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46

(lasc No.:
84I8I8I-At,C2I20It)

l)ccision: 'l'hc Cornrnittcc considcrcd thc case as pcr agcrrda and hcard thc rcprcscntativcs of thc
applicanl dr-rring pcrsonal hcaring. 'l'hc rcprcscntativcs sor"rght sorlc timc to sr-rbrnit thc rcquisitc
inl'ormalion. I lcncc, thc Cornmittcc dircctcd thc applicar-rts 1o sr-rbrnit thc lollowing inforrnation
within 15 days:

l. Nct contcnt oI I;RP in irxport Product.
2. Nct contcnt of Ilalsa Wood, PVC I'orm (Wcight wisc) in I')xport Product.
3. Nct wcight o[ Pr-rltn:sions, platc ar-rd mctal parts.
4. Nct wcight ol'l:xport Product.
5. Valuc of consumablcs.
6. Sl. No. 5 and i 1 of thc Standard I)cficicncy lrormat.
1. Summary sl"rcct indicating wcight & Shipping Ilill Numbcr.
tt. Copy ol Shipping llill lor cntirc cxport conlhrming thc wcight indicatcd irr thc Summary

Shcct.

'l'hc casc stands dclcrrcd.

(lasc \*o.: I)arty r'arrc: It.l{.Kn I}i:I, Mcct No/i)atc: Status:
35n7 /81-Lt,C2t20t7 LIMI't'tit) . 2/tt 1 -n LC212019

01 .05.2019

I IQ ljilc I{l.A Ijilc Lic.No/l)atc:0i l0tt 15094 l)cf'crrcd
:0 1/tt 1/050/00345/AM 1 tt/ :031951040/00t1 l5lAMl61 09.08.20 17

.- I)ccision:'l'hc Comrnittcc considcrcd thc casc as pcr agcnda and ncltcd that a dcficicncy lcttcr
47 sccking ccflain irrlorrnation as raiscrj by Oonsuitarrt ('l'l:C-3) was scnt to thc appliiant on

12.03.2019.1lowcvcr, no rcply has bccn rcccivcd yct. Ilcncc, ti-rc (lornrnittcc dccidcd to scnd final
rcrnindcr to thc applicant.

'l'hc casc stands dcflcrrcd.

|

:

(lasc No.: Party Narnc: (in MIISA Mcct No/l)atc: Status:
3/l tl/ttl -Al,C2l20l7 ItllNI)Wn Ill.l, PRIVA 'l'lr 2181-Al.(:212019

LIMI't'tit) 01.05.2019

I IQ Iiilc I{l.A liilc Lic.No/l)atc:04 I 0 I 63454 Approvcd
:0 1/tt l/050/003 52lAM18l :041241040/001 03/n M 1 8/ 23.08.2017

I)ccisitln:'l'hc (lornrnitlcc considcrcd thc casc as pcr agcnda arrd dccidcd to fix thc ad-hoc norrns
as pcr writtcr-r commcnts givcn by Cor-rsultant ('l'lrO- 1). (Copy cncloscd)

I{A conccrncd may takc sr-ritabic conscqr"rcntiai action accordingly.
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ICasc No.:           I)any Namc:sT PII)l]S AND‐ Mcct No/Datc:      IStatus:
163/2/81-AI′ (〕2/2018        

′
I｀ L」 131〕 S(〕()              2/81-AIン (〕2/2019       

‐        |
.01.05。2019

‐HQ「ilC           RI′ A Irilc          lIノ iC,No/Datci35 10045223‐ Dcfc・ rrcd
:01/81/050/00068/AM19/    :35/24/040/00017ん へM18/   05.09.2017
49 15tt恙お轟itcこ。ふlnnccふζ滝

`お

a“

``五

ζ
`五

ζ

`群

五百
`Aむ

五and acc遺 cと おsc`k拝61nぬ←
lapplicant to fし lrnish fo1loMパ ng inforination as pcr advicc ofrcprcscntativc of MSヽ 41〕 :

1. Sl.No.3,4,52%1l ofthc Standard I)cflcicncy I「 orlnat.                           |

′
I｀hc casc stands dcfcrrcd.

ICasc No.:            Party Nalllc:GAヽ 41うSA    Mcct No/Datc:       Status:
4/18/81-AIノC2/2017     RIず Iヽう WA131ノ lう PRIVA′ I｀ 1〕  2/81-AIノ C2/2019
‐
                         1/1MI′ I｀ 1う 1)                .01.05.2019

1HQ IrilC             RIノ Λ lrilc            Iノ ic.No/1)atc:0410163537 Approvcd
501:01/81/050/00353/AⅣ l18/    :04/24/040/00126/AM18/   19.09.2017            1

11)ccision:′
I｀hc(〕 olnlnittcc considcrcd thc casc as pcr agcnda and dccidcd to flx thc ad― hoc norins

as pcr writtcn col■ lncnts givcn by Consultant(′ l｀ I〕 C¨ 1).(COpy Cnc10scd)

ItA conccnlcd imay takc suitablc conscqtlcntial action accordil131y.

ICasc No.:           1)arty Namc:VI〕 DANTA  Nlcct No/Datc:      IStatus:
128/20/81-AI」 (〕 2/2017      1/11MI′ I｀ Iう I)              12/81-AI′ (〕2/2019       1

.01.05.2019

1 1HQ lrilc            RIフ AI「ilc           Iフ ic.No/Datc:05104()4060 1)clbrrcd.   :01/81/050/00418/Aン
l18/    :05/24/040/00268/Aン 118/   21.09.2017             .

.   I)ccision: ′
l｀hc (〕 olninittcc considcrcd thc casc as pcr agcnda. I)uring pcrsonal hcaril13, thc

‐
511rcprcscntativcs sought somc tilnc to fし lrnish thc rcquisitc inforination. IIcncc, thc(〕 ollllnittcc

l ldircctcd thc rcprcscntat市 cs to ftlrnish thc fo1lowing inform江 lon,as sought carlicr,within 15 days.

|  
‐
   1. C0111position of cxport itcins,

| 1  2.Calculration ofl■
7atcrialrcquircdalongwithjustincati()n of wastagc.

|   
′
I｀hc casc stallds dcfcrrcd.

‐ ICasc No.:          Pany Nalnc:GANllう SA   ンIcct No/1)atc:       Status:
1  5/18/81-AIノ C2/2()17    RI〕 NI]WAl〕 I′ l〕 PRIVATlう  2/81-AI′ C2/2019

1  ,                    Iノ IンII′ 1｀ lうI)             01.()5.2019

‐ IHQ lrilc           RIノ A Irilc          I″ ic.No/Datc:0410163616 Approvcd
1521:01/81/050/00354/Aヽ 418/  :04/24/040/00147/ANl18/  25.10.2017

.   1)ccision:′
I｀hc(〕 ollllnittcc considcrcd thc casc as pcr agcnda and dccidcd to rlx thc followil13 ad―

‐  hoc norms as pcr wrれ tcn col■ lmCntS givcn by Consuhant(′ 1｀ 1うC-1).(Copy Cncloscd)

I   ItA conccrllcd inay takc suitablc conscqtlcntial action accordin31y.
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く〕asc No.:         I)any Namc:MI)1)    IMcct No/1)atc:     IStatus:
26/12/81-AIノ C2/2018     ・ 1｀ l〕 CIINOI′ OGII〕 S       ‐2/81¨AI′C2/2019     1       1

1PItIVATI〕 I′
′
I｀D.,       01.05.2019        1      ‐

IHQ IrilC          IRIィ A llilc          I′ ic.No/Datc:0710H23 13 1Dcferrcd

53:01/81/0,9400,64/今 YH9/  197(11/049/001??`今 Y18/  126.10.2017       1     :
I)ccision:′ Fhc(〕 onllnittec considcrcd thc casc as pcr agcnda and notcd that thc conllncnts of I)IIII

、vcrc rcR〕Tcd back on 25.04.20 1 9 for clarincation.IIowcvcr,no inforination has bccn rcccivcd so‐

|ねr.IIcncc,thc Committcc dccidcd to wait for commcnts.                    ‐

|′ I｀hc casc stands dcFcrrcd.

ICasc No.:             II)arty Namc:Iッ ンI WIND   IMcct No/1)atc:       Status:  ′

83/8/81… AIノC2/2018    1P()WIう R131′ΛI)I〕 S IINI)IA1 2/81-AIノ C2/2019    1     1
PVT,I′TD           01.05.2019        ‐

IHQ IrilC           IRIノ A「ilc          Iノ ic.No/Datc:0710H2320 1Dcfcrrcd
:01/81/()50/00465/AM19/   1:07/24/040/00153/AM18/   127.10.2017            .         ‐

1)ccision:′ I｀hc(〕 onlrnittcc considcrcd thc casc as pcr agcnda and hcard thc rcprcscntativcs of thc

lapplicant dtlring pcrsonal hcaril13・
′
I｀hc rcprcscntativcs sought solnc tirnc to stlbnlit thc rcquisitcl

inR)rination.I Icllcc,thC(〕 olnnlittcc dircctcd thc applicants to subinit thc foHov/ing inforlnation l

、vitllill 1 5 days:

541  1.Nct contcnt oflrRP in Iう
xport Product.

1  2.Nct content of Balsa Wood,PVC form(WCight wisc)in I〕 xport Product.          |
1   3. Nct wcight of Pultrusions,platc alld inctal palts.                                   |

1  4.Nct wcight ofI]xport Product。
5.  Valuc of consumablcs.

6.  SI.No.5 and ll ofthc Stalldard I)c「lcicncy IForinat.                                |

‐  7.Suminary shcct indicatin3 wcight&Shippin3 Bill Numbcr.

1  8.Copy of Shipping I〕 in for cntirc cxport conirming thc wcightindicatcd in thc Suinmary l

:       Shcct.

|′ I｀hc casc stands dcferrcd.

ICasc No.:           Party Namc:I)IうCCAN   Mcct No/Datc:       IStatus: |
121/12/81-AIノ C2/2018     1]N′ 1｀ Iう RPRISI〕SI′ IMI′ l｀ l〕I) .2/8卜 AI″C2/2019       ‐

.01.05.2019

1HQ I「 ilC          IRIノ Λ Filc          Iノ ic.No/1)atc:0910065640 1DcFcrrcd l

55191/11/0,9/99''9/今 Yl?`  |19?/7``949/00,,1/今 Y17/  03.ll.2017
11)ccision: 

′
Fhc Col■ lnittcc considcrcd thc casc as pcr agcnda and notcd that a dcflcicncy lcttcrl

lSCCkin3 CCnain infOrma● on as raiscd by(〕 onsuhant(TI〕 C-1)WaS SCnt to thc applicant onl

129.04.2019.IIcncc,thc(〕 olllinittcc dccidcd to wait rcpr rcply Ofthc applicant.                   |

rl｀

hc casc stands dcFcrrcd.

ICasc No.:           I)any Nalnc:CIHNA STI〕
Iう Iノ
ーMcct No/1)atc:      IStatus:  |

28/12/81-AIノ C2/2018     CORPORΛTION INDIΛ   12/8卜 AIンC2/2019     1
1                 11)RIVATI〕 Iノ I卜41TI〕 D     01.05.2019        1      1

56 HQ「 ilC          IRIノ A Ifilc          I″ ic.No/1)atc:34100436361Dctrrcd l
:01/81/050/00666/AM19/   134/24/040/00170/Aヽ 418/   114.ll.2017            1         :

尋l導:I与鴛軍鵠fittFiギイll職場軍lボ:零l事llギ尋オi曇iΨ准リン
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120.03.20 1 9 to ftlrnish colllplctc sct of thc application.IIowcvcr,nO inforination has bccn rcccivcd

.soねr.IIcncc,thc(〕 onllnittcc dccidcd to rcinind thc conccrncd ltA in this rc3ard.

II｀hc casc stallds dcFcrrcd.

ICasc No.:              Party Nalnc:Iノ MⅥ/1ND    IMcct No/1)atci        Status:
192/8/81-AI」 C2/2018    P()Wl〕 R131ノ AI)I〕 S IINI)IAl 12/81¨ AIノC2/2019
‐                        PV′ 1｀ .Iノ

′
I｀I)               101.05.2019                     ‐

‐HQ IfilC              RIフ A「ilc             lIノ iC● No/1)atc:07101124081)cfcrrcd

:01/81/050/00474んへM19/    :07/24/040/00220/AM18/   114.11.2017

1)ccision:′Fhc(〕 olninittcc considercd thc casc as pcr agcnda and hcard thc rcprcscntativcs of thc

‐applicant during pcrsonal hcaring. 
′
I｀hc rcprcscntativcs sought somc tilllc to sublllit thc rcquisitc

inforinration.Hcncc,thc Committcc dircctcd thc applicants to submit thc fo1lowing inforlllati()n

withi11 1 5 days:

571   1. Nct contcnt oflfltP in I〕 xport Product.

‐ 2.Nct contcnt of13alsa Wood,PVC fonm(Wcight Wisc)in ltXpon l)roduct.
‐   3. Nct、 vci3ht of Pultrusions,platc alld inctal parts.
1  4.Nct wcigllt ofl〕 xport Product.

5,  Valuc of consulnablcs.

6.  Sl.No.5 and ll ofthc Standard I)cflcicncy 1lorinat.

7.  Sullarnary shcct indicating wcightよ ぅShipping 13ill Numbcr.

1   8. (〕 opy oF Shippil13 13ill fbr cntirc cxport conflrllling thc wcight indicatcd in thc Sunllmary
l      Shcct.

‐  |′ I｀hc casc stands dcた rrcd.

‐  ICasc No.:             Party Namc:II.K.IMPI〕X  IMcct No/1)atc:       Status:

|  122/12/81-AI´ C2/2018     PVT.Iノ TD。           12/81-AIフ C2/2019     1
101.05.2019            1

1 1HQ Filc            ltIプA lrilc            I′ iC.No/Datc:03108171261Dcれ rrcd

l  l:O1/81/050/00660,NM 19/    :03/94/040/00640/AM18/   17.11.2017

58 1isctiti()ふ
:'Iヽ hc t'8mふ iticc considcrcd thc casc as pcr agcnda and notcd that thc hard copy of

l  lppliCttion has not yct bccn rcccivcd from conccrncd RA.An cmail was scnt to conccrn ltA()n
‐  120.03.20191o「 tlnlish colnplctc sct Of thC applicration.Howcvcr,no illR)rmation has bccn rcccivcd

l lsoねr.Hcncc,thc Colmmhtcc dccidcd to rcmind thc conccrncd RA&thc applicant in this rc8ard.

|   ′
I｀hc casc stands dcfcrrcd.

‐ て〕asc No.:        Party Nalmc:S(〕 IIOCH   IMcct No/1)atc:     Status:
28/24/81-AIノ C2/2017     RI〕 I:DSINDIA PV′ l'IノTD  12/8卜 AIノC2/2019     

‐

101.05.2019            ‐

I HQ lrilC           ItIノ A lrilc          Iフ iCoNo/Datc:03108172171RQ:cctCd

59191481`9,9/09530/AM18/  :0,4954040/99797/AM18/  22.H.2017       1
1  11)ccisiOn:′ I｀hc(〕 ol■ lllittCC considcrcd thc casc as pcr agcnda and notcd that a dcflcicncy lcttcr was

l ,scnt to thc applicant on 14.12.2018 fo1lowcd by rcmindcr on 28.03.2019.HowCVCr,nO rcply has

l lbccn rccc市 cd yct.IIcncc,thc Committcc dccidcd to raCCtthc casc undcrintimation to RA.

| IRA conccrncd inay takc suitabic conscqucntial action accordingly.
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(〕 asc No.:               Party Nalnc:Iノ M WIND    Mcct No/1)atci        Status:
91/8/81-AI′C2/2018    1)OWI〕 R131ノ AI)I〕 S(INDIA)2/81-AI′ C2/2019
‐                         1)V′ I｀ .Iノ

´
I｀I)               101.05.2019

‐HQ IfilC            ‐RIノA「ilc            .Iノ iC.No/Datc:0710H24651)cfcrrcd
:01/81/050/00473/AM19/    :07/24/040/00230ん へM18/    27.11.2017

1)ccision:′ I｀hc(〕 ollllnittcc considercd thc casc as pcr agcnda and hcard thc rcprcscntativcs of thc

appHcant during pcrsonal hcarin3. 
′
l｀hc rcprcscntativcs sought solllc tilllc to sub■ lit thc rcquisitc

inR)rination. IIcncc,thc(〕 olnlnittcc dircctcd thc applicants to subinit thc fo1lo、 ving information

、vitllin 1 5 days:

60    1・   Nct contcnt ofI「 ItP in I〕 xport Product.

2.Nct contcnt of B」 sa Wood,PVC forin(Wcight WiSc)in Iう Xp()■ I)roduct.
‐   3. Nct wcighl of Pultrusions,platc and inctal parts.

1  4.Nct wcight ofl〕 xport Product.

5.  Valuc of consumablcs.

6.  SI.No.5 and ll ofthc Standard I)crlcicncy I「 orinat.

7.  Stll■ lnary shcct indicating、 vcightよぅShippil13 13ill Numbcr.

8. (〕opy of Shippin3 13ill fbr cntirc cxport conflrining thc、 vcight indicatcd in thc Stllmmary

Shcct.

′
l｀hc casc stands dcFcrrcd.

Casc No.:           I)arty Nalnc:NAPINO    ンIcct No/1)atc:      Status:
43/24/81-AI」 C2/2017     AUTO&I〕 1/1tC′ I｀ItONICS  2/81-A1/C2/2019

1ノ

′
I｀I).                    01.05.2019            ‐

HQ「ilc           RIノ A Filc          Iン ic.No/1)atc:0510404735‐ Dcねrrcd
:01/81/050/00545/AM18/    :05/24/040/00389ん へM18/   .06.12.2017
61 Dttisitふ

:´ iヽA`む ()mmilぎこともnsiなさrき a tAL caζ c as pCr agcnda and n()tcd that a dciciency lc■ er
scckil13 CCllain infcDrmation as raiscd byヽ 4citY、 vas scnt to thc applicant on 01.04.2019.IIo、 vcvcr,
‐no rcply has bccn rcccivcd yct. IIcncc, thc(〕 olnlnittcc dccidcd lo scnd 

「
Inal rclnindcr to thc

applicant.

′
I｀hc casc stands dcfcrrcd.

Casc No.:         Party Nalllc:NI(〕()    Mcct No/1)atc:     status:
119/24/81-AIノ C2/2017     11〕 XTRUSIONSIノTD.    2/8卜 AIノC2/2019     ‐

.01.05.2019

‐HQI「 ilC             RIノA Filc            Iノ iC.No/1)atc:0310817742‐ Rcjcctcd
:O1/81/050/00521/AⅣ l18/    :03/95/040/00423//ヽ卜/118/    13.12.2017

62鷺::1樹 al)1。淵 ::t.9朧
i轟
毬al‰:罵』l::i』∬Ticirol驚器10翌

II:#脱
r驚

rcply has bccn rcccivcd. 
′
I｀hc casc 、vas rcvicwcd.  It was notcd by thc (〕 ominittcc froln thc

lappHcant's rcply thatク

`inc and othcr aHoying illatcrials would also bc rccovcrcd frol]n thc duty frccinatcrial i.c.brass scrap,ho、 vcver nO propcr accounting has bccn done for thosc matё rials.IIcncc,

‐thc Committec dccidcd to rttCCt thc casc undcr intilnation to RA.

ItA conccrned may takc stlitablc conscqし lcntial action accordilgly.
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1)any Nainc:」 tJl)I′ I｀ I〕R   Mcct No/Datc:
S()Iッ AIt P()WI〕 It Iノ IMI′ I｀ I〕 I) 2/81-AIノ (〕2/2019

RIフA Irilc

01.05.2019

1ノ ic.No/1)atc:0210208091 1)cfcrrcd

:01/81/050/00509/AM1tt/ :021241040/001 54lAM18l 29.12.2017

I)ccision: 'l'hc Cornlnittcc corrsidcrcd thc casc as pcr agcnda and notcd that thc applicant's rcply
was scnt to Consultant ('l'trC-3) lor cxamination of thc casc. 'l'irc Cornmitlcc obscrvcd thc

63 following dcficicncics in thc rcply:

1. 'l'hc dctailcd calcLrlation of raw matcrial with justification is not providcd.
2. Also, usc o1'lnany inputs is not providcd.

'l'hcrcforc, thc Cornmitlcc, on thc rccommcndation of (lonsr,rltant ('l'l')C-3), dccidcd to call thc

applicant for pcrsonal hcaring to cxplair-r thc casc in thc {'orlhcoming NC rnccting.

'l'hc casc stands dclcrrcd.

Casc No.:

7/24/81-AIノC2/2017

HQ IrilC

Casc No.:

33/2/81-AIノ (〕 2/2018

HQ llilC

Casc No.:

110/3/81-AIJ(〕 2/2018

HQI「 ilC

Party Nainc:COSMOS
IうNGH｀ 1うCH PVTIノ TD

IRIン A lrilc

Party Nainc:

Iブ IMI′「 I〕D

ItI′ A lrilc

4ヽcct lヽ o/1)atc:

2/81-AIノ C2/2019

Status:

Status:

:01/tl 1/050/0003tt/AM 1 9/ :3412410401002791LM I 8/ 0s.0 I .201 8

I)ccision: 'l'hc Cornrnittcc considcrcd thc casc as pcr agcnda and notcd that thc casc was rclcrrccl

to I)PII'l'lor cxamination. IIowcvcr, I)PII'l'inlonncd vidc thcir Ir. No.: I'-4101119312019-'l'SW

datcd 16.04.2019 that thc lollowing dcficicucics wcrc obscrvcd in thc application:

64 1. Wastagc clairncd information givcn in thc application rcgarding4lohlo 620/o is irr rcspcct

ol' 15 cxporl itcrns and 15 imporl itcrns (I'latcs).
Z. I lowcvcr, thc instant Advancc Ar,rthorization has only 1 I cxport itcrns and 1 I import itcrns

('l'ubcs).
3. 'l'hc wastagc inforrnation docs not rclatc to thc instant Advarrcc Authorizati<ln.

'l'hcrcforc, thc Oornrnittcc dccidcd to scck ciarification orl tirc abovc tncntioncd dcl-rcicrrcics lrotn

thc applicant.

'l'hc casc stands dclcrrcd.

01.05.2019

1ノ iC● No/1)ate:341004378611)cft・ rrcd

VIう DANTA   ンIcct No/Datc:      Status:
2/81-AIノ (〕 2/2019       ‐
101.05.2019

1ノ iC● No/Dratc:05104054291)cfcrrcd

:01/81/050/00 187lAVlgl :0512410401004331AM I 8/ 23.01.201 8

Dccision: 'l'hc Comlnittcc considcrcd thc casc as pcr agcnda. During pcrsonal hcaritrg, thc
65 lr.p..rcntativcs sor-rght somc timc to I'urnish thc rcqr-risitc information. IIct-tcc, thc Cornrnittcc

diicctcd thc rcprcscntativcs to I'urnish thc following irrl'orrnatiot-t, as sought carlicr, withirr 15 days.

1. Cornposition of cxPort itcms.
, Z. Calculation of matcrial rcquircd along with justilication of wastagc.

,'l'irc case stands dcfcrrcd' 

Ey
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Iく IノA「 ilc

.. :01181 105010 I I 17lnM 1 9/ :041241040/001 92lAM|8l
66

I)ccision: 'l'hc Commitlcc considcrcd thc casc as pcr
application has not yct bccn rcccivcd l'rom thc applicant
dccidcd to scck I'rom thc applicant and conccrncd I{A
cxarnination ol' thc casc.

'l'hc casc stands dclcrrcd.

Casc No.:

31/2/81-AIン (〕2/2019

HQ「 ilC

Casc No.:

32/2/81-AI」 (〕 2/2019

HQ IrilC

Casc No.:

73/5/81-AIノ (〕 2/2018

11Q lrilC

Casc No.:

40/8/81-AIノ (〕2/2018

69

HQI「 ilC

:01/81/050/00422/Aヽ 419/

22/Pag0 74

Palty Nalnci SIIう 4ヽ1うNS    ‐
～
lcct No/1)atc:

GAMIう SA RI〕NIう WA131ッ I〕  2/81-AI′ (〕 2/2019

POWI〕 R PItIVA′ l｀ I〕      01.05.2019
1/1MI・ I｀ 1〕 D         I

Status:

Lic.No/l)atc:04 I 0 I 63963 Dcferrcd
08.02.2018

agcnda and notcd that thc hard copy of
and conccrncd ItA. I lcncc, thc Committcc
to l'urnish cornplctc sct ol'application lor

Status:l'arty Namc: PONI)Y Mccl No/l)atc:

Iノic.No/1)atc:0410164008 1)cfcrrcd

67 1Dctision:′
I｀Ac(〕611ふ itt`c coAsiacrき a tht casc is lci aLchda aAふ 五otcd thttt Attra ct,py OFtA`

application has not bccn rcccivcd frolll thc applicallt and conccrncd ltA. IIcncc, thc(〕 ollllmittcc

ldccidcd lo seck froln conccmcd ltA and thc applicant to lurnish colllplctc sct of application.

′
I｀hc casc stands dcfc・ rrcd.

OXH)I〕SAND
(〕 I IIう 4ヽ1CAIノS

RIフA Irilc

I)alty Nalnc:Iノ M WIND
POWEItI〕 Iフ AI)I〕 S(INI)IA)
PVT.Iノ
′
I｀D

RIノA Irilc

:07/24/040/00302/Aヽ 418/

2/8卜AIノC2/2019
1/1MI′ I｀ I〕I)   101.05.2019

:0 1/tl 1losjl002tl l/AM I 9/ :341241040/00350/n M I 8/ 2l .02.2018

I)ccisitln: 'l'hc Comrnittcc considcrcd thc casc as pcr agcr-rda and hcard thc rcprcscntativcs of thc
applicant dr"rrir-rg personal hcaring. 'l'hc rcprcscntativcs sought somc timc to sr-rbmi1 thc rcqr-risitc
inl'ormation. Ilcncc, thc Comrnittcc dircctcd thc applicants to sr-rbmit thc following inlonnation
within 15 days:

68 
I . Nct contcnt of I:l{1, in I:xpor1 Product.
2. Nct contcrrt ol'l]alsa Wood, ]'}VC lorrn (Wcight wisc) in l:xport Product.
3. Nct wcight ol'Pultrusions, platc and rnctal parts.
4. Nct wcight ol'lrxporl Product.
5. Valuc of consumablcs.
6. S1. No. 5 and 1 I ol'thc Standard I)cllcicncy Irormat.
1. Summary sl-rcet indicating wcight & Shipping llill Nr-rmbcr.
tt. Copy of Shipping Ilill lor cntirc cxporl confirming thc wcight irrdicatcd ir-r thc Summary

Shcct.

'l'hc casc starrds dcfcrrcd.

Party Namc:I′M WIND   ‐Mcct N()/Datc:
I)OWlう It l〕 I′AI)IiS IINI)IA1 2/81-AIノ C2/2019
PV′ I｀ .Iフ
′
I｀D

ItI′ AI「 ilc

Status:

01.05.2019

1ノic.No/1)atc:3410043923.I)cfcrrcd

ンlcct No/Datc:

2/81-AIン (〕 2/2019

01.05.2019

1ノ ic.No/1)atc:0710112899

28.02.2018

Status:



Dccision: 'l'hc Cornrnittcc considcrcd thc casc as pcr agcnda and hcard the rcprcscntativcs ol'thc
applicant dr.rrir-rg pcrsonal hcarir-rg. 'l'hc rcprcscntativcs sought somc tirnc to sr-rbrnit tl-rc rcquisitc
inlormation. I lcncc. thc Commitlcc dircctcd tirc applicants to sr-rbrnit thc I'ollowing inl'orrnation
within l5 days:

l. Nct contcnt ol'l'RP in Irxport Product.
2. Nct contcnt of Ilalsa Wood, ['VC form (Wcight wisc) in Iixporl Producl.
3. Nct wcight of Pr-rltn"rsions, platc and mctal parls.
4. Nc1 wcighl of I:xpor1 Product.
5. ValLrc of consumablcs.
6. Si. No. 5 and 1 I of thc Standard i)cficicncy l;ormat.
1. Surnmary sircct indicating wcight & Shippirrg llill Numbcr.
tt. Copy ol Shippiug llill lor cntirc cxport confirming thc wcight indicatcd irr thc Summary

Shcct.

'l'hc casc stands dcl'crrcd.

Case No.: I'arU Natnc: LM WINI) Mcct No/l)atc: Status:
43l8tt]1-Al,C2l2(lltl POWIIR Ill.nl)l,S [NI)lnl 2181-Al'C212019

PV'l'. L'l'l) 01.05.2019

I IQ l;ilc Itl.A lrilc Lic.No/l)atc:07 10112925 l)cl'crrcd
:01/ti l/050/004 25lAMlgl :01 1241040/003 17ln M I 8/ 05.03.20 l tt

I)ccision: 'l'hc Conrrnittcc considcrcd thc casc as pcr agcnda and hcard tl'rc rcprcsctrtativcs of thc

applicant during pcrsonai hcaring. 'l'hc rcprcscntativcs soughl somc timc to sr"rbrnit thc rcqr-risitc

inl'ormation. I icncc, tirc Comtnittcc dircctcd thc applicants to sr"rbrnit thc lollowing inlirrrnation
withirr 15 days:

10 1. Nct conlcnl o[ I]RP in lrxporl Product.
2. Nct contcnt of llalsa Wood, PVC forrn (Wcight wisc) in l:xport Product.

3. Nct wcight of Pr-rltrr-rsions, platc arrd rnctal par1s.

4. Nct wcight of l:xport Product.
5. Valuc of consumablcs.
6. Si. No. 5 arrd I 1 of thc Standard l)cficicr-rcy liormat.
1. Summary shcct indicating wcight & Shipping tlili Nurnbcr.

ti. Copy ol'Shipping llill I'or cntirc cxport confirming thc wcight indicatcd in thc Summary

Sircct.

'i'hc casc stands dcl-crrcd.

Casc Ntt.: I)ar1y Nalnc: LM WINI) Mcct No/l)atc: Status:

44t8t81-Al,C2l20l8 POWIiRIll.AI)I'S IlNI)lAl 2ls1-A1,c212019

HQ IrilC

PVT.I′TD

ItIノ A I「 ilc

01.05.2019

1ノ iC● NO/1)atc:0710112926.1)cfbrrcd

:01/81/0s0/004 26lAMlgl :01 12410401003201AM 1 tt/ 05.03.20 I tt

I)ccision: 'l'[c Cornrnittcc considcrcd thc casc as pcr agcrrda and ircard thc rcprcsctrtarivcs of thc

71 applicant during pcrsonai hcaring. 'l'hc rcprcscntativcs sought somc timc to sr"rbmit thc rcqLrisitc

inlormatior-r. I lcncc. thc Cornrnittcc dircctcd thc applicants to submit thc I'ollowing informatior-r

within 15 days:

, 1. Nct contcnt of Irl{P in I')xpor1 Product.
2. Nct contcpt ol'llalsa Wood, PVC lonn (Wcight wisc) in I'.xport Product.

3. Nct wcight of Pultrusions, platc and mctal parts.

4. Nct wcight of l:xPort Product
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5.  Valuc of consulnablcs.

6.  SI.No.5 and 1l ofthc Standard I)c「 lcicncy IFormat.

1  7.Summary shcct indictting wcight&Shipping Bill Numbcr.
‐  1   8. (〕opy of Shipping 13ill for cntirc cxport conflrining thc、 vcight indicatcd in thc Sunlinary

Shcct.
′
I｀hc casc stands dcR〕 rrcd.

ICasc No.:           I)arty Nalllc:APAR     INIcct No/1)atc:      Status:
‐53/2/81-AI」 (〕 2/2019        1NI)LJS′ 1｀ItlltS Iノ IMI′ l｀ 1〕I)   12/81-AI′ (〕2/2019       ‐

101.05.2019

HQI「 ilC           ItIノ A llilc          Iノ ic.No/1)atc:34100439831)cfcrrcd

72 :O1/81/050/01139/AM19/    :34/24/040/00099/AM18/   121.03.2018            
‐

1)ccision: 
′
I｀hc(〕 olγ】Inittcc considcrcd t1lc casc as pcr agcnda and notcd that thc hard copy of

application has not yct bccn rcccivcd frolll thc applicant and conccrncd ltA.IIcncc,thc(〕 olllinittcc

dccidcd to scck fronl thc applicant and conccrncd Iヽ A to ftlrllish colmplctc sct of application for

cxalnination ofthc casc.
′
I｀hc casc stands dcFcrrcd.

Casc No.:             I)alty Nalnc:JAIN IИ lうTAI′  Mcct No/1)atc:       IStatus:
36/2/81-AIノ C2/2019      ‐RO1/1ノ ING MHノ Iノ S       ‐2/81-AIノ C2/2019     ‐

:01.05.2019

‐HQ IfilC             IRIノ Λ Ifilc            Iフ ic.No/Datc:04101641231)cfcrrcd
:01/81/050/01122/AM19/    :04/24/040/00213/Aヽ 418/   121.03.2018            1
73 5tcttbi:TA6 ё。ふ11品cと き6nζねきたとJlき cttζさaζ lこi ag品と五五1ld i。おd“農

“

さhard 861,of
application llas not yct bccn rcccivcd frol¬ n thc applicant and conccrncd IくA.IIcncc,thc(〕 onlrnittcc
dccidcd lo scck■ oln thc applicant and conccmcd ltA lo ftlrllish complctc sct of application for

cxalnination ofthc casc.

′
I｀hc casc stands dcfcrrcd.

Casc No.:           Pa五 y Nalnc:(〕 IHNA S′ I｀ I〕 lう Iノ ンICCt No/1)atc:      status:
29/12/81-AIノ (〕2/2018      (〕 ()ItP()ItA′ I｀ION INI)IA   12/81¨ AI′ (〕 2/2019       1

PRIVA′ I｀ 1〕 Iノ I卜41Tl〕 D     01.05,2019        1
HQI「 ilC            IItIノA Ifilc           lIノ ic.No/Datc:34100439881Dcれ rred

74191/11/959ィ 991,7`今 YI?/  
‐
l,1911910499,7'/AM18/  122.03.2018       

‐

1)ccision:′ I｀hc(〕 olninittcc considcrcd thc casc as pcr agcnda and notcd that thc copy of application

was scnt to 4ヽoS on 07.02.2019 for cxainination of thc casc. IIo、 vcvCr、  nO collllnCnts havc bccn
rcccivcd yct.IIcncc,thc(〕 olllimittcc dccidcd lo rclnind MoS for collllncnts.

′
I｀hc casc stands dcferrcd.

Casc No.:            II)any Namc:」 INDAIノ SAW Mcct No/Date:      lstatus:
‐
50/3/81-AIノ (〕2/2018        1ノ I｀41´ I｀ 1〕I)               12/81-AIノ (〕2/2019       

‐
         |

101.05.2019            1         ‐

HQ lfilC             IRIン AI「ilc             I′ ic.No/1)atc:05104060171)cfcrrcd
75 :O1/81/050/00127/AM19/   1:05/23/040/00503/AM18/   128.03.2018                      1

Dccision:′ I｀hc Committcc considcrcd tllc casc as pcr agcnda and notcd that thc applicant's rcplyl

鷲
=二
∵TTIIIm山
∝幅山
"り
bC選

孵 |
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ICasc No。 :          Party Namc:」 lJPIrI｀ 1〕It   lMcet No/1)atc:     Status:  ‐
153/3/81-AI´ C2/2018     1NTItRNΛ TIONAIノ      12/81-AIン C2/2019           1
1                         1ブ IMI′ I｀111)                101.05.2019

1HQ「ilC             RIノ A Filc            lIノ ic.No/Datc:0210208309‐ DcFcrrcd
:01/81/050/00130んへM19/    :02/24/040/00206ん へM18/   .28.03.2018                     

‐

II)ccision: 
・
I｀hc(〕 olllinittcc considcrcd thc casc as pcr agcnda and notcd that thc applicant's rcply

lWaS Sent tO Consultant(TI〕 C-3)for cXamination of thc case.Thc Cominittcc obscrvcd thc

76 1fO110Wing dcflcicncics in thc rcply:

11.´ I｀hc dctailcd calculation ofraw matcrial withjustincttion is not providcd.

1 2.  AIso,usc ofinany inputs is not providcd.

|′
l｀hcrcforc,thc Commilcc,on thc rccolllmcndation of Consultant(TIう C-3),dccidCd to call thc

applicant for pcrsonal hcaring to cxplain thc casc in thc forthcolning NC mcctin3・

11｀hc casc stands dcfcrrcd.

‐ ICasc No.:         Party Nalnc:」 tJPI・ I｀ I〕It   Mcct No/1)atc:      Status:
1  54/3/81-AIノC2/2018     1N′ l｀ I〕RNA′ l｀10NAIノ      2/8卜 AIノC2/2019
,                            I′ Iヽ41′ l｀ 1うI)                01.05.2019

1 1HQ Irilc            RIフ A「 ilc           Iフ ic.No/Datc:0210208308 Dcibrrcd
l   :01/81/050/00131/AM19/    :02/24/040/00205/AM18/   128.03.2018

1  11)ccision:′ l｀hc(〕 olnlnittcc considcrcd thc casc as pcr agcnda and notcd that thc applicallt's rcply

l lwas scnt to C()nsultant(′ I｀ 1〕C-3)for cXaminati()n of thc casc.Thc Cominittcc obSCrvcd thc

177.fO1lo、 ving dcrlcicncics in thc rcply:

1   1.′ I｀hc dctailcd calculation ofraw inatcrial withjustincation is not pro宙 dcd.

‐ 2. AIso,usc ol・ lllany inputs is not providcd.

|  
′
I｀hCrcbrc,thc C()mmiicc,on thc rccolmmcndation of Consuhant(TItC-3),dccidCd to call thc

l lappliCant for pcrs()nal hcarin3 tO CXplain thc casc in thc forthcolnin3 N(〕
mccun3・

|   ′
1｀hc casc stallds dcfcrrcd.

C'asc No.: I'}arty Namc: JI.JPI'I'UI{ Mcct No/l)atc: Status:

56/3/81-AIノ C2/2018      SOIン AIく POヽ/1〕 It I′ IMH｀ItI) 2/8卜 A1/C2/2019

ItI′ A lfilc

01.05.2019

1′ ic.No/1)atc:021020831411)cfcrrcd

:01/tt 1/050/001 33/n M i 9/ :021241040/00208/AM 1 8/ 04.04.20 I ti

Decision: 'l'hc (lornrnittcc considcrcd thc casc as pcr agcnda and notcd that thc applicarrt's rcply

was scr-rt to Cor-rsultant ('l'l1c-3) I'or cxamination ol' thc casc. 'l'hc Committcc obscrvcd thc

79 following dcficicncics in thc rcply:

1 . 'l'hc dctailcd calcr-rlation of raw rnatcrial with justification is not providcd.

2. Also, ttsc of many inputs is not providcd.

'l'hcrcl'orc, thc Commitlec. on thc rccornrrcndation of Consultant ('l'lic-3), dccidcd to call thc

applicant I'or pcrsorrai hcaring to cxpiair-r thc casc it-t thc lbrthcoming NC rnccling.

'l'hc casc stands dcl'crrcd.

HQI「 ilC
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I IQ Irilc I{LA Irilc Lic.No/l)atc:3410044026 Approved
:0 l/tl 1 /050/00429lAMlgl :341241040/003 tttt/AM I 8/ 09.04.20 I tl

I)ccision: 'l'hc (lornrnittcc considcrcd thc casc as pcr agcnda and obscrvcd thc commcnts givcn by
I)PII'l'vidc thcir I.J.O. No.: I'-4701111011201g-'l'SW datcd 25.04.2019. 'l'hc Comrnittcc dccidcd to
fix the ad-hoc norms with amendmcnt as undcr:
l.

I′ I｀CII I         I Rccommcnd

Casc No.:

47/8/81-AI」 (〕 2/2018

Casc No.:

2/1/81-AIX32/2018

HQI「 ilC

:01/81/050/00002/ANl19/

Party Namc:APAIt     lMcct No/1)atc:

INDUSTRIIう S1/1MH｀ I〕 D  2/8卜 AI′ C2/2019
01.05.2019

Party Namc:KIR′ l｀ANIブ AI′

S′ I｀ 1〕 I]Iン I)ItIVA′ I｀ 1う Iノ IMI′ I｀1:D

RIノA Irilc

:03/94/040/00878//AM18/

Status:

4ヽcct lヾ o/1)atc:          status:

2/81-AIン (〕2/2019       1

01.05.2019

1ノ ic.No/1)atc:0310820384 1)cfcrrcd

ll.04.2018

79

I'I'CIIS ] --
):.,;'^^" 1 l:xport Itcm Qumれylミιを摘[▲
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I Exponhem   Quamれ
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2.  1)cscription,sizcs,quantitics and nct wcights of cach cxportitcm may bc spccincd.

3. 'l'hc words "ALIJ I'}LATl.lS/SIIFll.l'[S/COILS/SLAIJS" may be delcted from thc
dcscription of thc export itcm.

4. 'l'hc words "PLATFlS/SIIFll.l,'l'S/COILS/SLAIIS" may bc dclctcd f rom the
dcscription of thc import itcm at Sl. No. 1.

I{A conccrncd may takc sr-ritablc conscqLrcntial action accordingly.

39 Dccision: 'l'hc Committcc considcrcd tl"rc casc as pcr agcnda and notcd that applicant's reply datcd
0l . I I .201ti was sent to MSMII lor cxarnination ol'thc casc. I lowcvcr, thc rcprcscntativc ol'MSMIr
informcd that applicant's rcply was incomplclc. 'l'hcrcforc, a sccond dcficicncy lctlcr was scnt to
thc applicant on 04.04.2019. IIowcvcr, no rcply has bccn rcccivcd yct. IIcncc, thc Committcc
dccidcd to scnd final rcrnindcr to thc applicar-rt.

'l'hc casc stands dcfcrrcd.
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Casc No.:           I)arty Namc:I)ONDY()XH)I〕 S‐ Mcct No/1)atc:
46/2/81-AI」C2/2019   AND CHItMICAIノ SI′ IMITIう D2/81-AIノC2/2019

01.05.2019

,l IQ lrilc I{i,A Filc Lic.No/l)atc:04101641tt9 Dcfcrrcd

' 
I :01/81/050/0 1t32lAM19l :0412410401002521AM181 I I .04.20 I 8

I)ecision: 'l'hc Comrnitlcc considcrcd thc casc as pcr agcr-rda and notcd hard copy of thc

application has rrot yct bccn rcccivcd I'rorn thc applicant and conccrncd I{A. I lcncc, thc Con-rrnittcc

dccidcd to scck liom conccrncd ItA and thc applicant to l'urnish complctc sct of application.

'l'hc casc stands dclcrrcd.

Pany Nainc:PONDY    IMcct NoA)atc:
OXH)ItS AND        ‐2/8卜 AIノC2/2019
(〕 IIItMI(〕 AIフSIノ IMI′ I｀ 1〕I)   .01.05.2019

I IQ lriic Itl,A ltilc Lic.No/l)atc:0410164 190 l)cfcrrcd

82,01/81/050/01 
134/nM19/ :04124l040l00255lAMllil 1 1.04.201[t

Dccision: 'l'hc (lornrnitlcc considcrcd thc casc as pcr agcnda an<j notcd hard copy of thc

appiication has not yct bcen rcccivcd liorn thc applicant and conccrncd I{4. I Icncc, thc Cornrnittcc

dccidcd to scck lrom conccrncd I{A and thc applicant to I'urnish complctc sct of application.

'l-hc case stands dclcrrcd.

Status:

Status:

Status:

Casc No.:

48/2/81-AIノ (〕2/2019

Casc No.:

50/2/81-Alノ (〕2/2019

Casc No.:

23/12/81-AI」 (〕 2/2018

Party Namc:I)ONDY     ‐Mcct No/1)atc:
OXH)ltS AND        2/81-AIノ C2/2019
(〕 I II〕 NII(〕 AIフ SIノ IMI′ l｀ 1〕 I)   101.05.2019

HQ IrilC             RIノ A「ilc            Iィ iC.No/Datc:041016419511)cfcrrcd

:01/81/050/01136/Aヽ 419/   .:04/24/040/00269/AM18/    12.04.2018            1

1)ccision: 
′
I｀hc (〕 ollllllittcc considcrcd thc casc as pcr agcnda and notcd hard copy of tllc

lapplication has not yct bccn rcccivcd fl・ oln thc applicant and conccrncd ltA.IIcncc,thc(〕
ollllnittcc

dccidcd to scckル()m conccrncd RA and thc applicantto brnish colmplctc sct of application.

|′ I｀hc casc stands dcttrrcd.

I)arty Nalllc:(〕 lうItKAY    ンIcct No/Datc:      Status:
WIRItS Iノ IMI′ I｀ I〕I)       .2/81-A1/C2/2019      1

01.05.2019

HQ「ilc             RLA Irilc            Iノ iC.No/Datc:09100661641)cfcrrcd

:01/81/050/00661/Aン119/   1:09/24/040/00626/AN118/    18.04.2018            1

1)ccision:′ l｀hc(〕 ollllllittcc cOnsidcrcd thc casc as pcr agcnda and notcd that thc applicant's rcply

was rcccivcd on 13.03.2019 and had not forwardcd to Consultant(′ l｀ 1〕C-3)yct.HCncc,thc

COmmittcc dccidcd to R)rward thc applicant's rcply to Consultant(TItC-3)ゃ r cxalllinati()n ofthc

casc.

'l'hc casc stands dclcrrcd.
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Casc No.:

71/2/81-AIノ (〕2/2018

HQ IrilC

Casc No.:

17/5/81-AI′ (〕 2/2018

HQI「 ile

Casc No.:

25/2/81-AIノ (〕2/2019

HQ「 ilC

Casc No.:

104/3/81-AIノ (〕2/2018

HQ「 ilC

I′ l｀ (〕 IIS

(〕 odc

72159090

Party Nainc:API)1/1〕

INTI]RNATIONAIン

ItIノ A Irilc

Party Nalnc:PONDY
OXH)Iう S ANI)

I)arty Nalnc:′ 1｀ΛTA
INTIうRNATI()NAIノ

Iノ IMI′ lu〕 D

RIンA lrilc

Qualltity

5000.000

4ヽ.′ I｀

Status:

01.05.2019            1

1′ ic.No/1)atc:051040615511)cfcrrcd

Mcct No/1)atc:

2/81-AIン (〕 2/2019

01.05.2019

Status:

ンIcct No/1)atc:

2/81-AIノ C2/2019
Status:

Party Namc:VI〕 DANTA  IMcct No/Datc:
Iノ IMI′ I｀ IうI)               12/81-AIノ (〕2/2019

ItIン A llilc

:01/8i/050/00016lAMlgl :051241040/00016lLM19l 19.04.2018

..- I)ccision:'l'hc Cornmittcc considcrcd thc casc as pcr agcnda. I)uring pcrsonal hcaring, thc
85 ,.p..rcnta1ivcs sought somc timc to lurnish thc rcquisito- inl'ormation. I lcncc, thc Comrnittcc

dircctcd thc rcprcscntativcs to I'r"rrnish thc following inforrnation, as soughl carlicr, within 15 days.

1. Cornposilion of cxport itcrns.
2. Calcr,rlation ol'matcrial rcqr-rircd along with jr-rstification of wastagc.

'l'hc casc stands dcfcrrcd.

Iン ic.No/1)atc:031082058711)cficrrcd

8611,3tiζ
i''11'1.A`む 611ふ itiさ6ともAζ iaしたさiAとこ五

`c ttζ

おこ「五査さAと五五五さA,,t`a tA五 五dと A`ichし ,16tiさ r↓五ζ
scnt to thc applicant on 19.12.201 8 fo1lo、 vcd by rcnlinder on 28.03.2019.IIowcvcr,thc applicant

vidc cinail datcd 30.04.20 1 9 rcqtlcstcd fcDr cxtcnsion of tilnc for stlbnlission of documents.IIcncc,

thc(〕 ol■ rnittcc dccidcd to、 vait for rcply()fthc applicant.

′
1｀hc casc stands dcrcrrcd.

(〕 IHりMI(〕 AIノ SI′ IMI′ I｀ Iう I)    01.05.2019

ItIフ A IPilc Iフ ic.卜1()/1)atc:0410164241 1)cfcrrcd

87 '011811050101 
I I I lAVlgl :041241040/0001 8/n M l91 24.04.2018

I)ecision: 'l'hc Committcc c<lnsidcrcd thc casc as pcr agcnda and rrotcd hard copy of thc
application has not yct bccn rcccivcd lrom thc applicant and conccrncd I{n. I Icncc, thc Committcc
dccidcd to scck lrom conccrncd I{A and thc applicant to I'urnish cornplctc sct of application.

'l'hc casc stands dclcrrcd.

:01/81/050/00181/Aン 119/    :02/24/040/00002/Aン119/   124.04.2018

1)ccislon:′ I｀hc(〕ollllmittcc cOnsidcrcd thc casc as pcr agcnda and dccidcd to ix thc fc)Ho、 vil13 ad―
88 hoc norms as pcr writtcn c01mmcnts givcn by COnsultalll(′

I｀ I〕C-3):

Mcct No/1)atc:

2/81¨AIノC2/2019
01.05.2019

1ノ iC.No/1)atc:0210208361

Status:

Approved

Itccommcndcd

Quantity
I')xpor1 Itcm

O<lppcr inscrt collcctor
bars containing 504.5 M'l'
of Coppcr bars/rods

T・

I′ I｀ (〕 IIS

(〕 odc

74070000

Irnport
Itern

Coppcr
Itods /
Ilars
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Note: (i) F)xport item has bcen amendcd as mcntioned abovc.
(ii) 'l'hc word "Platcs" may bc dclctcd from thc description of import item.

ItA conccrncd may takc sr"ritablc conscqucntial actior-r accordingly.

:01/81/050/01 1 10/n M 19/ :041241040/000161hM191 25.04.2018
89 l)ecision: 'l'hc Cornrnittcc considcrcd thc casc as pcr agcnda and notcd that thc hard copy of

application has not yct bccn rcccivcd lrom thc applicant and conccrncd I{4. i lcncc, thc Cornrnittcc
:dccidcd to scck I'rom thc applicant and conccrncd I{A to I'r"rrnish cornplctc sc1 ol'application lor
cxamination of thc casc.

r'['hc casc stands dcl'crrcd.

Casc No.:

24/2/81-AIフ C2/2019

HQ IrilC

Casc No.:

45/8/81-AI」 (〕 2/2018

HQ lrilC

I′ 1｀ (〕 IIS

(〕odc

Casc No.:

45/3/81-AIノC2/2018

HQ Irile

I′ I｀(〕IIS

(〕odc

7801100
0

Pany Nalllc:′ I｀AG
COItPOItA′ I｀10N

ItIノ A lrilc

Party Nalllc:l〕 Iノ ltC STl〕 131ノ  ーMcct No/1)atc:
I)It()CIiSSIlヽ (〕            12/81-AIノ (〕2/2019

1卜(I)t」 S′ 1｀ Iく II〕 S             101.05.2019

4ヽcct lヾ o/1)atc:

2/8卜 AIノC2/2019

Status:

01.05.2019

1ノ ic.No/1)atc:()410164246 1)cfcrrcd

Status:

Lic.No/l) atc:3 4 1 0044093 Approvcd
:01/81/050/00427/AM19/    :34/24/040/00009/AM19/   126.04.2018

1)ccision:′ I｀hc(〕 onllnittcc considcrcd thc casc as pcr agcnda alld dccidcd to flx thc fo1lowil13 ad―

hoc norlns taking cuc from SI()lN(〕 -323 as rccolnincndcd by rcprcscntativc ofI)IH:

ItIン A lrilc

I'.xporl Itcrn

Pafls of 'l'ranslormcr -
'l'orrodial Corcs / Wor"urd

Corcs / I{cctangalar (lorcs

/' l'rar-rs lonrlcr corc asscmbly
madc ol' silicon Iilcctrica
Stccl (CRGO)

90

ltxport ltcm

PUItl〕

Iフ I〕AD/
1tlllfINI〕 I)

I′ l〕AD

Quantity

2500.000
M.1｀

Qualltity

46.729

ン1.T

Sl.

No.

1

I′ l｀(〕 IIS

(〕odc

72261100

I′ I｀CIIS

(〕 odc

8548102
0

Irnport Itcrn

CIT(JO
Silicorr
Iricctrical
Stccl in coil
forrn

hnport Itcm

Iン l〕 AI)A(〕 II)

BA′ IVI｀ 1う ItY

SCRAP/13A′ IVI｀

IうRY SCRAP
AND WAS′ 1｀ 1〕 /

I{ccomtncnricd
Norms 

,

1.07 M',r'/M',l'
contcnt in thc
cxporl prodr"rct

Status:

Approvctl

I{ccotntncnd
cd Quantity

Import may
bc allowcd

85049010

ItA conccmcd rnay takc sr-ritablc cor"rscqr-rcr-rtial action accordingly.

Party Nalnc:GItAVI′ I｀A Mcct No/1)atc:

INDIA Iノ TD         2/81-AI″ C2/2019
01.05.2019

1ノ ic.No/1)atc:1310048940ItIノAI「 ilc

:01/81/050/00122んヘンi19/  1:13/24/040/00072/AM19/ 26.04.2018

1)ccision:′ I｀hc(〕 onllnittcc considcrcd thc casc as pcr agcnda and dccidcd to「 lx thc fo1lowing ad―

911h°
C nOrms as rccommcndcd by rcprcscnt江市cof MSMIう :

・
　

０

Ｓ‐

Ｎ
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8548102
0

Notc: Ilcrccntagc of lead in import itcms is 50-55%.

I{A conccrncd may takc suitablc conseqr.rcntial action accordingly.

Iノ IうAI)S(〕 ItAI)

AS PI〕 R ISRI

RAINS
Iノ I:AD ACH)
13A′ IVI｀ I〕RY
SCRAP/13A・ IVI｀

1〕ItY SCItAP

AND WAS′ I｀ 1う/

1ノ l〕AI)SCRAP
ASI)l〕 Iく ISItI

RAINS
Iノ l〕AD ACH)
13A′ lVI｀ 1う RY
SCRAP/
BΛ
′
IVI｀1]RY

S(〕 It/ヽ P ANI)
WAS′ I｀ I〕/

Iノ I:AI)S(〕 ItAP

ASI)l〕 It ISItI

RAINS

with 5%
wastagc
calcr-rlatcd or-r

thc nct
contcnt of
lcad both in
cxport &
import items

Iノ l〕ΛD
AIン I′OY

Iノ l〕AD
ANTIMONY
AIノ IノOY

8548102
0

Casc No.:

112/3/81-AIノ (〕2/2018

HQ IrilC

:01/81/050/00189/ノ ンヽ119/

1)arty Namc:VIKARSH   Mcct No/Datc:
INANO′ I｀ I〕 CHNOIノ OGY   2/81-AI′ C2/2019
‐AND ΛI″ I′OYS PVT.Iン TD.01.05.2019
IItIン A lrilc                  I′ ic.No/1)atc:3110067035 11)cfcrrcd

:31/83/040/00006/AM19/   .26.04.2018             1

Status:

92 I)ccision: 'l'hc Cornrnitlcc considcrcd thc casc
lcttcr datcd 14.02.2019 has scnt its rcply to
commcnts havc bccn rcccivcd I'rorn McitY vct.
lor cxpcditing thc commcnts.

'l'hc casc stands dcf,crrcd.

as pcr agcnda and notcd that thc applicant vidc
McitY dircctly agairrst thc Dll,. I lowcver. lto
IIcncc, tl-rc Comrr-rittcc dccidcd to rcmind McitY

(〕asc N().:         IParty Nalnc:Al)1)Iノ I〕    Mcct No/1)atc:     IStatus:
12/5/81-AIノ C2/2018     1NTI〕 RNATIONAIノ      2/81-AIノ C2/2019     1      1

01.05.2019            ‐

HQ IrilC              IRIノ A Irilc             .Iノ iC● No/1)atc:031082071811)cfcrrcd ‐

:01/81/050/00220/AM19/    :03/94/040/01094/AM18/    27.04.2018            1         ‐.U1/01/UDU/UU∠ ∠U//ヽ lVl lソ /    :UD/ソ 牛/UイIU/UlUソ /1//ヽ lVl1 6/    Z/.U/1.ZU16            1         1

93‐
Dccisi(in:′ lヽAc c。 1lmitt6c`。 Asidcrcd thc casc as pcr agcnda and notcd that a dcAcicncy lcttcr was

scnt to 1hc applicant on 19.12.201ti loiiowcd by rcrnindcr on 2tl.03.2019.llowcvcr, thc applicant
vidc crnaii datcd 30.04.20i9 rcqr"rcstcd fbr cxtcnsion of tirnc for submission ol'documcnts. Ilcncc,
thc Cornmittcc dccidcd to wait lor rcply of thc applicant.

'l'hc casc stands dcfcrrcd.
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IIQ Irilc Ill.A |ilc Lic.No/l)atc:0310820721 Dcl'crrcd
:01/8 I10501002261AM191 :A31941040/01 095/n M I 8/ 21 .04.2018

94 l)ecision: 'l'hc Committcc considcrcd thc casc as pcr agcnda and notcd that a clcficicncy lcttcr was

scnt to thc applicant on 19.12.201ti lollowcd by rcmindcr on 2tl.03.2019.llowcvcr, thc applicant
vidc crnail datcd 30.04.2019 rcqucstcd for cxtcnsiorr of timc for submission ol'documcnts. Iicttcc,
thc Cornmittcc dccidcd to wait I'or rcply ol'thc applicant.

'l'hc casc stands dcfcrrcd.

Casc No.:

18/5/81-AIノ (〕2/2018

Casc No.:

19/5/81-AIンC2/2018

Casc No.:

36/5/81-AIノ (〕2/2018

Casc No.:

23/8/81-AIノ (〕2/2018

Party Nalnc:APPIノ l〕

IN′ I｀ I〕RNAT10NAIノ

Party Namc:APPIノ l〕

INTI〕RNATIONAIノ

Mcct No/1)江c:

2/81-AI′ (〕2/2019

01.05.2019

|ヽ4cct No/1)atc:

12/81-AI′ C2/2019
101.05.2019

Status:

Status:

Status:

‐HQ IfilC           RIノ A lrilc          Iフ ic.No/1)atc:0310820722 Dcね rrcd
:01/81/050/00227/ANl19/    :03/94/040/01096/Aヽ 418/   .27.04.2018

951i、こciζ iふ五:′ lヽhc('oふ 1littcι

`。

Aζ idcrcd tAc`is8 1s pCr agcnda and notcd that a dcicicncy lcttcr was

lscnt to thC applicant on 19.12.2018b1lowcd by rcmindcr on 28.03.2019.Howcvcr,thC applicant
lvidc clllail datcd 30.04.201 9 rcqucstcd for cxtcnsion oftilllc for sublllission of documcnts.IIcncc,

lthC COmmittcc dccidcd to wait for rcply ofthc applicant.

|・ Fhc casc stands dcfc・ rrcd.

Pany Nalnc:DISIIA Al」
′
I｀()IMcCt No/1)atc:

COIMPONI〕N′ l｀S PVT.Iノ TD.12/81-AIブ C2/2019

101.05.2019

IHQ IrilC           IRIノ A lrilc           Iプ iC.No/Datc:0310820713 Dclbrrcd
l:01/81/050/00244/Aン 119/    :03/94/040/00069/A卜 /119/   127.04.2018

96 115ι tisi61l Thさ (〕6miniicc tonζ id`rcd thc caζ c as pCr agcnda and notcd that a dcicicncy lc■ cr

lrJscd by MSMIt scckin3 CCnain infOrmation was scnt to thc applic劉
1l on 13.02.2019,II()wcvcr,

lnO rCply has bccn rcccivcd yct. IIcncc, thc(〕 ol■ lllittCC dccidcd to scnd「
lnal rclnilldcr to thc

lappliCant.

‐
 |′ I｀hc casc stands dcfcrrcd.

I)arty Nalnc:NA′ I｀ 10NAI′   ⅣICct No/Datc:      Status:
S′ I｀ I〕 Iう Iノ Alヽ 1)A(〕 It()      .2/81-AIノ (〕2/2019

1ヽII)t」 S・ 1｀Itll〕 SIフ Iヽ41′ I｀ 1lI)    01.05.2019

IHQ lfilC            RIノ A llilc           Iノ iCoNo/Datc:56100053891こ QiCCtCd

:01/81/050/00405/Aヽ 419/    :56/24/040/00002/AM19/   .01.05.2018

971)cd」ふ五:Thc cOmm饉 cc cOnJdcК dttccasctlil誌
誅ll:∬留よЪl身汚獄篤::∵:lrraiscd by MoS sccking ccrtain inforina● on was

lrcmindcr on 25.02.2019.IIowcvcr,no rcply has becn rccciVCd yct.Hcncc,thc C0111mittcc dccidcd

lo racctthc casc undcr intimation to RA.

IRA conccrncd may takc suitablc conscqucntial acti()n accordingly.
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98

:01/81/050/00170/AM19/    :04/24/040/00015/AM19/    04.05.2018

1)ccision: 
・
I｀hc(〕 onllnittcc considcrcd thc casc as pcr agcnda and notcd that a dcrlcicncy ICttcr as

raiscd by I)PII′ I｀ sccking ccltain inbrination、 vas scnt to thc applicant on 24.12.2018 fo1lowcd by

rcinindcr on 29.03.2019.IIowcvcr,no rcply has bccn rcccivcd yct.IIcncc,thc(〕 olninittcc dccidcd

to rqcct thc casc undcr intilllation to RA.

ItA conccrncd may takc suitable conscqtlcntial action accordingly.

Casc No.: Party Nalnc:′ I｀ 1〕 MI)l]Iッ      INIcct No/1)atc:

26/2/81-AIノ〔〕2/2019                                                    

‐Status:

PItltCISION MIう
′
l｀AIノ 12/81-/ヽ

Iフ (〕2/2019        ‐

PRODUCTSINDIA I)VT,   01.05.2019
1ノ

′

I｀ I)

HQ lrilC ItIノ A Irilc lI′icoNo/1)atc:0410164309  1)cfcrrcd

:O1/81/050/01112/AMI :04/24/040/00021/AⅣ l19/     .09.05.2018
9

1)ccision:′ 1｀hc(〕 ollllnittcc considcrcd thc casc as pcr agcnda alld notcd that thc copy of application

、vas scnt to I)PII′ I｀ on 26.04.2019 br cxalllination ofthc casc. IIowcvcr,nO Conllncnts havc bccn

rcccivcd yct.IIcncc,thc(〕 omrllittcc dccidcd lo wait fbr collllnCnts.

′
I｀hc casc stands dcfcrrcd

Casc No.:

93/3/81-AI“ (〕2/2018

HQ「 ilC

Casc No.:

76/5/81-AIノ〔〕2/2018

HQ IrilC

Casc No.:

51/8/81-AIノ (〕 2/2018

HQ Irile

ItIノ A Irilc

Party Nainc:Iノ AVA
INTI〕RNAT10NAIフ
Iノ IMI′11:D

RIィA「 ilc

I)arty Namc:SIう IK()Dlう NKI Mcct No/1)atc:

INDIΛ PRIVATI〕 Iン Iヽ41Tl〕 I)2/81-AI′ C2/2019
Status:

01.05.2019            ‐

Iノ ic.No/Datc:0410164293‐ Rcjcctcd

ンlcct No/1)atc:        status:

2/81-AI′ C2/2019
01.05.2019            1

Status:

01,05.2019            ‐

I′ ic.No/1)atc:0910066232 1)cfthrrcd

９

　

９

Iノ ic.No/1)atc:0510406433 Approvcd

100,0118110s01002841AM191 :051231040/00061lAMtgl I 1.05.201ti

I)ccisitln: 'l'hc Cornrnittcc considcrcd thc casc as pcr agcnda and dccidcd to fix thc lollowing ad-
hoc norms as pcr writtcn commcnts givcn by McitY vidc thcir Ir. No.:17(37)120i8-lPIlW datcd
12.02.20 I 9. (Copy cncloscd)

I{A conccrncd may takc suitabic conscqr-rcnlial aclion accordingly.

Pany Nalmc:(〕 OI′ I)S′ I｀ONI〕  Mcct No/1)atc:
INFRATI〕CHIノ Iヽ41′ I｀ I〕D   2/81-AIノ C2/2019

RIノA「 ilc
:0 i/tl l/0s0/004 33lAM19l :091241040100641tAM 1 ttl I s.0s.201 8

l0l l)ccisirln:'l'hc (lolnrnittcc considcrcd thc casc as pcr agcnda and notcd that a dcficicncy lcttcr
sccking ccrtain inl'orrnation as soLrght by Consultant ('l'llc-l) was scnt to thc appliCalt on
23.04.2019. IIor,vcvcr, no rcply has bcctr rcccivcd yct. Ilcncc, thc (lomrnittcc dccic1cd io wait l'or
rcply of thc applicant.

'l'hc casc stands dcl'crrcd.
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Casc No.:

35/5/81-AIィ (〕2/2018

HQ lrilC

Casc No.:

115/5/81-AI」 (〕 2/2018

HQ lfilC

Party Nainc:

1/1ヽ41′ I｀ 1〕 I)

ItI″ A Ililc

Quantity

Party Namc:I)IACH      Mcct No/1)atc:
CIIIう 4ヽ1CAIフS&       2/81-AIノ C2/2019
PI(〕ンll〕↑ヾ

′
I｀S PItIVA′ I｀ l〕     01.05.2019

Iノ Iヽ41′ I｀ l〕 I)

ItIフ A Irilc

Status:

Lic.No/l)atc:02 1 02084 5l llc.jcctccl

102 
:0118110501002431LM191 :0212410401000261LM19/ 24.05.201tt

I)ccision: 'l'hc Cornmitlcc considcrcd thc casc as pcr agcnda and notcd lhat a deficicncy lcttcr
scckir-rg ccrtain inl'ormation as raiscd by MSMI'I was scnt to the applicant on 14.12.201ti I'ollowcd
by a rcmindcr on 13.02.2019. IIowcvcr. no rcply has bccn rcccivcd yct. Ilcncc, thc Cornrnitlcc
decidcd to rcjcct thc casc undcr ir-rtimation to ItA.

I{A conccrrrcd rnay takc suitablc conscqucntial actior-r accordingly.

Iヽ Iく KABI〕 Iノ  ーMCCt No/1)atc:
2/8卜 AIフC2/2019

Status:

01.05.2019

1ン ic.No/1)atc:0310821223   Approvcd

:01/81/050/00323//ヽ ン119/ :03/95/040/00170/AM19/  124.05.2018

1)ccision:′ l｀hc(〕 ollllnittcc considcrcd thc casc as pcr agcnda and dccidcd to「 lx thc R)1lo、 vil13 ad―

hoc norms as pcr wriicn colnmcnts 3市 Cn by Consultant(′ I｀ 1〕 C-3):

85446

090

Casc No.:

88/5/81-AI」 (〕 2/2018

104 HQ「 ilc

I〕xpolt ltcin

Solar Cablc(lflamC

Itctardcnt lnsulatcd

Shcathcd cablc t」 p to

(600/1000 Voltagc)
Nct(〕 ontcnt.(〕 oppcr
-90154.74 KG.′

I｀IN

AN()I)It-2788。29

K(〕,IIalo3Cn I「 rcc

1lalnc ltctardcn―

65570.10K(〕
,

IIa103Cn lfrcc

Cratalyst-3451.06

KG

I′ I｀ CII

S

(〕odc

Sl.

No.

1

2

3

4

I′ 1｀(〕 IIS

(〕 odc

7408119
0

8003002
0

3901300
0

3901200
0

IInport ltcin

(〕oppcr

Wirc ltod

′
l｀IN

ANODI〕

IIalo3cn

I「rcc IFlalllc

ltctardcn

士 4ヽastcr

batch
IIalo3cn

lfrcc

(〕 atalyst

I{ccornmcndcd

Quantity

As applicd fur

∩
Ｕ

2000.000

Kilomctcr

* 'l'he words "Mastcr batch" may bc addcd in thc dcscription ol'import itcm.
Sizc and quantity givcn by thc applicant in its rcply lctter dated 2.3.2019 may be

incorporated in thc cxport product.

ItA conccrncd rnay takc sr,ritablc conscqr"rcntial action accordingly.

Party Nalllc:P.ン 1.Iう Iノ ltC′ l｀It()Mcct No/1)atc:     Status:
ΛUTO PVT.Iノ

′
1｀D.       2/81-AIン C2/2019

ItIフ AI「 ilc

01.05.2019

1ッ ic.No/Datc:0310821232 RcicctCd

|:01/81/050/00296/A卜И19/ :03/95/040/00138/AM19/     25.05.2018                      1

1)ccision: 
′
1｀hc(〕 ollllnittcc conSidCrcd thc casc as pcr agcnda and notcd that a dc「 Icicncy lcttcr‐

lsccking ccrtain inforlllation as raiscd byヽ 4Sヽ41う was scntto thc applicant on 19.12.2018R)1lo、 vcd‐

3:/Pag。 7:



by a rcrnindcr on 29.03.2019. IIowcvcr, no rcply has bccn rcccivcd yct. Ilcncc, thc Cornrnitlcc
dccidcd to rcjcct thc case under intimation to I{A.

I{A conccrncd may takc sr-ritablc conscqr"rcntial actior-r accordingly.

Party Nainc:1)AItAM   Mcct No/1)atc:2/81-

INDUS′ 1｀Itll〕S      AIフ C2/2019
01.05.2019

RI′A lrilc Lic.No/l)atc:0310821231 Approved
:0 1/u l/050/003 03lAM19l :031951040/001 71lAM19l 25.05.20 I tl

I)ecision: 'l'hc Cornrnittcc considcrcd thc casc as pcr agcrrda and dccidcd to fix thc ad-hoc norrn

as rccotrmcndcd by rcprcscntativc of MSMI: vidc cmaii datcd 30.4.2019 on rcpcat basis as

approvcd for AA 0310t113248 datcd 12.05.2011 in rnccting no. 11/tll datcd 30.01 .2019 with thc
condition that the applicant to import only sccondary sheets/coils and export SS perlorated
strips with perfrrrated Pattcrn No. SSPS ll'l-02 as undcr:

Casc No.:

95/5/81-AIノ (32/2018

HQ IrilC

|

:尋:|

Status:

I{ccommcndcd QLrantit'

2.55 kglkr of cxport
prodr-rct aftcr 1/3"1 rccovc

Status:

Status:

I)crc・ rrcd

I′ I｀ (〕 IIS

(〕 odc

Party Nalmci CHINA STIう l〕 Iノ

CORPORATION INDIA
PRIVATI〕 I′ IMI′ I｀ Iう D

RI′A「 ilc
:34/24/040/00058/AM19/

considcrcd tllc casc as pcr

10

5

一　

　

　

ｃｃｔ

Ｊ３

72199090

Iixport itcm

Stainicss Stccl scmi

l角
rniShCd pcrforatcd

割
"Jχ
Fttm“

410/掲 /

kn∝ comctt of鏑 Jc、
IStccI Shcct/(〕 oils

50.223M′ I｀)
l

I{A conccmcd may takc suitablc conscqucnlial actior-r accordingly.

Iく IノA Irilc Iノ ic.卜lo/1)atc:0510406624 1)cfcrrcd

:01/81/050/003551AM191 :051241040/001 l2lAVlgl 28.05.2018

I)ecision:'l'hc Commitlcc considcrcd thc casc as pcr agcrrda. I)uring pcrsonal hcaring. thc
i06 rcprcscntativcs sor"rght somc tirnc to 1'r-rrrrish ll-rc rcquisitc inl'ormatior-r. I Icncc. tl-rc Committcc

dircctcd thc rcprcscntativcs to I'r-rrnish thc lbliowing inforrnation. as sor;ghl cariicr, witirin 15
days,

l. Cornposition ol'cxporl itcms.
2- Calculation ol'matcrial rcquircd along with justification of wastagc.

'l'hc casc stalrds dcfcrrcd.

Casc No.:

147/5/81-AIノ (〕 2/2018

HQI「 ilC

Casc No.:          |
30/12/81-AIノ (〕 2/2018    1

10711。
iiilc          l

:01/81/050/00668//tⅣl19/

1)ccision: 
′
I｀hc Cominittcc

34/Pag0 74

1)arty Nalllc:VI〕DAN′ I｀A  Mcct No/Datc:2/81-
Iッ IMI′ l｀ Iう D           AIノ C2/2019

01.05.2019

ンIcct No/1)atc:2/81-

AIィ (〕2/2019

01.05.2019

1ィ icoNo/1)atc:3410044193

31.05.2018

ⅢⅢ Ⅲ 甲Ⅲ品 19

|



‐application was scntto MoS on 07.02.2019 fcpr cxanlination of thc casc.IIowcvcri no collllllCnts
‐have bccn rcccivcd yct.IIcncc,thc(〕 olninittcc dccidcd to rclnind MoS for colllinCnts.

′
Fhc casc stands dcfcrrcd.

ICasc No.:            Party Nalllc:・ I｀ 1〕CHNO    IMcct No/1)atc:2/81-    Status:  
‐

139ん /81-AIノC2/2018     S′ I｀AINIノ l〕SS          ‐AIノC2/2019
01.05.2019

HQ IrilC            RIンA lrilc           Iン ic.No/Datc:0310821363 RttcctCd
l:01/81/050/00347ん へヽ /119/   :03/95/040/00067/AM19/   31.05.2018

108‐ bctぉふ:Thc mmm燎
`c condacrι

d i3`五 :`五ζ

`群

五38nd五 五五a n6に d島江a d61cた Ac,通 i群 |
lsccking ccrtain inforination as raiscd byン ISヽ41t was scntto thc applicant on 19.12.2018 fo1lowcd

by a rcnlindcr on 28.03.2019. IIowcvcr,no rcply has bccn rcccivcd yct. IIcncc,thc(〕 olninittcc

dccidcd to rttcctthC Casc undcr intimation to RA.

ItA conccrncd lllay takc suitablc conscqucntial actioll accordingly.

ICasc No.:            Party Namc:Iノ M WIND   Mcct No/1)atc:2/81-    Status:
75/5/81-AI`C2/2018     POWIう R BIノ ADI〕 S IINDIAl lAIノC2/2019

1)V′ I｀ .Iノ
′
I｀I)               01.05.2019

1HQ IrilC          ItIノ A lrilc          Iノ icoNo/1)atc:0710H3376 Dcttrrcd
.:01/81/050/00283/AM19/   :07/24/040/00342/AM18/   101.06.2018

11)ccision:′ Fhc(〕 olnlmittcc considcrcd thc casc as pcr agcnda and hcard thc rcprcscntativcs ofthc

lapplicant duril13 pcrsonal hcaring.′ 1｀hc rcprcscntativcs sought somc tilllc to sub■ lit thc rcquisitc

inforination. IIcncc,thc(〕 ollll■ littcc dircctcd thc applicants to sublllit thc R)1lowing inforination‐

withill 15 days:

1091   1.Nct contcnt of「
RP ill I〕 xport Product.

1 2.Nct contcnt ofI〕 」sa Wood,I)VC brm(WCight wisc)in l〕 xpon PrOduct.

1  3.Nct wcight ofI)ultrusions,plttc and mctal parts.
1  4.Nct wcight oFItxport Product.

1   5. Valtic of constllllablcs.

1   6.  Sl.No.5 and 1l ofthc Standard I)cflcicncy I「 orinat.

1  7.Suinmary shcct indicating wcight&Shippin3 Bill Nuinbcr.

‐ 1  8.Copy of Shipping 13iH br cnurc cxport conirming thc wcightindicttcd in thc Suinmary
.   I       Shcct.

|   :′ Fhc casc stands dcfcrrcd.

|  ICasc No.:          1)arty Namc:R.Iノ .S′ l｀ I〕 l〕 I′S IMcct No/1)atc:2/81-   Status:

114/5/81-AIノ C2/2018     &I〕 NlうRGYIノ TD.      AIノ C2/2019
101.05.2019

‐  IHQ Irilc             ‐RI′Λ lrilc            Iノic.No/Datc:03108214851)c■ rrCd

‐   |:01/81/050/00322/AM19/   103/95/040/01103/AM18/   106.06.2018

1HO'Dcciζ ibふ :′ Iヽhこ と〕。mttiti3c c8Asiacrca thcぁ ζ

`as pCr agcnda and notcd thtt a dcAcicncy lcttcrl  cヽCking cciain information as raiscd by MoS was scntto thc applicant on 02.04.2019.IIowcvcr,
|  lnO rCply has bccn rccc市 cd yct.IIcncc,thc Committcc dccidcd to scnd inal rcinindcr to thc

‐  lappliCant.

11｀hc casc stands dcfcrrcd.

|
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Casc No.:          I)arty Nainc:SVAン1      1ン Icct No/1)atci      Status:
―AIノC2/2019136/5/81-AIノ C2/2018   ‐PACKAGING INDUS′ I｀RH〕 S 12/81

1PRIVATI〕 Iノ IMITIう D      01.05.2019

HQ llilC          IRI′A lrilc            l′ ic.No/Datc:05 10406758 1Rcjectcd
:01/81/050/00344/AM19/ :05/24/040/00152/AM19/    106.06.2018            1

lll Dccisi()ni′
Iヽhさ む8ふ milcc c8nsidcrcd thc casc as pcr agcnda and notcd that a dcAcicncy lcttcr

sccki1lg ccrtaill inforlllation was scnt to thc applicant on 19.12.20 1 8 FcD1lo、 vcd by rcnlindcr on

28.03.2()19.IIowcvcr,no rcply has bccn rcccivcd yct.Hcncc,thc Colmmittcc dccidcd to rttcctthC

casc tlndcr intilnation to ltA.

IヽA conccrncd may takc suitablc conscqucntial action accordin31y.

Casc No.:          Party Namc:Iノ M WIND    IMcct No/1)atc:       Status:
74/5/81-AIノC2/2018   1)OWI〕 R BIノ AI)I〕 S IINDIA1 2/81-AI′ C2/2019

1)VT,IノTD           01.05.2019

HQ IrilC         RI′A Irilc          Iノ ic.No/1)atc:0710113408 Dcfcrrcd
:01/81/050/00282んへヽ 419/ :07/24/040/00333/ノ ｀` 418/    .07.06.2018

1)ccision:′ I｀hc(〕 olnlllittcc considcrcd thc casc as pcr agcnda and hcard thc rcprcscntativcs of thc

applicalll durin3 pcrsonal hcaring.′ I｀hc rcprcscntativcs sought sol■ c tilnc to stlbnlit thc rcquisitc

illforination.IIcncc,thc(〕 ol■ lnittcc dircctcd thc applicants to stiblnit thc fo1lo、 ving information

within 15 days:

112    1.  Nct contcnt of llltP in Iう
xport Product.

2.Nct contcnt ofl〕 dsa Wood,I)VC form(WCight wisc)in l〕 Xpon l)rOduct.

3.  Nct、 vci3ht of Pultrusions,platc and inctal parts.

4.Nct wci3ht ofIう xport Product.

5,Valuc of consuinablcs.

6.  Sl.No.5 and il ofthc Standard I)crlcicncy lforinat.

7. Stlinmary shcct illdicating wci3ht 8ι  Shippil18 13iH]Nulllbcr.

8. (〕 opy of Shipping i3ill for cntirc cxport conirnling thc、vcight illdicatcd in thc Sunllnary

Shcct.

′
I｀hc casc stands dcfcrrcd.

‐Casc No.:            I)arty Nalnc:1)ARAM   ンIcct No/1)atc:2/8卜      Status:
98/5/81-AI」C2/2018     'INDUSTRII〕 S       IAIンC2/2019          1

.01.05.2019             1

HQ「ilC            IRIノ A Irilc          Iノ ic.No/Dttc:0310821669 ‐Approvcd
:01/81/050/00306/AM19/  1:03/95/040/00230/AM19/ 13.06.2018              ‐

1)ccision:′ I｀hc(〕 onllnittcc considcrcd thc casc as pcr agcnda and dccidcd to rlx thc ad¨ hoc norin

113 as rccollllnCndCd by rcprcscntativc ofン ISヽ/11〕 vidc cinail datcd 30.4.2019 on rcpcat basis as
‐approvcd for AA 0310813248 datcd 12.05.2017 in inccting no. 11/81 datcd 30.01.2019 with thc

condition that thc applicant to imporl only sccondary shccts/coils and cxport SS pcrforatcd

strips with pcrt)ratcd I)attcrn No.SSI)S/1)I-02 as undcr:

I′ I｀ (〕 IIS

(〕odc
I′ I｀ (〕 IIS

(〕odc

I{ccommcndcd

QLrantity
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73182990

I{A conccrncd may takc sr"ritablc conscqucntial action accordingly.

Stailllcss Stccl scmi

ftlrnishcd pcrforatcd

strips(〕radc 410/」 3/
201/304

(nCt COntent of Stttntss

StccI Shcct/(3oils

50.223M′ I｀)

Stainlcss Stccl Shcct /
Coils Gradc 410 I J3 I
201 I 304 of thc same
thickncss

2.55 kg/k80f

cxport product

aftcr 1/3rd

rccovcry
０

　

　

　

　

　

　

　

・

・　

　

　

　

　

０９

　

　

　

　

　

一

９９

　

　

　

　

　

　

　

一
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一

７

　

　

　

　

　

　

　

一

IHQ IfilC            RI′ A lrilc          .IIc.No/Dttc:0410164419‐ 1)cfcrrcd
:01/81/050/00362/Aン119/   :04/24/040/00056んへヽ 419/    14.06.2018

1)ccision: 
・
I｀hc(〕olninittcc considcrcd thc casc as pcr agcnda and notcd that thc applicant was

lrcqucsted on 01.01.20 1 9 to Furnish Fcp1lowing inforimation as pcr ad宙 cc of Consultant(′ I｀ I〕C-3):

1.  SI.No.5&1l ofthc Standard I)crlcicncy I'orinat.

H4t蹴駄」lifT[¶鳥瑠出:計;1」 :脱懲ll∬LS麗湾l剛糧:鷲「
→br Ⅸamm面 ol

l.  I〕 xport itcln is not clcar.

2.Quantity of cxport itcin is inuch lcss ill thc rcply.

3.  
′
I｀hcrc is no corrclation of drawil13 with calctllations.

4.Importitcm ist`Λ n31c''whilc rcply is R)r``Bcaln''.

|′ I｀hcrcforc, tllc (〕 ollllnittcc dccidcd to scck clariflcation froln thc applicant on thc abovc

ldcflcicncics as pcr advicc of(〕 onsultant(′ I｀ 1〕 (〕 -3):

′
Fhc casc stands dcFcrrcd.

Casc No.:

154/5/81-AIノ C2/2018

ICasc No.:

38/5/81-AI」 (〕 2/2018

HQ lrilC

Party Namc:I)IA卜 10ND   VIcct No/1)atc:2/81-    Status:

l〕NGINl〕 I〕RING        AI′ C2/2019
101.05.2019

4ヽcct lヾ o/1)atc:2/81-     Status:

INDUC′ I｀I()N PRIVATI〕   AIノC2/2019
I′ IMHlうD

ItIノ A Irilc

01.05.2019            ‐

Iノ iC● No/1)atc:0710113442 Appr()vcd

:01/81/050/00246/AM19/   107/24/040/00062/AM19/    15.06.2018

1)ccision:′ 1｀hc(3olnlmittcc considcrcd thc casc as pcr agcnda and dccidcd to rlx thc fo1lowillg ad―
115 1hoc norills as rccolllmCndCd by rcprcscntativc of MSヽ

41〕 :

1  1.Quantity ofimport itcm at Sl.No.l to 4&9 to 12 may bc a1lowcd on nctto nct basis

l       with accotintability clausc.

2.Quan」りOfilnport itcm tt SI.No.5to 8&13 to 16 is a1lowcd as pcr GN-4.

.ItA conccrncd may takc suitablc conscqucntial action accordingly.
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Casc No.:           I)arty Nalnc:1)ARAM
24/12/81-AI.(〕 2/2018    1NI)t」 S′ I｀ItHiS

Mcct No/1)atc:2/81-

ΛIノC2/2019

01.05.2019

Status:

Itccommcndcd Quarrtit'

2.55 kglkg of cxporl
product after l/3'd rccovc

Status:

I{ccornmcndcd Qr-rantit'

2.55 kg/kg ol'cxporl
prodr-rct aftcr 1/3''d rccovc

HQ IrilC R1/A Irilc Lic.No/l)atc:0310821109 Approvcd
:0 I /8 1/0s0/006 62lAM19l :031951040100237 lAMlgl I s.06.20 I tl

I)ccision:'l'hc Cornrnittcc considcrcd thc casc as pcr agcrrda and dccidcd ro fix thc ad-hoc norrn

as rccomrr-rcndcd by rcprcscntativc of MSMI: vidc crnaii datcd 30.4.20i9 on repcat basis as

approvcd lbr AA 0310U13248 datcd 12.05.2017 in mccting no. 1l/tt1 datcd 30.01.2019 with thc

condition that the applicant to import only sccondary shccts/coils and export SS perforatcd
strips with pcrloratcd Pattcrn No. SSPSII>l-02 as undcr:

11

6

ll

7

72199090

I{A conccrncd may takc suitablc conscqucntial action accordingly.

Casc No.:

25/12/81-AI.(〕 2/2018

HQ IrilC

I′ I｀ (〕 IIS

(〕 odc

Import itcm

Irnport itcm

Stair-rlcss Stccl Shcct /
Coils Gradc 410 I J3 I
201 I 304 of thc samc
thickncss

I〕xport itclll

Stailllcss Stccl scllli

ftirnishcd pcrforatcd

strips(〕radc 410/」3/
201/304

(nCt COntcnt of Stttnlcss

StccI Shcct/(〕 oils

50.223 MT)

Stainlcss Stccl scmi

引82990弊;鮮:謝:電 /

隆::F:旧与電鳥『
」∝S

50.223M′ I｀)

I′ l｀ (〕 IIS

(〕 odc

I'.xport itcrn I′ I｀ (〕 IIS

(〕 odc

I′ 1｀CIIS

(〕 odc

Stainlcss Stccl Shcct /
Coiis Gradc 410 I J3 I
201 I 304 of the samc
thickncss

PartD/Namc:I)AItAM IMcct No/1)atc:2/81-

INDUS′ l｀RIItS      ‐AIフC2/2019
101.05.2019

R1/AI「 ilc Lic.No/l)atc:03 10ti21 71 1 Approvcd
:01/81/050rc06631AM191 :03l95l040l0023tllLMlgl Is.06 2018

I)ccision: 'l'hc Comrnitlcc considcrcd thc casc as pcr agcnda and dccidcd to fix thc ad-hoc norm
as rccolluncrrdcd by rcprcscntativc of MSMII vidc crnail datcd 30.4.2019 on rcpcat basis as

approvcd I'or AA 031Ott13248 datcd 12.05.2017 in rnccting no. IlltJ1 datcd 30.01 .2019 with the
condition that the applicant to import only secondary shccts/coils and cxport SS pcrforatcd
strips with perforated Pattcrn No. SSI'S ll,l-02 as undcr:

72199090

i{A corrccrncd rnay takc sr-ritablc conscqr-rcntial action accordingly.

|
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I tB :0118110501002451AM191 :0319410401002281LM191 19.06.2018

Decision: 'i'hc Comrnittcc considcrcd thc casc as pcr agcnda and dccidcd to fix thc ad-hoc norms

as pcr writtcn commcnts givcn by I)PII'I'vidc thcir Ir. No.: P-470111941201g-'l'SW datcd

16.04.20i 9. (Copy cncloscd)

I{A conccrncd rnay takc suitablc conscqr"rcntial action accordingly.

Casc No.:

37/5/81-AI′ (〕 2/2018

HQ lrilC

Casc No.:

54/8/81-AI」 (〕 2/2018

HQ lfilC

Casc No.:

55/8/81-AI」 (〕2/2018

ItIフ A Irilc

I)arty Namc:Iノ M WINI〕

I)OWI〕 It l〕 Iノ ADItS INDIΛ

PV′ 1｀ .IフTD

ItI′ A lrilc

Party Nalnc:I)ISHA AUTO‐ Mcct No/1)atc:

COMPONI]NTS PVT.Iノ TD.12/81-AIノC2/2019
Status:

01.05.2019

1ノ ic.No/1)atc:0310821769 Approvcd

4ヽcct lヽ o/1)atc:2/81-     Status:

AIノC2/2019
01.05.2019

1ノ ic.No/1)atc:3410044265 Approvcd

Status:

:01/81/050/00436/Aン119/   :34/24/040/00089/AⅣ l19/   119.06.2018

1)ccision: 
′
I｀hc(〕 olllinittcc considcrcd thc casc as pcr agcnda hcard thc followil18 rcprcscntativc

ofthc applicant during pcrsonal hcaring:

1  1.Shri S.R.Ana1ld―
(Dircctor― Rcgiollal Sourcing)

2.Shri Chandrashckhar Biradar I)atil― (Sr.Managcr,1)I〕 &CI)
3.ShH Mohalnmad lmdad Basha― (SCniOr Managcr,Matcrial&Pr()ccsS)

.   4.  Shri I)ccpak IIIッ
ーIノogistics()frlccrs)

5. Shri」 ayakrishnall― ((〕 10bal()pcrations― (〕 ustollls)

11911:」ilT:置 抵 :d°
fぬC ap山劉■ cXttncd unc manuね cttl五 ng proccss and submmcdぬ c

l lllatcrial balancc.()n thc basis()f rcconllllcndations and writtcn col■ lncnts

g市cn by Consultant(′ l｀ I〕C-1),thc COmmittcc dccidcd to Ax thc ad― hoc norins as undcr:

Export itcrn:I「 RP R()TAR BLADl〕 IノM49.IP-180 Numbcrs

‐Nct wcight should notlcss than 8690.17 Kg pcr bladc.

.IImport ltcln:

1.Quanity of componcnts at Sl.No.16,17,26 to 30,35,62,67&68 is a1lowcd as pcr

l     GN-4.

1   2.Quanity Of consumablcs rat Sl.No.49,60&61 is a1lowcd as applicd for and all togcthcr
l       valtlc rcstrictcd to 10/O oFI「 ()13 valuc.

1  3.Quantity Ofrcst ofthc itcins is a1lowcd as applicd br.

ItA conccrncd may takc suitablc conscqし lcntial action accordingly.

Party Nalnc:IノM WIND   IンにCt No/1)atc:2/8ト
POWI〕 It 131フ ADItS INDIA  IAIノC2/2019

PVT.IノTD 01.05.2019

ItI′ A Ifilc                 Iノ iC.No/1)atc:3410044266 1)cfcrrcdlHQ lfilC

1201:01/81/050/00437ん へM19/   :34/24/040/00090/Aヽ 419/   19.06.2018

Dccision:'l'hc Commitlcc considcrcd thc casc as pcr agcnda and hcard thc rcprcscnlativcs oi-thc

applicant durir-rg pcrsonal hcaring. 'l'hc rcprcscntativcs sought somc tirnc to subrnit thc rcquisitc

inl.ormation. I lcricc, thc Comrritt.. dircctcd thc applicants to submit thc lollowing inlorrnatior]

within 15 days:
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1. Nct contcnt ol'lrRI'} in I'lxport I)roduct.
2. Net contcnt of llalsa Wood. I'}VC lonn (Wcight wisc) in Iixport Product.
3. Nct wcight ol'l'}ultrusions, platc and mctal parts.
4. Nct wcight of i')xport Prodr-rct.

5. Valuc of consumablcs.
6. S1. No. 5 and 11 of thc Standard I)cl'rcicncy Format.
l. Surnmary shcct indicating wcight & Shipping Ilill Numbcr.
tt. Copy ol'Shipping Ilill l'or cntirc cxport conl.rrming thc wcight indicatcd in thc Surnmary

Shcc1.

'l'hc casc stands dcfcrrcd.

Case No.: I'}arty Namc: PIlAItl, Mcct No/l)atc: Status:
52/8/81-AIノC2/2()18     1NSUIノ A′ I｀10NS PRIVA′ I｀ Iう  2/81-AI′ C2/2()19

Iノ IMI′ I｀ IうD

ItIノΛ llilC

01.05.2019

1′ ic.No/1)atc:0710113457 Approvcd
:01/81/050/()0434/Aヽ 419/   :07/24/040/00066/AM19/   20.06.2018

1)ccision:′ I｀hc(〕 ollllllittcc considcrcd thc casc as pcr agcnda and dccidcd to flx thc R)1lo、 vin3 ad―

hoc norins as pcr writtcn colllmcnts g市 cll by Consultant(′ I｀ IうC-3):

HQ lrilC

I′ I｀ (〕 IIS

(〕 odc

76061200

つ
４ lixport Itcrn

Insulatcd
Ah-uninir:m Coil
(Prcl'orrncd
Coil) (of wt.
4.60 kg/coil)

Quantity

l1424.000

Nulllbcrs

I・ I｀CIIS

(〕odc

76051100

IInport ltcm

Aluminiuln Wirc

Rod c112)―

14MM I/_0.5MM

Rccommcndcd

Quantity

50.55M.′ 1｀

ItA conccrncd lllay takc suitablc conscqucntial action accOrdingly.

ICasc No.:             1)arty Nainc:AMAR      ⅣIcct No/1)atc:2/81-    status:
31/12/81-AIノ C2/2018    1KNI′ l｀ 4ヽ1〕SH          AIソ C2/2019        1
‐                        |′ I｀I](〕 IIN()Iフ ()(〕 II〕 S         ‐01.05.2019            1

1)ItIVATIう 1/1ヽ41′ I｀ I〕D    ‐

HQI「 ilC           RIノ Λ Irilc          Iノ ic.No/Datc:3010104373 Dcね rrcd
:01/81/050/00669/ANl19/   :30/24/040/00015/Aヽ 419/   25.06.2018

122.I、こと,ti(in:'Iヽ Aと こoふふitiきさともおζidきたとtAさ
`五

ζし五ζlさ|五査ιna五 五五a A616d iAttt iA`左

``litiAl喜

aζ

laSkCd tO justify csscntiality of import hem with rcfercncc to cxpolt item.Ifrom the rcply givcn

lby thC appHcant, it was Obscrvcd that csscntiality is not cstablishcd. IIcncc, thc(〕 olllmittcc
.dccidcd to caH thc applicant for pcrsOnal hcaring to cxplain thc casc in thc forthcolning N(〕

inccting.

′
Fhc casc stands dcfcrrcd.

Casc No.: I'}arty Namc: 'l'nG Mcct No/l)atc: Status:
168/5/81-AIノ C2/2018     ‐CORPOItATION        2/81¨ AIノC2/2019

123 rie Irilc Iく tヽ Iノ AI「 ilc

i11llll黒1li:〔:11111il1911:lI:I:|ポ :::`:[¥:i:早 ,I::・ :::lド ?1 lh,1 1 dP,||||lγ  lc,111,,ゞ
ノゝノノ′
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raiscd by I)PII′ F scckil13 CCrtain inforination was scnt to thc appHcant on 02.04.2019.IIowcvcr■
‐no rcply has bccn rcccivcd yct. IIcncc, thc(〕 onllnittcc dccidcd to scnd 「 lnal rclllindcr to tllc
lappHcant.

′
I｀hc casc stands dcFcrrcd.

.Casc No.:            ‐Party Namc:STI〕 RIノ I′ I｀ I〕   IMcct No/1)ate:2/81-    Status:
131/5/81-AI」 C2/2018    POWI〕 R′ I｀RANSMISS10N ‐AIノ (〕2/2019
1                        1ノ I)VII′ I｀ I〕I)               .01.05.2019

‐HQ IrilC           RIノA Irilc          I′ ic.No/Datc:0310821925 Dcfcrrcd
:01/81/050/00339んヘン119/   :03/95/040/00048/AM19/   .26.06.2018

1241,3tition:′
Iヽhc(〕 6ininittcと こ6nζ iaさ rきなiAι ιttζさas pcr agCnda and notcd that a dcflcicllcy icttcr

raiscd by I)PII′ l｀ scckil13 ccrtain infcDrination was scnt to thc applicant on 02.04.2019.IIowcvcr,

‐no rcply has bccn rcccivcd yct. IIcncc, thc(〕 olllinittcc dccidcd to scnd 「 Inal rclllindcr to thc

applicallt.

′
I｀hc casc stands dcncrrcd.

(〕 asc No.:              Party Nalnc:SIIIMIうNS    ンIcct No/1)atc:2/81-      Status:
165/5/81-AIノ C2/2018    GAヽ 41〕 SA RI〕NI〕WABIノ Iう  AI′ C2/2019

P()WI〕 It l)ItIVA′ I｀ 11       01.05.2019
‐                            I′ IMI′ 1｀ I〕 I)

.HQ IrilC           RIノ A lrilc          I′ ic.No/Datc:0410164454 Approvcd
125‐ :01/81/050/00373/AM19/   :04/24/040/00070/Aヽ /119/   29.06.2018

1)ccision:′ l｀hc(〕 olninittcc considcrcd thc casc as pcr agcnda and dccidcd to「 lx thc fo1lowing ad―

hoc norms as pcr wriicn commcnts datcd 01.05.20198市 Cn by Consuhant(TIt(〕 -1)。 (C()py
cncloscd)

ItA conccrncd inay takc suitablc conscqucntial action accordingly.

Casc No.:              Party Nalnc:Iノ M WINI)   .Mcct No/1)atc:2/81-    IStatus:

71/8/81-AIノC2/2018     1)OWl〕 R BIフADI:S INDIA  AIノC2/2019
PV′ I｀ .Iィ
′
I｀I)               01.05.2019

1HQ I「 ilC           RI′ A IFilc          I′ ic.No/Datc:3410044297 Dcfcrrcd
:01/81/050/00453/Aヽ /119/   :34/24/040/00117/AM19/   .02.07.2018

1)ccision:′「 hc(〕 olninittcc considcred thc casc as pcr agcnda and hcard thc rcprcscntativcs()fthc

lappHcant dtiring pcrsonal hcaring.′ l｀hc rcprcscntativcs sou3ht somc tirnc to sub11lit thc rcquisitc

l    inforlmation. IIcncc,thc(〕 olllinittcc dircctcd thc applicants to sublγ lit thc R)1lowillg inbrination

‐    within 15 days:

1126.   1.  Nct contcnt ofI「
ItP in I〕 xport Product.

: ‐  2.Nct contcnt of Balsa Wood,PVC R)rm(WCight wisc)in 13xport Product.
|  ‐ 3.Nct wcight of Pultrusiolls,platc and Πlctal parts.
1  4.Nct wcigllt ofltxport Product.

1     5.Valtlc of collsumablcs.

1   6.  Sl.No.5 and 1l ofthc Standard I)crlcicncy I「orlnat.

|  1  7.Summary shcctindicating wcight&Shipping Bill Numbcr.
|  1  8.Copy of Shipping I〕 iH for cntirc cxport conArming thc wcightindicratcd in thc Summary

l   :       Shcct.

:'l'hc casc stands dcl'crrcd.
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Case No.: Party Namc: i.M WINI) Mcct No/l)atc: Status:
T4ltlltll-Ll,Czl2}l} POWI:l{lll.nl)l;SINI)ln 2181-A1,C212019

PV'r.' r,'r'r) 01.0s.2019

I iQ l;ilc I{l.A Irilc Lic.No/l)atc:34 10044296 l)cfcrrcd
:01/tt 1/050/004 56lLM19l :341241040/0009t1/AM l91 02.07 .2018

I)ccision:'l'hc Cornrnittcc considcrcd thc casc as pcr agcnda arrd hcard thc rcprcscntativcs of thc
applicant during pcrsonal hcaring. 'l'hc rcprcscntativcs sought somc titnc to subrnit thc rcqLrisitc

information. I lcncc. thc Comrnitlcc dircctcd thc applicants to subrnit thc following information
within 15 days:

127 L Nct contcnt of lrltP in lrxport Product.
2. Nct contcnt ol'llalsa Wood, PVC forrn (Wcight wisc) in Iixporl Product.
3. Nc1 wcight of Pultrusions, plate and mctal parts.
4. Nct wcight o[ I:xport Producl.
5. Valr"rc of consumablcs.
6. Sl. No. 5 and l1 of thc Standard i)cficicncy lronnat.
7. Summary shcct indicating wcight & Shipping Ilill Numbcr.
tl. Copy of Shipping llill lor cntirc cxpo( confirming thc wcight indicatcd in thc Summary

Shcct.

'l'hc casc stands dclcrrcd.

Casc No.: I'}arty Narnc: n I'}n R Mcct No/l)atc: Status:
77l8l8l-Al,C2l20t8 INl)tis't't{ltis LIMI't'tiD 2181-At,C212019

0l .0s.2019

i IQ Irilc I{l.A Iiilc Lic.No/l) atc:3410044300 Approvcd

I28 :0118110501004591AM191 :34l24l040l00339lAMltll'04.07.2018
I)ecision: 'l'hc Cornmittcc considcrcd thc casc as pcr agcnda and dccidcd to fix thc I'ollowing ad-
hoc norms as pcr writlcn commcnts givcn by I)PII'l'vidc thcir Li.O. No.: P-47011110712019-
'l'SW datcd 25.04.201 9. (Copy cncloscd)

ItA conccrncd may takc suitablc conscqr-rcntial action accordingly.

Case No.: I'arly Narnc: n PAI{ Mcct No/l)atc: Status:
61/8/81-AIノC2/2018      1NDUS′ l｀RIItS Iノ IMI′ I｀ IうI)  2/81-AI′ C2/2019

HQ IrilC

01.05.2019

1ノiC,No/1)atc:3410044303 ApprovcdRIノAI「 ilc

Dg :0tl81l050l00443lA|/-lgl :341241040/001 16lAMlgl 0s.07.2018

I)ecision: 'l'he Committec considercd thc casc as pcr agcnda and dccidcd to fix thc following ad-
'hoc norms as pcr writtcn commcnts givcn by I)I'll'l'vidc thcir LJ.O. No.: I'-47011110112019-
'l'SW datcd 25.04.201 9. (Copy cncloscd)

I{A conccrncd may takc suitablc conscqr-rcntial action accordirrgly. M
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Casc No.:             Party Nalnc:SH〕 MI〕NS   IⅣ lcct No/1)atc:2/81-    Status:
78/8/81-AI′ C2/2018     GAMI]SA RI〕 NItWABIィ lう  IAIィC2/2019

POWIう R PRIVΛ T11     01.05。 2019
1                    1′ IMITItD

IHQ「ilC           ‐RIフAIギ ilc          Iフ ic.No/1)atc:0410164468 Approvcd
:01/81/050/00460/Aヽ 419/   :04/24/040/00068/AM19/  05.07.2018

1)ccision:′「 hc(3olllinittCc considcrcd thc casc as pё r agcnda and dccidcd to flx thc fo1lowil13 ad―

hoc norins as pcr writtcn colnmcnts givcn by Consultant(′ I｀ 1〕 C-1):

IExport itcm:

13011〕
Iィ AI)I〕 It(〕 114(〕Aヽ4′ F― I〕 ()Iノ

′
I｀ I′ I〕 P I MSItAIノ 9018… (〕 l14 1totor― (〕onsisting of 3 bladcs pcr

sct-l Sct

Nct wcight should not bc lcss than 39.756ル I′ I｀。

:IInport itcms:

1 1.Quantity ofilmpolt itclll at SI.No.lto 6,9,20&27 is not a1lowcd.

‐ 2.Quantity Of import itcin at Sl.No.12,21,22,25,26,29&30 is a1lowcd as per GN-4.
1 3.Quantity Ofrcst ofthc importitcms is allowcd as applicd for.

ItA conccrncd inay takc suitablc conscqucntial action accordin31y.

‐Casc No.:             Party Namc:WI〕 Iノ SI)l」 N   ‐Mcct No/1)atc:2/8卜     Status:
76/8/81-AIノC2/2018      CORPIノ TD.         IAIノC2/2019

‐01.05。2019

‐HQ IrilC             RIノA lrilc            Iノ ic.No/Datc:34100443071)cた rrcd

131:01/81/950/00458/AM19/  :34/24/040199173/AM19/  05.07.2018
1)ccision:′ 1｀hc(〕onllnittcc considcrcd thc casc as pcr agcnda and notcd that thc applicant's rcply

lwas scnt to Collsultant(′ I｀ 1うC-3)on 26.04.2019.Howcvcr,nO Col■ lncnts havc bccn rcccivcd yct.

IIcncc,thc Committcc dccidcd to wait for colnmcnts.

′
I｀hc casc stands dcicrrcd.

Casc No.: Party Natnc: VIll)AN'l'n Mcct No/i)atc:2/81- Status:

148/5/81-AIノ (〕 2/2018      1ノ IⅣII・ I｀ I〕 I) AIノ C2/2019
01.05.2019

1ノ ic.No/1)atc:0510407115 1)cfcrrcdHQ IfilC ItIノ A Ifilc

:01/81/050/00356/AM19/   :05/24/040/00200/AM19/   109.07.2018

1)ccision: 
′
I｀hc (〕ollllnittcc considercd thc casc as pcr agcnda. I)uring pcrsonal hcarin3, thC

132 rcprcscntativcs sought solnc tirnc to brllish thc rcquisitc information. IIcncc, thc(〕
ornlnittcc

dircctcd thc rcprcscntrat市cs to ftlrnish thc fonowing informttion,as sought carlicr,within 15

days.

1. Composition of export itcms.
2. Calcglatirtr-r of rnatcrial rcquircd along with justification of wastagc.

'l'hc casc stands dcfcrrcd.
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Casc No.:

166/5/81-AIン (〕 2/2018

HQI「 ilC

Casc No.:

144/5/81-AI」 (〕 2/2018

HQ IfilC

Casc No.:

156/5/81-AIノ (〕 2/2018

PItAKASIIINDIA
PItIVATl〕 I′ Iヽ41TIう D

ItI′ A lrilc

1)arty Namc:MI〕 IノOY
MI〕
′
1｀AIッ S PItIVATIう

Iン IMI′ II〕D

ItIノ A Irilc

Quantity

250000.000

KG

Status:

AIノ (〕 2/2019

01.05.2019

1ノ ic.No/1)atc:0310822231 1)cfcrrcd

Mcct No/1)atc:2/81-     Status:

AIノC2/2019
01.05.2019

1′ icoNo/1)atc:04101644881Approvcd

Party Nanlc:SHう MI〕NS   Mcct No/1)atc:2/81-
GAMI〕 SA RI〕 NI〕WABIノ Iう  AIノC2/2019
POWI〕 R PRIVATl〕      01.05.2019
1/1MI′ I｀ IうD

133
Iく 1/A Irilc Lic.No/l)atc:04 l0 1 64411 Approvcd

:01/81/050/00374/AM19/   :04/24/040/00081/AM19/    11.07.2018

1)ccision:′ l｀hc(〕 omlnittcc considcrcd thc casc as pcr agcnda and dccidcd to flx thc ad― hoc norlns

as pcr wriucn cOmmcnts dratcd l.5.2019 givcn by Consultant(′ I｀13C-1).(COpy Cncloscd)

ItA conccrncd lmay takc suitablc conscqし lcntial action accordingly.

Party Namc: 'l'l.jllACIlX Mcct No/l)atc:2/tl l- Status:

::01/81/050/00352/AM19/   :03/95/040/00291ん へM19/   11.07.2018            1
1341i,も

titibttl iヽh`こ8島島i1638。 nζ ia`:もa thさ cisc as pCr agcnda and dccidcd to seck from thc
applicant to ftlmish fo1lowing infcDrma」 on as pcr ad宙 cc of Consuhant(′ I｀ I〕 (〕 -3):

‐   1. SI.No.1l oftllc Standard I)crlcicncy I「 orinat.

′
I｀hc casc stands dcFcrrcd.

IQ I「 ilC

:01/81/050/003641入 νl1 9/   :04/24/040/00030ん へM19/    13.07.2018

Dccisitx: 'l'hc Commillcc considcrcd thc casc as pcr agcr-rda and dccidcd to fix thc I'ollowing ad-
hoc nonns as rccommcndcd by rcprcscntativc ol'MSMII:

I′ I｀ (〕 IIS

(〕odc

78011000

Irxport Itcrn

Purc Lcad
Ir-rgots 99.97%
Min. I'}urity

０９

一
‐ＩＳ

ｃ

　

　

‐９９

肛

錮

　

７８０

Irnporl Ilcrn

Itcrnchcd Lcad
Ingots/lllocks
/Jr"rmbos

Mcct No/1)atc:2/81…

AIノC2/2019

01.05.2019

1′ic.No/1)atc:0410164487

I{ccornmcndcd

Qr"rarrtity

As applicd

Status:

Approvcd

following ad-

Notc: I)erccntagc of lcad in import is 9t].27o/o.

I{A conccrncd may takc sr-ritablc conscqucntial action accordingly.

(lasc No.: I)any Nalnc:MI〕 IノOY
MIう
′
I｀A1/S PRIVATIう

Iノ IMI′ I｀ I〕I)

ItIノΛ Irilc

62/8/81-AIノ (〕 2/2018

IQ「 ilC

136 :01/81/050/00444/AM19/  :04/24/040/00029/AM19/  13.07.2018

1)ccision:′ I｀hc(〕 onllnittcc considcrcd thc casc as pcr agcnda and dccidcd to flx thc

hOC nOrms as rCC01・ lncndCd by rCprcSCntatiVC Of MSMIt in AA li. 04111i4181,1:ま

:|'Sヽ

′ノ
ノノ
′

13.07.2018 ofthc samc applicant:
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００

一
Ｓ

　

　

一　

　

　

０

　

　

　

一

Ｈ

ｃ
一　

　

Ｈ

　

　

一

一肛
錮
一　
７８〇
　
一

Irxport Itcm

Purc Lcad
Ingots
99.97%
Min. Purity

Quantity

250000.000

Kg

ITCHS
(〕odc

78019990

Import Itcm

I{crncltcd Lcad
I ngols/l) locks/J r"rmbos

Itccomrncndcd

Qr"rantity

As applicd

Note: Percentagc of lcad in import is 9t1.27"/".

I{A conccrncd may takc sr"ritablc conscqucntial action accordingly.

Party Namc:INDIAN
CHAIN PV′ I｀ I″TD

RIフA lrilc Lic.No/l)atc:021 020tt5 tl I Approvcd
:01/8 l/050/004 07lAMlgl :021241040/00060/AM 19/ 1l .07 .2018

137 l)ccision:'l'hc (lornrnittcc considcrcd thc casc as pcr agcnda and rcprcsctrtativc of MSMI:
inl'onncd that thc cxport will havc third party inspcction stamp and will bc paintcd as pcr
inforrnatior-r providcd by thc applicant. I Icncc, thc Cornmittcc dccidcd to fix thc ad-hoc llorms on

nct to nct basis with the condition that the cxport products will bc "hcat trcatcd and
paintcd" with accountability clausc as rccommcndcd by rcprcscntativc of MSMIi.

I{A conccrncd may takc suitablc conscqr-rcntial actior-r accordingly.

Casc No.:

25/8/81-AI」 (〕 2/2018

HQ IrilC

Casc No.:

27/8/81-AIノ (〕 2/2018

HQ「 ilC

Casc No.:

80/8/81-AIノ (〕 2/2018

HQ lrilC

Party Namc:INDIAN
CHAIN PVTIノ

′
l｀D

Iく IノA Irilc

Mcctlヽ o/1)atc:2/81-

AIンC2/2019
01.05.2019

Status:

4ヽcct〕 oヾ/1)atc:2/81-     Status:

AI′C2/2019
01.05.2019

1/ic.No/1)atc:0210208582‐ Approvcd

Status:

:0 1/8 I /050/004 09lLM19l :021241040/0006 1/AM I 9/ 11 .07 .2018

13g I)ccision:'l'hc (lornrnittcc considcrcd thc casc as pcr agcnda and rcprcscntativc of MSMI:
ir-rl'onncd that thc cxport will havc third parly inspcction slarnp and will bc paintcd as pcr

inl'orrnation providcd by thc applicant. I lcncc, thc Cornrnittcc dccidcd to l'ix thc ad-hoc norlrts olt

nct to nct basis with the condition that thc cxport products will bc "heat treatcd and

paintcd" with accountability clause as rccommcr"rdcd by rcprcscntativc of MSMII.

ItA conccrncd rnay takc suitablc conscqucntial action accordingly.

Party Nalnc:SHIVAIフ IK  ,Mcct No/1)atc:2/81-

131Nll〕
′
l｀AIノ (〕ON′ l｀It()IノS   IAIノ (〕2/2019

1″

′
I｀1)                   101.05.2019

ItI′ A I「 ilc Iノ ic.No/1)atc:0510407224  1)cfcrrcd

:01/81/050/00462lAl/rlgl :0512410401002211AM191 1 8.07.2018

I39 l)..i.ion:'l'5c (lr>rnrnittcc corrsidcrcd thc casc as pcr agcnda and rrotcd that a dcficicrrcy lcttcr

:sccking ccrtain ir-rlormation as raiscd by Corrsultant ('l'lrC-3) was sct-tt to thc applicant orr

12.03.2019.llowcvcr, no rcply has bccn rcccivcd yct. Ilcttcc, thc Cornmittcc dccidcd to scnd

,final rcmindcr to ti-rc applicant.

'l'hc casc stands dcfcrrcd.
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Casc No.:

28/8/81-AIノ (〕 2/2018

HQ IrilC

140191481(05ッ
00110/今
YI?`

Casc No.:

67/8/81-AIJ(〕2/2018

HQ IrilC

:01/81/050/00449/Aヽ 419/

Party Nalnc:MI]Iノ OY
MI]TAI′ S PRIVATIう

Iノ IMI・ II〕D

Mcct No/1)atc:

2/81-AIノ (〕 2/2019

01.05.2019

Imporl Itcm

I{crncltcd Lcad I
h-rgots Illocks/
Jumbos

Party Namc:GOI′ DI〕N   ‐Mcct No/1)atc:2/81-    Status:
PItAK()(〕 K OVI〕 RSI〕AS  AIン (〕2/2019       ‐

Iフ

′
I｀I)                   .01.05,2019            1

1tI″ A lrilc                 Iノ iC.No/1)atc:0510407257 1)cfcrrcd

:05/23/040/00173んヘン119/   20.07.2018

Decision: 'l'hc Commitlcc considcrcd thc casc as pcr agcnda and notcd thal a dcficicncy lctlcr
raiscd by MSMII sccking certain information was scnt to thc applicant on 12.03.2019.1 Iowcvcr,
no rcply has bccn rcccivcd yct. I lcncc, thc Committcc dccidcd to scnd final rcmindcr to thc
applicant.
'l'hc casc stands dcfcrrcd.

RIンA Irilc          Iノ ic.No/Datc:04101645201Approvcd
:04/24/040/00060/Aン 119/   23.07.2018            ‐

Status:

Itccommcndcd

Quantity

As applicd

Status:

Status:

I)ccision: 'l'hc Cornrnitlcc considcrcd thc casc as pcr agcnda and dccidcd to fix thc lollowing ad-
Iroc norms as rccommcndcd by rcprcscntativc of MSMIi in nn no. 0410164488 datcd
13.01 .2018 ol'thc samc applicant::

141
I′ I｀ (〕 IIS

(〕 odc

78011000

I')xport Itcm

Lcad Ingots
99.97%
Minimurn
Purity

Quantity

150000.000

KG

I′ F(〕 IIS

(〕 odc

78019990

Casc No.:

63/8/81-AI′ (〕2/2018

HQ IrilC

142 :01/81/050/00445/Aヽ 419/

Casc No.:

26/8/81-AIノ (〕2/2018

HQI「 ilC

:01/81/050/00408/ANl19/

Notc: I'crccntagc of lcad in import itcm is 9tl.27o/".

I{A conccrncd may takc sr-ritablc conscqucntial action accordingly.

Party Nalnc:DYNAMI(〕   Mcct No/Datc:
CA131ノ I〕 SIノ

′
I｀D.        2/81-AIノC2/2019

101.05.2019

RIノA「ilc            Iフ ic.No/1)atci13 10049021‐ Approvcd
:13/24/040/00086/AM19/   24.07.2018

I)ccision:′ I｀hc(〕 Onllnittcc cOnsidcrcd thc casc as pcr agcnda and dccidcd to flx thc ad¨ hoc norl■ s
as pcr written conllncnts givcn by I)PII′

I｀ vidc thcir lf. No.: 7/58/2019_′ l｀S datcd 16.04.2019.

(COpy CndOscd)
ItA conccrncd may take suitablc conscqucntial actiOn accOrdingly.

143

I)any Nanc:KIう I     IMcct No/1)atc:
INI)tJS′ 1｀ItH:SIノ IMI′ I｀ 1〕I)   .2/81-AIノ (〕2/2019

101.05.2019

ItIッ AI「ilc                 Iノ ic.No/1)atc:0510407310.Approvcd
:05/23/040/00186/AM19/   25.07.2018

lo「lx thc ad_hOc nOrins

1/95/2019_′ I｀SW datcd

I)ecision: 'l'hc Comrnittcc considcrcd thc casc as pcr agcnda and dccidcd
as pcr writtcn cotnmcnts givcr-r by I)I'll'l'vide thcir Ir. No.: lt-4701
1 6.04.2019. (Copy cncioscd)

ItA conccrncd may takc suitablc conscqr-rcntial action accordingly.
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:0 1/tt 1/050/004 481 AMlgl :01 1241040/00 1 I 0/AM 1 9/ 27 .07 .201tl
144 D..irion:'l'hc C<lrnmittcc considcrcd thc casc as pcr agcnda anrl notcd that a dclicicncy lcttcr

raiscd by MSMI., sccking ccrtain inl'ormatir)n was scntto thc applicant on 12.03.2019. IIowcvcr,
no rcply has bccn rcccivcd yct. I lcr-rcc, thc Cornrnittcc dccidcd to scnd finai rcrnindcr to tl"rc

applicant.

'l'hc casc stands dcfcrrcd.

(〕 asc N().:

66/8/81-AIノ (〕 2/2018

HQ IfilC

Casc No.:

75/8/81-AIノ (〕 2/2018

HQ IrilC

Casc No.:

19/8/81-AI」 (〕 2/2018

HQ llilC

Party Nainc:ARMOR
PIフ AS´ I｀ I′

′
l｀ 1).,

RI′A llilc

Iノ

′

H)

ItIノ A「 ilc

Party Nalnc:ANGl〕 Iノ S

AIノ UMINIt」 M
(〕 ()Itl)()ItA′ 1｀I()N

ItI′ A lrilc

Mcct No/Datc:

2/81-AIフ (〕 2/2019

01.05.2019

Status:

I′ ic.No/1)atc:0710113649 1)crcrrcd

01.05.2019

1ノ iC.No/1)atc:0510407345 1)cfcrrcd

NIcct No/1)atc:2/81-     Status:

AI′ C2/2019
01.05.2019

1ノ iCoNo/1)atc:0310822691 1)cfcrrcd

Party Nalnc:SHIVAIノ IK   ⅣIcct No/Datc:2/81-   Status:
131Nll〕
′
I｀AI′ (〕ON′ I｀It()IノS    AI′(〕2/2019

:01/81/050/00457/AM19/   :05/24/040/00242/AM19/   127.07.2018            1

145‐
1,ccisi6n:′ lヽhc Committcc considcicd tA`casc as pcr agcnda and dccidcd to scck from thc

lappliCant to■ lrnish following inR)rination as pcr ad宙 cc ofConsultant(′ I｀1う (〕-3):

1   1.  SIo No.3,5&ll ofthc Standard I)cicicncy lforinat.

´
Fhc casc stands dctrrcd.

:01/U 1/050/00401/AM 1 9/ :0319410401003721AM 19/ 30.07.201 8

146 l)ccision: 'l'hc Cornrnittcc considcrcrl thc casc as pcr agcnda and dccidcd to scck lrom thc

applicant to I'urnish I'ollowing information as pcr advicc of rcprcscntativc of MSMir:

I . Composition of cach cxport prodr"rct.

2. Matcrial balar-rcir-rg.

:'l'hc casc stands dclcrrcd.

ンIcct No/1)atc:2/81- Status:

HQ「 ilC Iく I′ A lrilc

AIノ (〕2/2019

01.05.2019

1ノic.No/1)atc:0310822681   ‐Approvcd

:01/81/050/00397んへM19/1:03/95/040/00367ん へM19/ 130.07.2018

Dccision: 'l'hc Cornmittcc considcrcd thc case as pcr agcnda and dccidcd to fix thc ad-hoc llorm

as rccornrncndcd by rcprcscntativc ol MSMII vidc cmail datcd 30.4.2019 on rcpcat basis as

approvcd lor AA 0310U13248 datcd 12.05.2017 in mcctir-rg r-ro. l1/81 datcd 30.01.2019 with thc

condition that the applicant to import only secondary shccts/coils and cxport SS pcrforatcd

strips with pcrf<lratcd Pattcrn No. SSPS ll>l-02 as under:

Casc No.:           1)arty Namc:PARAM
15/8/81-AIノ(〕 2/2018     1NI)l」 S′ I｀Itll〕 S

14

7  .
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I′ I｀ (〕 IIS

(〕 odc

73182990

Itxport itcm

Stainlcss Stccl sclni

ftlrnishcd pcrl%ratcd

strips(〕radc 410/316/

201/304

(nCt COntcnt oF Stainicss

Stccl Shcct/(〕 oils

50.223M′ I｀)

hnport itcm

Stainlcss Stccl Shcct /
Coils Gradc 410 l316 I
01/304 ofthc samc

thickncss

I{ccommcndcd Quantit'1'

2.55 kg/kg ol'cxport
product aftcr 1/3''d rccovc.:y

Status:

Status:

I′ I｀CIIS

(〕 odc

72199090

I{A conccrncd rnay takc suitablc conscqr-rcntial action accordingly.

Party Nalnc:Iプ M WINI) IMcCt No/1)atc:2/81-
POWI〕 R BIノADIうS INDIA  ΛIノC2/2019
PV・ I｀ .IノTD          01.05.2019

IIQ lrilc I{l.A Irilc Lic.No/l)atc:3410044316 Del'erred
:01/U l l050l00435lAM19l :3412410401001521LM 19/ 31 .07.2018

I)ccision:'l'hc Cornmitlcc cotrsidcrcd thc casc as pcr agcrrda and hcard thc rcprcscntativcs of thc
applicant during pcrsonal hcaring. 'l'hc rcprcscntativcs sought somc timc to submit thc rcquisitc
inl'orrnation. IIcncc, thc Commitlcc dircctcd thc applicants to submit thc following information
within 15 days:

l4tt 1 . Nct contcnt of'I.'RI'} in Iixport Product.
2. Nct contcnt of Ilalsa Wood. PVC form (Wcight wisc) in Irxport Product.
3. Nct wcight ol'Pultrusions, platc and rnctal par1s.

4. Nct wcight ol- Ilxporl Product.
5. Valuc of consumablcs.
6. Sl. No. 5 and I I of thc Standard I)cficicncy Irormat.
7. Summary sheet indicating wcight & Shipping Ilill Numbcr.
ti. Copy ol'Shipping llill for cntirc cxport confirming thc wcight indicatcd in thc Surnmary

Shcct.

'l'hc casc stands dclcrrcd.

Casc No.:

53/8/81-AIノ (〕2/2018

Casc No.:

68/8/81-AI」 (〕2/2018

HQ IrilC

:01/81/050/00450/ANl19/

Party Nallle:Iノ M WIND   Mcct No/1)atc:2/81-
POWI〕 R BIノADI〕 S INDIA  AIノ C2/2019
1)V′ l｀ .Iン
′
I｀I)               ol.05.2019

RI′A Ifilc           Iノ iC● No/1)atci34 1 0044374 1Dcfchrrcd
:34/24/040/00149/AⅣ i19/   31.07.2018            1

I)ecision:'l'l-rc Cornrnittcc considcrcd thc casc as pcr agcnda and hcard thc rcprcscntativcs of thc
applicanl during pcrsonai i-rcaring. 'l'hc rcprcscntativcs sought somc tirnc to subrnit thc rcqr-risitc

. ... inlormation. I Icncc, thc Cornmittcc dircctcd thc applicants to submit thc lollowing inforrnatiorri49 *itl",in l5 days:

1. Net contcnt ol'l;RI, in Iixport Product.
2. Nct content o1'llalsa Wood, PVC I'onn (Wcight wisc) in l:xport Product.
3. Net wcight of Pultn-rsions, platc and rnctal parts.
4. Net wcight of lrxport Product.
5. Valuc ol'consumablcs.
6. Sl. No. 5 and I I of thc Standard I)cficicncy lfonnat.
l. Summary shcct indicating wcight & shipping llill Nurnbcr.
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1   8.  Copy of Shipping I〕 ill fbr cntirc cxport conflrinillg thc wcight indicatcd in thc Suinmary
l       Shcct.

′
1｀hc casc stands dcfcrrcd.

ICasc No.:            Party Nalnc:I′ M WIND   IMcct No/1)atc:2/81-    Status:
70/8/81-AIノC2/2018      POWER BIノ ADl〕 S INDIA  AIッ C2/2019

PV′ I｀ .Iノ
′
I｀I)               01.05.2019

‐HQ「ilC             RIノ Λ Irilc            Iノic.No/Datc:34100443751)cibrrcd
:01/81/050/00452/A》И19/   :34/24/040/00151/AM19/   31.07.2018

1)ccision:′ l｀hc(〕 olllinittcc considcrcd thc casc as pcr agcnda and hcard thc rcprcscntativcs ofthc
lappHcant dtlril18 pcrsonal hcaril18・

′
Fhc rcprcscntativcs sought solnc tilllc to subnlit thc rcquisitc‐

linformation. IIcncc,thc(〕ollllllittcc dirccted thc applicants to sub11lit thc Fo1lowi113 inforination

、vithin 15 days:

150,   1. Nct contcnt of「
ItP in ltxport Product.

‐ 2.Nct contcnt of Balsa Wood,PVC Form(WCight wisc)in I〕 xpon PrOduct.

3. Nct、 vcight Of Pultrusions,platc and inctal parts.

4.Nct wci3ht Ofltxport Product.
‐   5.  Valuc of consuinablcs.

6.  Sl.No.5 and 1l ofthc Standard I)crlcicncy I「 orinat.

7. Sulllmary shcct indicating、 ″cight&Shipping 13in Numbcr.

1   8. (〕 opy oF Shipping 13ill for cntirc cxport con「 lrining thc wcight indicatcd in the Sulninary

I       Shcct.

′
I｀hc casc stands dctrrcd.

Casc No.:           1)arty NaincI CIIANDAN  Mcct No/Datc:      Status:
4/12/81-AIノ (〕 2/2018       S・ 1｀ 1〕 I〕 Iフ Iフ IMIil｀ I〕I)         2/81-AIノ (〕2/2019

01.05.2019

1HQ IfilC             RIノ A「ilc            Iノ ic.No/Datc:0310822765 Approvcd

151.:91イ,l(0,9/99613/AMI?`  :91/91/040/99370/AM19/  101.08.2018
‐Dccision:′ I｀hc Committcc considcrcd thc casc as pcr agcnda and ocCidCd t()Ax thc ad― hoc norins

l las pcr writtcn col■ llnCllts givcn by MoS宙 dc thcir U.0.No.:2(13)/2018-′ I｀I)datcd 19.02.2019.

. (COpy cncloscd)

|  IRA conccrncd may takc suitablc conscqucntial action accordin31y.

‐   ICasc No.:             I)arty Nalmc:l〕 Nl〕ItGY    ‐VIcct No/1)atc:2/8卜     Status:
1   11/12/81-AIノ C2/2018     0H′ I「 ll〕 IノD′ I｀(X)Iフ S PVT. ・AIノC2/2019

1                        1ノ
′
l'I).,                   101.05.2019

1HQ「ilC            RI″A lrilc           Iフ ic.No/Datc:0510407406 Dcた rrcd
l    :01/81/050/00649/AM19/   :05/23/040/00196/AM19/   01.08.2018

1521bこ
とiζibil'itic t'。 11ふ 1lct c8Aζ iaι

'も

a th``五ζt ttζ

`ι

:五五chatt aAさ dさcid8d i6 ζcιk fr6ふ iAc

‐    ‐applicant to lumish fo1lowing information as pcr advicc ofrcprcscntativc of MSヽ /11〕 :

1.  Sl,No.3,4,5&1l ofthc Standard I)crlcicncy liorinat.

'l'hc casc stands dclcrrcd.
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Casc No.:

68/12/81… AIノ (〕 2/2018

HQ IrilC

Casc No.:

8/12/81-AIノ (〕 2/2018

HQ IfilC

Party Namc:VI〕DAN′ I｀A  Ⅳkct No/Datc:2/8ト
Iノ IMI′ I｀ 1〕 I)                AIノ (〕2/2019

101.05.2019

Import Itcm

Zinc Ingots (Spccial
I Iigh Gradc 99.99%)

Alurniniurn
Scrap('l'cnsc)

Status:

I{ccommcndcd

Qr"rantity
1.01 M'r/M't'
on nct contcnt
of Zinc in
cxporl prodr-rct

As applicd
inclusivc of
37o wastagc

Status:

:01/til/050rc07061AM191 :0512410401002161AM19/ 03.08.2018

l)ccision: 'l'hc Cornmittcc considcrcd thc casc as pcr agcnda. I)urirrg pcrsonal hcaring, thc

I53 rcprcscntativcs sor"rght somc timc to fr-rrnish thc rcquisitc inl'ormation. I lcncc, thc Comrnittcc
dircctcd thc rcpresentatives to fr"rrnish thc following information, as sor-rght carlicr, within 15

days.

I . Cornposition <lf cxporl itcms.
2. Calculation of matcrial rcquircd along with justihcation of wastagc.

'l'hc case stands dcferrcd.

ItI′ A Irilc Iノic.No/1)atc:051040743311)cfcrrcd

Party Namc:Clう NTURY  IMcct No/Datc:2/8卜    Status:
MIう
′
l｀AIン RIうCYCI′ ING    AI′ C2/2019

Iノ IMI′ I｀ 1〕 I)

ItIノ 、́Irilc

01.05.2019            1

1ノ ic.No/Datc:0510407446 1Approvcd
:01/81/050/00646//1M19/   105/23/040/00195/AM19/   .06.08.2018            1

1)ccision:′ l｀hc(〕 olalinittcc considercd thc casc as pcr agcnda and dccidcd to flx thc fo1lowing ad…

hoc norins taking cuc froln SI()lN(〕 -3 as pcr rcconllncndation ofrcprcscntativc of卜 /1SMI〕 :

154
I′ I｀ (〕 IIS

(〕 odc

79012090

Casc No.:

99/8/81-AIノ (〕2/2018

Iixport Itcrn

7inc Alloy
Ingots (/)nc
89% Aluminium
10%)

Quantity

80.000

M.1｀

I′ I｀ (〕 IIS

(〕 odc

79011100

76020010

I{A corrccrncd may takc suitablc corrscqr-rcntial action accordingly.

1)arty Namc:M」 MI「 INIう    Mcct No/1)atc:2/81-
1〕 NCIノOSURIうS PItIVATl〕  AIンC2/2019
1ノ INII′ I｀ 1う I)              ol.05,2019

I IQ Irilc I{l,A I'ilc Lic.No/l) atc:071 0 i 13703 Deferrcd
:01/tt 1l0s0l004tt l/AM 19/ :011241040rc01 23lAMt9l 01t.08.201u

155 l)..irion: 'l'hc Committcc considcrcd thc casc as pcr agcnda and notcd that a dcficicncy lcttcr
sccking ccrlain information as raiscd by Consr-rilant ('l'llc-3) was scnt to thc applicant on
i9.03.2019.1'lowcvcr, no rcpiy has bccn rcccivcd yct. Ilcncc, thc Cornrnittcc dccidcd to scnd
final rcmindcr to thc applicant.

'l'hc case stands dcferrcd.

50/Pag0 74



IIQ Filc I{l.A Irilc Lic.No/l)atc:0310t122956 Dcfcrrcd

156 
:011811050100411 lAVtgl :o3195104010046llLMlgl 09.011.201ti

l)ccision: 'l'hc (lomrnitlcc corrsidcrcd thc casc as pcr agcnda and notcd thc comlncrrts givcrr by

Consultant('l'lrC-3). Sir-rcc, thc applicant has rrol givcn cornposition of brass in cxport and import
products, thc Cornrnitlcc dccidcd to cail thc applicant for pcrsonal l-rcaring to cxplain thc casc it-t

thc lorthcoming NC rnccting.
'l'hc casc slands dcl'crrcd.

Casc No.:

35/8/81-AIノ (〕 2/2018

Casc No.:

87/8/81-AIノ (〕 2/2018

ICasc No.:

19/12/81-AIノ (〕 2/2018

160 iiO iriiさ

:01/81/050/00657/AN119/

AIノ IノOYS PRIVATI〕
Iノ IンII′ I｀1lI)

INDIA PRIVATI〕
Iノ IMH｀ 1〕D

I)arty Namc:I〕lrD

INDUCT10N PRIVATI〕
1/1MI′ I｀1う I),

ItIノA Irilc

:07/24/040/00121/AM19/

AIィC2/2019
01.05.2019

Status:

AIノ (〕2/2019

01.05.2019

4ヽcct No/1)atc:2/81-     IStatus:

AIノC2/2019
01.05.2019

1フ ic,No/1)atc:0710113793 1)crcrrcd

30.08.2018

I)arty Nainc:SI]IK()DI〕 NKI IMcct No/1)atc:

INDIA PRIVATI〕      12/81¨ AIフC2/2019
1ノ IンlI′ 1｀ 1〕I)              01.05.2019

IIQ lrilc Itl.A Itilc Lic.No/l)atc:0410164591 Approved
. -- :01ltlll0s0l00469lLMlgl :041241040/001 07lAMlgl l3.0tl.20ltt
l-) /

I)ccision: 'i'hc Comrnittcc considcrcd thc casc as pcr agcnda and dccidcd to fix thc ad-hoc norlns

as pcr writlcn commcnts givcn by l)l'}ll'l'vidc thcir I.J.O. No.: I'-410111941201g-'l'SW datcd

22.04.201 9. (Copy cncloscd)

ItA conccrncd may takc suitablc conscqucntial action accordingly.

Casc No.:

88/8/81-AIノ (〕 2/2018

Party Namc: SITIKOI)IiNKI Mcct No/l)atc:2/tl l- Status:

HQ IfilC             RIノA Irilc            ,Iノ iC● No/Datc:04101645931)cttrrcd

158:91/11/950/00470/AM19/  :04/74/049/00110/AM19/  113.08.2018       :
II)ccision: 

′
l｀hc(〕 ollllnittcc considcrcd thc casc as pcr agcnda and notcd that a dcrlcicncy lcttcr

raiscd by I)PII′ l｀ sccking ccrtain inforination was scnt to thc applicant on 02.04.2019.IIowcvcr,

‐no rcply has bccn rcccivcd yct. IIcncc, thc(〕 olnillittcc dccidcd to scnd inal rclnindcr to t1lc

applicant.

II｀hc casc stands dcfcrrcd.

Casc No.:

18/12/81-AI"〔 〕2/2018

Mcct No/1)atc:2/81- Status:

INDUCT10N PRIVATI〕   AI′C2/2019
1ノ IMI′ I｀ 1う I)3              101.05.2019

IHQ lrilC            RIノA Irilc           I′ iC,No/Datc:0710H3791 Dcfcrrcd

159 :01/81/050/00656/Aヽ419/   :07/24/040/00120/AM19/   130.08.2018

1)ccision: 
′
I｀hc(〕 olllinittcc conSidCrcd thc casc as pcr agcnda and notcd that thc application was

scnt to McitY on 20.03.2019 for cxalnination of thc casc. IIowcvcr, nO Colnlncnts havc bccn

rcccivcd yct.IIcncc,thc(〕 ollllnittcc dccidcd to rcnlind McitY for cxpcditing thc collllnCnts.
′
I｀hc casc stands dcrcrrcd.

ふ顧ツ
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scnt to McitY on 20.03.2019 for cxamination ol'thc casc. Ilowcvcr, no commcnts havc bccn
reccived yet. I lencc, the Committec dccidcd to rcmind McitY for cxpcditing thc commcnts.

'l'hc casc stands deferred.

t6t :01/811050100701t/AM lel :34l2ll040l002s4lAM19l 30.08.201tt

l)ccisittn: 'l'hc Cornrnitlcc considcrcd thc casc as pcr agcnda and notcd that thc hard copy o[
application has not yct bccn rcccivcd lrorn conccrncd I{A. 'lhcrcforc, thc Cornrnittcc dccidcd to
scck from conccrncd I{A and thc applicant to I'umish complctc sct o{'application for cxaminatior-r
ofthc casc.
'l'hc casc stands dcfcrrcd.

Casc No.:

70/12/81-AI′ C2/2018

HQI「 ilC

Casc No.:

5/12/81-AIノ〔〕2/2018

HQ IrilC

Casc No.:

2/12/81-AIノ (〕 2/2018

HQ IfilC

I)arty Namc:MI〕 W
lう Iノ lうCTRICAIブ SIノTD.

ItIノ A Ifilc

レicct No/1)atc:2/81-    Status:

AI′ (〕 2/2019

01.05.2019            ‐

Iン ic.No/1)atc:3410044458 1)cfcrrcd

Status:Party Nalnc:I)ISHA AUTO‐ Mcct No/1)atc:2/81-
COIИ PONl〕N′ I｀S PV′ I｀ .Iノ

′
I｀D.AIノC2/2019
01.05.2019

ItIノ A Irilc Iノ ic.No/1)atc:0310823617 1)cfcrrcd

:01/8110501006431AM191 :031941040/00510/nMl9/ 07.09.2018
162 I)ccisiun,'l'hc Committcc considcrcd thc casc as pcr agcnda and dccidcd to scck from thc

appiicant to fumish lollowing inl'ormation as pcr advicc ol'rcprcscntative of MSMII:

1. Spccification ol'blank sizc for cach coupling.

'l'hc casc stands dcfcrrcd.

Party Namc: n CG Mcct No/1)atc:2/81-     Status:
PHARMAPA(〕 K PV′ I｀   AIノC2/2019

Iixport
Itcm

(〕 ()Iノ I)

I「()Rン 1

131′ IS′ I｀ Iう It

I「 HンⅣl

I′

・

I｀ I)

ItIン A Irilc

Quantity

200000.000

K3

I′ I｀ (〕 IIS

(〕 odc

39204900

39209999

76071190

39095000

38249990

Import ltcm

PVC lrilm(60

Micron)
1301)A Irillη (25
1VIicron)

Aluminulll

lfoil(45

Micr()n)

Adhcs市 c(600/1)

NvM)
IIardncr(60° /0

NVM)

Itccommcndcd

Quantity

O.3608 Kg/Kg

O.1293Kノ Kg

O.5447 Kg/Kg

0.0583 Kg/Kg

O.0009 Kg/Kg

01.05。2019            ‐

I′ic.No/1)atc:0310823682‐ Approvcd
:01/81/050/00640/AM19/  103/94/040/00461ん ヘン119/   10.09.2018

1)ccision:″ Fhc(〕 olnlnittcc considcrcd thc casc as pcr agcnda and dccidcd to rlx thc followillg ad―

hoc norlns as per writcn cOminents givcn by COnsultant(′
1｀ Iう (〕―l)a110Win3 7°/O wastagc as undcr:

I′ I｀ (〕 IIS

(〕 odc
SI.

No.

1

2

3

163

76072090

IIA conccrncd may takc suitablc conscqucntial action accordingly.
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Party Namc:MI〕 TAIノ

1)ORT.

ItIノ A I「 ilc Lic.No/l)atc :03 10823 662 llc.j ccted
:01/8 1/0s0/004 I 8/n M 1 9/ :0319510401003661AM i91 10.09.201 8

164 D..i.ion:'l'hc Cornmittcc considcrcd thc casc as pcr agcnda and notcd that a dcficicrrcy lcttcr
raiscd by Consultant ('l'l1C-3) sccking ccrlain inforrnation was scut to thc applicant or1

03.01 .2019 I'ollowcd by a rcmir-rdcr on 26.02.2019.llowcvcr, no rcply has bccn rcccivcd yct.
I lcncc, thc Committcc dccidcd to rcjcct thc casc undcr intimation to I{A.

ItA conccrncd may takc sr-ritablc conscqucntial action accordingly.

(〕 asc Iヽo.:

36/8/81-AIノ (〕 2/2018

HQI「 ilC

Casc No.:

14/12/81-AIノ (〕 2/2018

HQ IrilC

(〕 asc N().:

17/12/81-AIノ (〕 2/2018

HQ IrilC

Casc No.:

29/8/81-AIノ (〕 2/2018

1HQ IrilC

Party Namc:AR～ 101く

1)Iノ AS′ FIノ IMI′ I｀ 1〕 I)

ItIフ A Irilc

Mcct No/1)atc:2/81-

ΛI′C2/2019
01.05。2019

Status:

ⅣIcct No/1)atc:2/8卜     Status:

AIフ C2/2019
01.05.2019

1′ic.No/1)atc:0710113842 1)cibrrcd

1)arty Namc:」 INDAIノ SAW IMcctNo/1)atc:2/81-   Status:
Iノ Iヽ41TI〕D           IAIノC2/2019        1

.01.05.2019            1

ItIノ A lrilc Iッ ic.No/1)atc:0510407744 1)cfcrrcd

:0 I /B 1/050/006 52lAMlgl :0512310401002501 AM I 9/ 1 I .09.201 8

l)ecision: 'l'hc Cornmittcc considcrcd thc casc as pcr agcnda and dccidcd to scck frt>rn thc

, applicant to I'umish lollowir-rg inl'onnation as pcr writlcn commcnts givcn by Consultant ('l'lrC-
ll

lb) rr-)).
1. Sl. No. 4 &.5 of thc Standard l)cficicncy lrormat.

2. Sl. No. I I ol thc Standard I)cficicncy Irormat lor import itcms 6 to 12.

2. Surlacc arca of pipc to bc coatcd.

3. 'l'hickncss of cach laycr o[ coating.
4. 'l'ypc ol'ccmcnt uscd whcthcr OPC/PPC or any othcr.

'l'he casc stands dcfcrrcd.

:0 l/8 I /050/00655/AM 19/ :071241040/001 56lAM19l 12.09.2018

166 l)..i.ion:'l'hc Cornrnittcc considcrcd thc casc as pcr agcnda and notcd that a dcficicncy lcttcr

raiscd by MSMI: sccking ccrlain inlorrnation was scnt to thc applicant on 20.03.2019.1Iowcvcr,
'no rcpiy has bccrr rcccivcd yct. I lcncc, thc Cornmittcc dccidcd to scnd I'tnal rcmirrdcr to thc

applicant.

'l'hc casc stands dc{'crrcd.

Party Narnc: KIrl 4ヽcct lヾ o/1)atc:2/81-      Status:

INDUS・ 1｀ItIItS Iフ IMITI〕 D  IAIノC2/2019
101.05.2019

Iヽ IノA Irilc I′ icoNo/1)atc:0510407771 1)cltrrcd

167 ,:01/8 I /0s0/004 I 1 lAMlgl :0512310401002441 AM l9l 1 3.09.20 I 8

,Decision: 'l'hc Comrnitlcc considcrcd the case as pcr agcnda and notcd that thc application was

,scnt to Dlrll'l' on 17 .12.2Ol tl for cxamination of thc casc. Ilowcvcr, no commcnts havc bccr-t

rcccivcdyct.IIcttcc,tlrcCommittccdccidcdtorctnindI)PII.I.forcxpcditingthcc<rtntncnt'oM

/1/'l'hc casc stands dcfcrrcd.
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ICasc No.:            Pa■y Nainc:DISHA AUTO IMcctNo/1)atc:2/81-    Status:  |
6/12/81… AIノC2/2018     1COMI)ONIう NTS PVT.IノTD.:AIノC2/2019                ‐

101.05。 2019            ‐

IIQ IrilC          RI′ A Filc         lIノ iCoNo/1)atc:0310823797 Dcfthrrcd
l:01/81/050/00644/A卜419/   :03/94/040/00528/AM19/   117.09.2018                      1

1681Dお
cisi。ふ:′ iヽhc c8mttittcc c。 1lsidcrcd thc cttsc as pcr agcllda and dccidcd lo scck fl・ oln thc
lapplicant to furnish fo1lowillg inforination as pcr advicc of rcprcscntativc of MSMI]:           ‐

1    1・   Speci「lcation of blank sizc fcDr cach couplin3・                                       |

|′
1｀hc casc stands dcfcrrcd.

Casc No.:          I)any Nalnc:GAl」 ′I｀AM  IMcct No/1)atc:2/81-   Status:  |
12/12/81-AIノ C2/2018    SOIノ AR PIく IVATI〕      IΛ IノC2/2019
1                      1ノ IMI′ I｀IうI)              ol.05.2019                   1

‐  IHQ Irilc           RIノ A Irilc          llic.No/Datc:05104078801Dcfcrrcd l
101/81/050/00650/AM19/   :05/23/040/00276/AM19/   125.09.2018            ‐         |

169 1Dι
citil)五 :′ iヽAc t〕。轟ふilι

`86五

ζia6ica thき ぁ sき aξ p61五 LさAと a五五さA6iさ a thttt iAc五 |liiあ 16五 喜五ζ
l

lSCnt tOンlNRI〕 on 13.02.2019 for cxainination of thc casc.HOwcvcr,no colnmcnts havc bccll
‐rccc市cd yct.IIcncc,thc(〕 ommilcc dccidcd tO rctr thc casc tO cOnsultant(′

I｀IEC-3)for
lcxaini1lation.

′
I｀hc casc stands dcfcrrcd.

‐
 ICasc No.:         I)arty Namc:」 INI)AIノ SAW IMcctNo/1)atc:2/81¨   Status: ‐
113/12/81-AIノ C2/2018     1ノ IMI′ I｀ I〕 D            :AIノ C2/2019                1

101.05.2019                     1

1HQ Irilc           ltIノ A Irilc          lIィ ic.No/Datc:0510407878 Dcfcrrcd l
l:O1/81/050/00651/AM19/  105/23/040/00271/AM19/  125.09.2018             1

1Dccision:′ I｀hc COminittcc cOnsidcrcd thc casc as pcr agcnda and dccided lo scck from thcl

曰0:ザ
Lmbh面 山 b輛鴨 hbmm¨ rr w燎∽ ∞mmms」 К nけ Q“ 山 mO●

|   
‐   1.  Sl.No,42%5 ofthc Standard I)cAcicncy lforinat.                                  |

1  2.Sl.No.H Ofthc Standard Dcncicncy 1lormat forimportitcms 6 1o 10.          |
1   3.  Surね cc arca of pipc tO bc coatcd.

‐ 1 4.THckncss Of cach hycr ofcOajng.
1  5.′ I｀ypc ofccmcnt uscd whcthcr OP(〕 /PI)C Or any othcr.                   :

′
I｀hc casc stands dcFcrrcd.

ICasc No.:        ‐Party Namc:KHK      .Mcct No/1)atc:     lstatus:  ‐
‐32/8/81-AI′ C2/2018   1)RI〕 SSINGS AND       2/81-AIノ C22019     1      1
1                170RGING PRIVA′

「 It     ol.05.2019        1       1
1ノ IMI′ I｀ I〕 I)

1711:嶋
:1旭5ν004 MttMIり 1:ち 1月 10Ю 0027ΛMlり  芳ご覧lα56100054821)cたrCd l

lappliCttiOn was scnt to COnsuhant(′ I｀ 1](〕 -3)on 26.04.2019 fOr cxamination ofthe casc.HOwevcr,|

儡i:軍事尋::写ビ
CIICl羊

:山
n∝・hCCTIICil∵dCd b面 brcommc籠&

54/Pag0 74



Casc No.:

50/12/81-AIノ (〕 2/2018

HQ lrilC

:01/81/050/00688/Aヽ 419/

Casc No.:

2/7/81-AI」 (〕2/2018

HQ「 ilC

Party Nalllc:PI′ ANSIう I〕

INDIA IHGH
PI〕 ItI「ORMANCI〕
MATl〕RIA1/S PVTIン

′
I｀ 1)

ItIノ A Ifilc

Mcctlヾ o/1)atc:

2/81-AIノ C2/2019

01.05.2019

1ノ ic.No/1)atc:0710113933

28.09.2018

I)any Namc:PΛ ItKl〕It   lMcct No/Datc:2/81-   Status:
HANNH「 IN INDIA PVT. IAIプ C2/2019
1ノ

′
I｀I).                    01.05.2019

1tIノ A Ifilc                  lIン icoNo/1)atc:0410164717 1)cfcrrcd

:04/24/040/00130/ノ Ⅳヽl1 9/   26.09.2018

172 l)..i.ion:'l'hc (lornrnittcc considcrcd thc casc as pcr agcnda and notcd that application was sctrt

to l)t,ll'l' on 07.02.2019 for cxaminatiorr of thc casc. I)PII'I' informcd vidc thcir Ir. No.: P-

4101119212019-'l'SW datcd 16.04.2019 that thc casc docs r-rot pcrtain to it.'l'i-rcrclilrc. thc

Cornmittcc dccidcd to rclcr thc casc to MSMIi I'or cxamination.

'l'hc casc stands dcfcrrcd.

Status:

Approvcd
:01/81/050/00379/Aン119/ 107/24/040/00161/AN119/

Dccision: 'l'hc Commitlcc considcrcd thc casc as pcr agcnda and dccided to fix thc I'ollowing ad-

iroc norms as pcr writtcn commcnts givcn by Consr"rltant ('l'l:C-3):

173

1.

SI.No.

1

2

I′ l｀(〕 IIS(〕 odc

85168000

85168000

l,XpOrt IIclll

l〕 Iン I〕CTRIC HItATING RI〕 SIS′ I｀ORS― W.C
I〕 Iノ It(〕
′
I｀ ItI(〕 I II〕 A′ l｀ IN(〕 Itl〕 SIS′ I｀OItS―

4ヽ().(〕

Quantity
4000.000K3

2000.000 Kg

2.

SI.No.

1

I′ I｀ (〕 IIS(〕 odc

81019600

38012000

81029600

38012000

Import ltcln
′
1｀ t」卜ヾ(〕 S′ l｀ 1う卜(WIItltS/1t()I)SI)IA

O.8MM ΛND ABOVI]
(〕 ()Iノ Iノ ()II)AI′ (〕 ItAl)I II′ I｀lt WI′ l｀II

S()I′ II)(〕 ()N′ l｀ 1〕 N′ I｀ ()I1200/0

MOI′ YBDl〕NUM WIRI〕S/RODS
I)IA O.8MM AND ABOVI〕

C()1/1ノOIDAIノ GRAPHH｀ 1〕 WITH
SOIノ II)(〕 ON′ I｀ltN′ I｀ ()「 200/0

Rccommcndcd Quantity
4080K3

1」 pto 10°/o oFI「 ()I〕 valuc

2040K3

t」 pto 10°/。 oFI「 ()I〕 valuc

174

ItA conccrncd may lakc sr-ritablc conscqucntial action accordingly.

Party Nalllc:

SIIRIRANl

Iフ l〕 I・ 1｀WINI)    4ヽcct lヾ o/1)atc:2/81-     Status:

MANUI「ΛCTURING
PRIVA′ I｀ 1〕 Iノ I｀41′ 1｀ I〕 I)

AIフ C2/2019
01.05.2019

RI′A lfilc              I′ iC.No/1)ratc:04101647561Approvcd

:04/24/040/00147んへⅣl1 9/   .05.10.2018

Casc No.:

89/8/81-A1/(〕2/2018

HQ llilC

:01/81/050/00471/ANl19/

Dccision: 'l'hc Cornrnitlcc considcrcd thc casc as pcr agcnda and dccidcd to fix 1hc ad-hoc norms

on nct to net basis or-r thc rccommcrrdation of rcprcscntativc ol'l)l II.

ItA conccrncd may takc suitablc conscqucntial action accordil131y.
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Casc No.:            Party Namc:Iノ I]I′ I｀WIND  IMcct No/1)atc:2/81-    Status:
90/8/81-AIノC2/2018     SHRIRAM           .A1/C2/2019

1MANUI「ACTURING    10 1.05.2019        1
1)IRIVATl〕 Iノ IMI′ I｀ 1うD    I               I

IHQ IrilC             IRIノ A lfilc            lIノ iC,No/Datc:0410164757 1RttcctCd

175:91イ11/9,9イ 90477/AY19/  :91`:`4019490148/AM19/  05。
10.2018       1

1)ccision: 
′
I｀hc(〕 olllinittcc considcrcd thc casc as pcr agcnda and notcd that a dcrlcicncy lcttcr

scckil13 CCrtaill inforination、 vas scnt to thc applicant on 09.01.2019 fo1lo、 vcd by a reininder on

26.02.2019.IIowcvcr,no rcply has bccn rcccivcd yct.Hcncc,thc Colnmittcc dccidcd to rttCCt thC

casc under intimation to RA.

ItA concerncd lnay takc suitablc conscqucntial action accordingly.

Casc No.:           I)arty Namc:KANADI]   Mcct No/Date:2/81-   Status:
46/12/81-A12C2/2018    1Λ NAND UDYOG PVT.  IAIノ C2/2019        1

1ノ

′
I｀I).                    101.05.2019

‐HQI「 ilC            IIヽ IブA Irilc           ,Iノ iC● NO/Datc:03108244021)cfcrrcd
:01/81/050/00684/AM19/   :03/94/040/00629/AM19/   111.10.2018

17611)ccisi()n:′
iヽhcこ。ふふ116c coAsiとしたd tiさ cas`as pcr agcnda and notcd that a dcflcicncy lcttcr

sccking ccrtain information as raiscd by Consultant(TEC-3)was sCnt tO thc applicant on
‐22.03.2019. IIowcvcr, no rcply has bccn rcccivcd yct. IIcncc, thc(〕 onllnittcc dccidcd to scnd

「 lnal rcnlindcr to thc appHcant.

′
Fhc casc stands dcfcrrcd.

Casc No.:           Party Nalllc:APAR     IMcct No/Datc:      Status:
35/12/81-AI」 C2/2018     1NDUSTRII〕 SIノ IMI′ I｀ I〕I)  12/8卜 AIノC2/2019     1

101.05.2019            ‐

‐HQ「ilC             IRIノ A Filc            lIノ iC・ No/Datc:03108245101Approvcd
:01/81/050/00673んへM19/   :03/94/040/00538/AM19/   117.10.2018            ‐

1)ccision:′ I｀hc(3ollllmittCc considcred thc casc as pcr agcnda and dccidcd lo「 lx thc follo、 ving ad¨

hoc norins as pcr writtcn col■ mcnts 8市 cn by Consultant(′ I｀ I〕 (〕 -3):

177 SI.No.

1

2

3

4

178  1

HQ IlilC

I′ I｀ (〕 IIS

(〕 odc

74081190
76061190
39011090

39042110

Import ltcm

C()PPIう R WIRIう ROI):8MレII)IA
*Aluminium(〕

oils

XIノ PIう COMI)Ol」ND
PVC RI〕 SIN

Itccommcndcd Nonns

Nct ' l7o wastagc

Nct i l7o wastagc
Nct r 2.5% wastagc

Status:

*'l'hc word "Plates" may be deleted in thc description of imprlrt itcm.

ItA conccrncd may takc sr-ritablc corrscqr-rcntial action accordingly.

Casc No.: Parly Namc: 4ヽcct Tヾ o/1)atc:

9/12/81-AI」C2/2018   CONSOI′ H)ATIうD COIN  2/81-AIノ C2/2019
COMPANY PRIVATI〕   01.05.2019
1/1MI′ I｀ IうD

1lt、 Iノ A I「 ilc I′ ic.No/1)atc:()510408138
:01/81/050/00647//kMll :05/23/040/()0315/′へヽ 419/   17.10.2018
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9l

Decision: 'l'hc Cornrnittcc considcrcd rhc casc as pcr agcnda. Writtcn corrrncnts wcrc givcn by
I)PII'l'. Ilowcvcr. thc (lornrnittcc dccidcd to adopt norrns as approvcd l'or AA No.051040920i1
dated 07.01 .2019 in thc Mccting No. 01/ttl datcd 10.04.2019 with thc I'ollowing wastagc:

ITCHS
(〕 odc

741999
90

Quantity

258000.0

00 KG

Import ltcm

COPPI〕R
CATHODI〕 S

(Cu 99.99%)
(Cu 99.99%)

NICKI〕 I′

INGOT(Ni
99.90%)

(Ni 99.90%)

SHG ZINC
INGOTS(Zn
99.90%)

(Zn 99.90%)

Itccolmmcndcd

quantily

174408 Kg

(1.04 Kg/Kg
nct contcnt of

(〕 u in thc

cxport

product)

26316 Kg

(1.02K3/Kg
nct contcnt of

(〕 u in thc

cxport

product)

657901く g

(1.02K3/Kg
nct contcnt o「

(〕 u in thc

cxport

product)

Iうxport ltcin

COIN BIノANKS
(CONSIS′ I｀ING
()If(〕 ()PPIう It―

650/0,lNICKIう Iノ¨

10%AND
ZINC-25%)

Si.

No.

1

2

D

ITCHS
(〕 odc

740311

00

750210
00

790111

00

Notc:(1)Quantity ofcxportitcm may bc mcnti()ncd in numbcrs.

(il)rI｀ hC Word`Ingot'may bc addcd with thc importitcms`Nickcl'in placc of

`「 un l)latcs'.

ItA conccrncd may takc suitablc conscqtlcntial action accordil181y.

ICasc No.:             I)arty Namc:KI〕 I        IMcct No/1)atc:2/81-    Status:

131/8/81-AIノ C2/2018      1NDUSTRH〕 SI′ IM1/1｀ I〕I)  :AI′ C2/2019
‐01.05.2019

‐HQ llilC            RLA「 ilc           Iン ic.No/Datc:0510408163 Approvcd

179‐
:()1481/0,9/90413/AY19/  :95/23/940/09198/AM19/  22.10.2018

1)ccision:・ I｀hc(〕 ollllnittcc considcrcd thc casc as pcr agcnda and dccidcd to「 lx thc R)1lo、 vil13 ad―
‐hoc norlns as pcr writtcn conllncnts givcn by I)PII′ I｀ vidc thcir t」 .()。 No.:I)-47011/59/2018-′FSW

‐datcd 08.03.2019.((〕 Opy cnclosed)

ItA conccrncd lnay takc suitablc conscqucntial action accordin31y.

ICasc No.:              Party Nainc:」 INDAIフ SAW IMcctNo/1)atc:        Status:

15/12/81-AI′ (〕 2/2018      1ノ IMI′ I｀ 1〕 I)               2/81-AIノ (〕 2/2019

‐01.05.2019

HQ lrilC ItIノ A lfilc Iノ ic.No/1)atc:0510408183 1)cfcrrcd

180.:01/81/050/()0653/AⅣ 119/   :05/23/040/00326んへM19/   123.10.2018

11)ccision: 
′
l｀hc(〕 olninittcc considCrcd tllc casc as pcr agcnda and dccidcd to scck frolll tllc

lapplicant to ftlnlish fo1lowing inbrmajon as pcr w‖ icn commcnts givcn by Consultant(′ l｀ 1〕 (〕―

‐3):
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‐
      2. Surfracc arca of pipc to bc coatcd.

3. 
´
i｀hickncss of cach laycr of coating.

1    4.′ I｀ypc ofccmcnt uscd whcthcr OI)C/PPC or any othcr.
′
I｀hc casc stands dcfc・ rrcd.

Casc No.:              1)arty Nal■ cl C()IノORSIHNI〕 Mcct No/1)atc:2/81-    Status:

1/7/81-AIノ C2/2018      ‐COATI〕D PRIVATIう     IAIノ C2/2019        ‐
Iノ IMI′ I｀ 1〕 I)               101.05.2019

1HQ IrilC            IRI′ A Irilc           Iン ic.No/Datc:0310824767 1Approved

18「 101`,l(9,9199371/今 Yl?`  :9,`?4/049/99,76/Λ
M19/  129.10.2018

11)ccision:′ I｀hc(〕 olnrnittcc considcrcd thc casc as pcr agcnda and dccidcd to「 lx thc ad―hoc norins

las per wnttcn commcnts g市 cn by MoS vide their U.0.No.:2(2)/2019-′ I｀I)datcd 15.04.2019.

|(COpy cncloscd)

ItA conccrncd may takc suitablc conscqucntial action accordingly.

ICasc No.:          .1)arty Namc:ANKI′ I｀     IMcct No/Datc:2/8卜    Status:
54/12/81-AI」 C2/2018     1rAS′ I｀ 1うNI]RS PVTIノ

′
I｀I).,  IAIノ C2/2019        1
101.05.2019            1

1HQ「ilC           IRIノA Filc           I′ ic,No/Datc:0710H4069 1Dcfcrrcd
:01/81/050/00692/Aヽ 419/   :07/24/040/00189/ANl19/   30.10.2018

1821i)ccisiふ
n:'I:Aさ (〕 ,,ふふitt`ι

`。

nζ iaさ rきな:Acあsc as pcr agcnda and dccidcd to scck from thc
lapplicant to ftlrnish thc fo1lo、 ving information as pcr col■1lnCntS 3ivcn by I)PII´ I｀ vidc thcir t」 .().

INo.:P-47011/49/2019-′ FSW datcd 12.04.2019:

1 1.  Sl.No.3,7,102%1l ofthc Standard I)crlcicncy 1lorrnat.
′
I｀hc casc stands dcFcrrcd.

ICasc No.:             Party Nalnc:I〕 A()S′ l｀ 1う l〕 Iッ   IMcct No/1)atc:        status:

139/12/81-AI」 C2/2018    1NDIA COMPANY     12/8卜 AIノC2/2019
1                 1PRIVATI〕 I′ IMITIう D,    101.05.2019        ‐

IHQ「ilC           IRIノA Filc          lIノ iC・ No/Datc:03108248 H IApprovcd

183:01/81/050/00677/今
M19/  1:03/94/040/00674/AM19/  31.10.2018       1

11)ccision:′ I｀hc(〕 ollllmittcc considcrcd thc casc as pcr agcnda and dccidcd to rlx thc ad¨hoc norlms

laS pCr w五 ■en comments g市 en by MoS宙 dc their U.0。 No.:2(10)/2018-TI)datcd 15,04.2019.

((〕Opy cncloscd)

ItA conccrned inay takc suitablc conscqucntial action accordin31y.

(lasc No.: I'ar1y Narrc: n I{MOI{ Mcct No/l)atc:2/ti 1- Status:
55/12/81-AIノ C2/2018     1)Iノ AS′ I｀ I′ IMI′ I｀ I〕 I)       IAIッ (〕 2/2019

HQ llilC ItI′ A lrilc

01.05.2019

1ノiC,No/1)atc:071011408311)cfcrrcd

184 Dccisil)n:'Iヽ
Ac(〕 6“ mittとさconsibcrcd tic cttζさ五s pci ttgcAふ 五and notきd th江 左ときiciと Acy lさ ti`r

raiscd byンISヽ/11う scckil13 CCrtaill inForl■ ation was scnt to thc applicant on 28.03.2019.IIowcvcr,
lno rcply has bccn rcccived yct. IIcncc, thc(〕olnlnittcc dccidcd to scnd 

「 lnal rclllindcr to the

lapplicant.

|′ I｀hc casc stands dcferred.

58/Pag0 74



Casc No.:             Party Namc:KEI        IMcct No/1)atc:2/81-    Status:
30/8/81-AI」 C2/2018      11NDUS′ IItII〕 SIノ IMI′ I｀1lI)  .AIノ C2/2019         ‐

101.05.2019            1

‐HQ Filc            RI_ノA Irilc           Iノ ic.No/Datc:0510408333 Dctrrcd
185 :01/81/050/00412/ANl19/   :05/23/040/00329/AM19/   .05.11.2018            

‐

1)ccision:′ Fhc(〕 olllinittcc considcrcd thc casc as pcr agcnda and notcd that thc casc has not yct

bccn rctrrcd to(〕 onsuhant(′ l｀ l](〕 -3)br cxalnination as dccidcd in thc Mccting No.13/81 datcd

27.02.2019.IIcncc,thc(〕 ommiicc dccidcd to rctrthc casc to Consultant(′ I｀ 1〕C-3)immcdiatcly.
′
I｀hc casc stands dcrcrrcd.

ICasc No.:             I)arty Nalnc:Iフ Ⅳlヽ/1ND   IⅣ Icct No/1)atc:2/81-    Status:

94/8/81-AIノ C2/2018      1)OWIう RI〕 Iノ ADI〕 S INDIA  AIノ C2/2019
PV′ I｀ .Iフ
′
I｀I)               01.05.2019

HQI「 ilC            ItIン A Ifilc           lttc.No/Datc:3410044676‐ Dcttrrcd
:01/81/050/00476/AM19/   :34/24/040/00248/AM19/   09.11.2018

11)ccision:′ I｀hc(〕 ornlnittcc considcrcd thc casc as pcr agcnda and hcard thc rcprcscntativcs of thc

‐applicant duril13 pcrsonal hcaril13・
′
I｀hc rcprcscntativcs sought solnc tilnc to sublllit thc rcquisitc

infc)rination. IIcncc,thc(〕 ol■ lnittcc dircctcd thc applicants to subinit thc loHowil18 inforlllation

1861Wれ
ヽllR計き:itcntoF「 RI)in ltxpon I)rOduct.
1 2.Nct c()ntcnt of13dsa Wood,1)VC form(Wci3ht WiSc)in l〕 XpO■ Product.
‐
   3. Nct wcight of Pultrusions,platc and inctal parts.
‐  4.Nct wcight ofl〕 xport Product.
‐
   5.  Valuc of consuinablcs.

6.  Sl.No.5 and 1l ofthc Standard I)c「 lcicncy llorillat.

7.  Sulnlnary shcct illdicating、 vcightよぅShippin3 1〕 ill Nuinbcr.

8. (〕opy of Shippil18 13ill fbr cntirc cxport conflrining thc wcight indicatcd in thc Sulnillary

.       Shcct.

|′「 hc casc stands dcた rrcd.

C'ase No.: Parly Namc: LM WINI) Mcct No/Datc:2181- Status:

95/8/81-AIノ C2/2018      1)OWIう R131ノADltS INDIA  AIノC2/2019

HQI「 ilC

PV′ I｀ .I′TD

ItIノ A Irilc

01.05,2019

1ノic.No/1)atc:3410044678 1)cfcrrcd

:01/81/050/00411 lAMlgl :3412410401002531 AM19/ 09.1 1.2018

Dccision: 'l'hc Cornrnitlcc considcrcd thc casc as pcr agcrrda and hcard thc rcprcscntativcs of thc

applicant during pcrsonal hcaring. 'l'hc rcprcscntativcs sought somc timc to sr-rbmit thc rcquisitc

information. I lclic, thc Comrnitlcc dircctcd thc applicants to subrnit thc following inl'onnation

withirr 15 days:

187 i. Nc1 contcnt of IrRI'} in lrxport Product.

2. Nct contcr-rt of llalsa Wood, PVC fonn (Wcight wise) in lrxport Product.

3. Nct wcight of Pultrusions, platc and mctal parts.

4. Nct wcight of I'.xport Product.
5. Valuc of consumablcs.
6. Si. No. 5 and 11 of thc Standard l)cficicncy lrortnat.

7. Summary shcct indicating wcight & shipping Ilill Numbcr.

tt. Copy ol'Shippilg Ilill lor cntirc cxporl confinning thc wcight indicatcd in thc Summary

Shcct.

'l'hc casc stands dcl'crrcd.
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‐
Casc No。 :             I)arty Nalnc:I′ M WIND    Mcct No/1)atc:2/81-    Status:
96/8/81-AIノC2/2018     ‐POWI〕 R BIノ ADI〕 S INDIA  ‐AIノC2/2019

1)や
r′

I｀ .Iフ
′
I｀1)               01.05.2019

1  1HQ「 ilC          ItIノ A Filc          .Iノ iC● No/1)atc:3410044677‐ Dcfcrrcd
:01/81/050/00478/AⅣ l19/   :34/24/040/00249/AM19/   09.11.2018            ‐

.    1)ccision:′ I｀hc(〕oHllnittcc considcrcd thc casc as pcr agcnda and hcard thc rcprcscntativcs of thc

applicant durillg pcrsonal hcaril13・
′
I｀hc rcprcscntativcs sought solne tirnc to subnlit thc rcquisitc

infc)1・ lnation.IIcncc,t1lc(〕 ol■lnittcc dircctcd thc applicants to sublnit thc fo1lowing inforillation

、vithin 15 days:

1881  1.Net contcnt ofI「 RP in I〕xpoH Product.

‐    2.Nct contcnt of13dsa Wood,PVC form(WCight wisc)in I〕 xpo■ 1)roduct.
|   ‐   3. Nct wcight of Pultrusions,platc and lllctal parts.‐  1  4.Nct wcight of Export Product.
‐
  5。  Valuc of consuinablcs.
‐   6.  SI.No.5 and 1l ofthc Standard I)c「 lcicncy Format.

‐   7.  Sulninary shcct illdicating、 vcightよぅShipping 13ill Nuinbcr.

1  8.Copy Of Shipping 13in for cntirc cxport conirming thc wcightindicatcd in thc Suminary
Shcct.

イFhc casc stands dcferrcd.

Casc No.:        I)arty Namc:DEWΛ N&  Mcct No/1)atc:     lstatus:
156/12/81-AI`C2/2018     SONS              2/8卜

AIノC2/2019     1
01.05.2019            1

1HQ IrilC              IRIノ A Irilc             Iノ ic.No/1)atc:29100253741)cね rrcd
1891:01/81/050/00694/Aヽ 419/   :29/24/040/00004/AM19/    12.ll.2018            1

1)ccision: 
′
I｀hc(〕 olninittcc cOnsidcrcd thc casc as pcr agcnda and dccidcd to rc■ r thc casc tO

(〕 onsultant(′ I｀ Iう (〕 -1)br cXamination as pcr ad宙 cc ofrcprcscntaivc ofMSMI〕
.

|′
I｀hC Casc stands dcferred.

(〕asc No.:        Pany Namc:Iう NI〕R(〕Y   ‐Mcct No/1)atc:      lstatus:  |
10/12/81-AIノC2/2018   10Hノ I「 IIう I′ D′ I｀(X)I′ S PVT.  2/81-Λ IノC2/2019      ‐

Iノ

′
I｀I).                   .ol.o5.2019

1HQ IfilC            IRIノ Λ IPilc             Iノic.No/1)atc:0510408399 1Dcfcrrcd
l:01/81/050/0            :o5/23/040/00339/AM19/   14.11.2018             1

1900,11件Y194     1
.1)ccisiOn: ′

l｀hc(〕 Onllnittcc cOnsidcrcd thc casc as pcr agcnda and dccidcd tO scck froln thc

lapplicant tO ftlrnish fcD1lowing inforination as pcr advicc Ofrcprcscntativc OfMsMI〕 :          
‐

1.  SI.No.3,4,5ゼ %1l ofthc standard I)cAcicncy I「 orlnat.

′
Fhc casc stands dctrrcd.

(lasc No.: Party Namc: JINI)A L Mccr No/l)atc:2/tt i - Status:
162/12/81-AI′ C2/2018     FITTINGS Iノ IM17｀ED    IAIノC2/2019        1      1
1911                       

‐                      lo l.o5.2019            1         1

お111お 5999709件 Ylツ 11:力 :お 19ρO,,砕YIマ ||すギ瑯1∵:101:81141:i:ll斃鐵レ
/

60/Pago 74



Dccision: 'l'hc Cornmittcc considcrcd thc case as pcr agcnda and dccidcd to scck lrom thc
applicant to fumish following information as pcr written commcnts givcn by Consultant ('l'iiC-
3):

1. Proccss flow chart.
2. Sl. No. 2,3,4,5, I 1 & i5 of thc Standard I)cficicncy l]ormat.
3. Wcight of import itcms.

'l'hc casc stands dcfcrrcd.

D2 :0118110501006tt0/nM19/ :031941040/006tt6/AVl9l 20.11.2018

Dccision: 'l'hc Cornmittcc considcrcd thc casc as pcr agcnda and notcd that applicant's rcply was

scr-rt to Consultant ('111C-3) on 24.04.2019 I'or cxamination of thc casc. I Iowevcr, no cotnmcnts
havc bccn rcccivcd yct. I lcncc, thc Committcc dccidcd to wait for comments.

'l'hc casc stands dcf'crrcd.

(〕 asc N().:

42/12/81-AI」 (〕 2/2018

HQ IrilC

Casc No.:

33/12/81‥ AI′ (〕 2/2018

HQ IrilC

Casc No.:

57/12/81-AIノ C2/2018

Casc No.:

38/12/81-AIノ (〕 2/2018

HQ「 ilC

I)arty Nalnc:IHND

AIノUMINIl」 M
INI)l」 S′ I｀ItIIう SIノ

′
l｀1).

ItIフ A llilc

1)arty Namc:

Iノ

′

H).

IttIノA Irilc

4ヽcct Tヾ o/1)atc:2/81-     Status:

AIノ (〕2/2019

01.05.2019

1フ ic.No/1)atc:031082514311)cfbrrcd

ANAND ARC McctNo/Datc:
2/81-AIyC2/2019

Status:

01.05.2019            ‐

Iノ iC.No/1)atc:0310825290 Approvcd

193 ,:01/8 I /050/00671/AM 19/ :031941040100721/AM 1 9/ 29.11.20 1 8

Dccision: 'l'hc Committcc considcrcd thc casc as pcr agcnda and dccidcd to fix thc lbllowing ad-

hoc norms as pcr writtcn commcnts givcn by l)l'}ll'l'vidc thcir LJ.O. No.: P-4701415212019-'l'SW

datcd 24.04.2019. (Copy cncloscd)

ItA concerncd rnay takc suitablc conscqucntial action accordingly.

Party Nalnc:DYNAMIC  Mcct No/Datc:2/8卜    Status:
CABI′ l〕S PVT.Iノ

′
I｀D.    AIノC2/2019

‐01.05.2019

IIQ Irilc I{l,A lrilc Lic.No/l)atc:1310049137 Approvcd

194 
:01/81/050i00695/nM19/ :131241040/001 15/4M19/ 30.1 1.2018

I)ccision: 'l'hc Comrnitlcc considcrcd thc casc as pcr agcrrda and dccidcd to fix thc ad-hoc norlns

as pcr writlcn commcnts givcn by I)PII'I'vidc thcir Ir. No.: I'-410111931201g-'l'SW datcd

16.04.201 9. (Copy cncloscd)

I{A conccrncd rnay takc suitablc conscqr"rcntiai action accordingly.

Party Namc:ARNAV    Mcct No/Datc:2/81-   Status:
Iフ UGS AND Irl〕 RRUI′ I〕S  AIノC2/2019

‐01.05.2019

ItIノ A Irilc Iフ ic.卜lo/1)atc:0310825356 1)cfcrrcd

1951:01/81/050/00676ん へⅣi1 9/   :03/94/040/00745/AM19/   103.12.2018

1)ccision: 
′
l｀hc (〕 olγllnittcc conSidCrcd thc casc as pcr agcnda and notcd that thc copy ol'

application was scnt to Consultant(′ I｀ I〕C-3)on 05.02.2019 for cxamination ofthc casc.Howcvcr,

no commcnts havc bccn rcccivcd yct. I Icncc, thc Cornmittcc dccidcd to wait for commcnts.
'l'hc case stands dclcrrcd.
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Casc No.:              Party Nalnc:」 Aヽ4MtJ     4ヽcct No/1)atc:2/8卜     Status:
69/12/81-AI″ C2/2018     1)IGヽ 41〕NTSI′ IMI′ I｀ I〕I)   .AIノC2/2019         1

101.05.2019            1

HQ IrilC            RIノ A「ilc           Iノ ic.No/Datc:18100043351)cFcrrcd
:01/81/050/00707/AM19/   :18/24/040/00004/ANl19/   103.12.2018

196‐
1)ccislon:′ l｀hc Coll“ itt6c coAζ iふもrcd thc cisc as pcr agcnda and notcd that a dcicicncy lcttcr
raiscd byヽ 4SMI〕 scckillg ccrtaill inforlllation、 vas scnt to thc applicant on 29.03.2019.IIo、 vcvcr,

no rcply has bccn rcceivcd yct. IIcncc, thc(〕 ollllnittcc dccidcd to scnd 
「
Inal rcnlindcr to thc

applicant.

′
I｀hc casc stands dcfcrrcd.

Casc No.:              Party Nalnc:Iノ MI WIND   Iン Icct No/1)atc:2/81-    Status:
48/12/81-AI′ C2/2018     POWI〕 It 131ノ ADI〕 S INDIA IAIノ C2/2019         1
1 ′                      PV′ I｀ .Iノ

′
I｀I)              .01.05.2019            1

1HQ lrilC             RIノ A Irilc             Iソ ic,No/Datc:34100447361)cfcrrcd
:01/81/050/00686/AⅣ l19/   :34/24/040/00284/AM19/   05.12.2018            1

1)ccision:′ I｀hc(〕oHllnittcc considcrcd thc casc as pcr agcnda and hcard thc rcprcscntativcs ofthc

‐applicant during pcrsonal hcaring.′ I｀hc rcprcscntativcs sought somc tirnc to sub■ lit thc rcqtlisitc

inforination.IIcncc,thc(〕 onllnittce dircctcd thc applicants to sublllit thc fo1lowing infcDrlmation

witllill 1 5 days:

1971   1.Nct contcnt of「
RPin I〕 xport Product.

1  2.Nct content of13alsa Wood,PVC form(WCight wise)in I〕 Xpon PrOduct.
3. Nct wcight ofPultrusions,platc and inctal parts.

4.Nct wcight of Export Product.

1   5.  Valuc ofconsumablcs.

6.  Sl.No.5 and 1l ofthc Standard I)cicicncy I「 orlnat.

7. Suinmary shcct indicatin3 WCi3ht&Shippil18 13ill Numbcr.

8. (〕opy of Shippillg 13ill for cntirc cxpon conflrlning thc、 vcight illdicatcd in thc Sunllnary

l       Shcct.

|′ 1｀hc casc stands dcfcrrcd.

て〕asc No.:       I)arり Namc:      Mcct No/1)atc:2/81-  Status:
144/12/81-AIノ C2/2018    1NDUSrI、 ItIAIノ MI〕

′
I｀AIフ   AIノ C2/2019         ‐

I                        P()WI)I]ItS INI)IA I)V′ I｀   01.05.2019            
‐

I′

′

I｀ I)

IHQ IrilC            RIノ A Filc           Iノ ic.No/1)atc:3H0067249 1Approvcd
l:01/81/050/00682/AM19/  :31/83/040/00141//1M19/  10.12.2018            1

1)ccision:・ Fhc(〕 oll1lmittcc considcrcd thc casc as pcr agcnda and dccidcd lo「 Ix thc fo1lowil13 ad―

り&器 :酬 :1驚讐 窃 :謝 wttICl。 総 淋 斜」f篇 :i塊 :γ:1譜だ 諾 i幌穏
lW凱

騨
lirnport:

I′ I｀ (〕 IIS

(〕 odc

72039000

I′ I｀(〕 IIS

(〕 odc

72082510

I{ccommcndcd

Qr"rantity
I〕xport ltcln

I〕 Iッ l〕 CTROI′ YTI(〕
IRON IfIノ AKIう S/
(〕 IHPS

(0′ II II]ヽ FI〕 RS

Quantity

560000.000
Kg

1lmpo■ Itcln

PRIMI]MIIノD
STIう l〕 Iノ

1)Iフ A′ l｀ItS

WIDTH
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I)ItI)(〕
′
1｀S《

IN PHTS,

I〕

′
l｀C)
′
I｀IHCKNli
T08MM
,Iッ l〕NGTH
40ヽ4ン1,SI

IItltlう (〕〔」I´

SHAl)lう

FS&HtON
i｀ S,IノUMPS

iNI〕 SS 2

4～ 1
′
I｀I1 5 
′
I｀()

1,SHAPI〕 ―

|〔」IノAR

GRIうA′ I｀ 1う R
THAN OR
I〕QUAI′
′
l｀O

600Mヽ4,
Iン IうNGTH
GRI〕Λ
′
I｀I]R

THAN OR
I〕 QUAIノ TO
600ヽ4P13
′
I｀IHCKNI〕SS
GRI:A´ I｀ Iう R
THAN OR
I〕QUAIノ

′
I｀()5

MM

aftcr 200/0

rccovcry from

scrap

RA conccrncd may takc suitablc conscqucntial action accordingly.

Casc No.:

63/12/81-AI」 (〕 2/2018

Party Namc:」 INDAIノ SAW'Mcct No/Datc:2/81-
Iン IMI′ I｀ 1うI)               AIン (〕2/2019
1                       101.05.2019

Status:

I)cfcrrcdIHQ IlilC            RIノ A Irilc          lIノ ic.No/Datc:0510408874
1:01/81/050/00701/AM19/   :05/23/040/00391/AM19/   111.12.2018
199

I)ccision:'l'hc Cornrnittcc considcrcd thc casc as pcr agcnda alrd notcd that thc copy tll-
application was scnt to Consultant ('l'lrC-3) on 08.02.2019 I'or cxamination ol'thc casc. I lowcvcr,
no corrurrcnts have bccn rcccivcd yct. I Icncc, thc Cornrnittcc dccidcd to wait I'or commcnls.

'l'hc casc stands dclcrrcd.

l)ccision:'l'[rc Cornrnittcc considcrcd thc casc as pcr agcnda and hcard thc rcprcscntativcs oIthc
|   lppliCant during pcrsonal hcaring.Thc rcprcsentativcs sought solnc tilllc to subinit thc rcquisitc

inl'ormatign. I Icncc, thc Commitlcc dircctcd thc applicants to sr-rbrnit thc following ir-rl'orrnaliort

within l5 days:

.200 I. Nct contcnt oI IrRI'} in Iixport Product.
2. Nct contcnt of Ilalsa Wood, PVC lorm (Wcight wisc) in I')xport Product.

3. Nct wcight of Pr"rltrusions, platc and rnctal parts.

4. Nct wcight of I')xpor1 Product.

5. Valuc of consutnablcs.
6. S1. No. 5 ar-rd 11 ol'thc Standard I)cficicncy liortnat.
1. Summary shcct indicating wcight & Shipping llill Numbcr.

8. Copy of Shipping lliil for cntirc cxport confirming thc wcight indicatcd in thc Sumrnary

Shcct.

'l'hc case stands dcfcrrcd.

Ｒ』
戯
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|(〕 asc No.:       Pany Namc:I′ M WINI) Mcct No/1)atc:2/81-
19/11/81-AIノ C2/2018     1)OWl〕 It BIッADIIS INDIA  ‐AIノC2/2019
‐                        1)V′ I｀ .I′

′
I｀I)              101.05.2019

」 上

Status:

‐HQ lrilC

:01/81/050/00635/Aνl19/

ItIノ A Irilc                 llノ ic.No/1)atc:3410044751 ‐1)cfcrrcd

:34/24/040/00285/AM19/    12.12.2018



Dccision:'l'hc Committcc considcrcd thc casc as pcr agcr-rda and hcard thc rcprcscntativcs ol'thc
applicant during pcrsonal hcaring. 'l'hc rcprcscntativcs sought somc timc to submit thc rcquisitc
information. I Icncc, thc Cornmitlcc dircctcd thc applicants to subrnit thc following information
withirr l5 days:

201 1 . Nct contcnt ol'l.RP in l;xport Product.
2. Nct contcnt of llalsa Wood, I'}VC l'orrn (Wcight wisc) in Irxport Product.
3. Nct wcight of Pultrusions, platc and mctal par1s.

4. Nct wcight of I')xport Product.
5. Valuc of consumablcs.
6. Sl. No. 5 and 1l of the Standard Dcficicncy lrormat.
1. Summary shcct indicating wcight & Shipping llill Numbcr.
8. Copy of Shipping Ilill for cntirc cxpotl confirming thc wcight indicatcd in the Summary

Shcct.

'l'hc casc stands dcfcrrcd.

Casc No.:

20/11/81-AIノ (〕 2/2018

HQI「 ilC

:01/81/050/00636んへヽ 419/

Casc No.:

21/11/81-AI」 (32/2018

HQ IfilC

:01/81/050/00637/ANi19/

‐Casc No.:

53/12/81-AI」 (〕 2/2018

HQ IrilC

203191イ ll`9594996?l`今 Y19/

INDIA PRIVATI〕

Iノ IMITIう D

I)arty Nainc:Lヽ4 WIND  4ヽcct No/1)atc:2/81-   Status:
POWI〕 It 131ノΛDltS INDIA  

‐
ΛIノC2/2019

PV′ l｀ .Iノ
′
l｀I)              .01.05.2019

1tIノ A 
「
ilc                 Iノ iC.No/1)atc:3410044752 1)cfcrrcd

:34/24/040/00292/AM19/   12.12.2018

Party Namc: SIIIKOI)IINKI Mcct No/l)atc:2/81- Status:

I)arty Nalllc:IノM WIND   Iヽ 4cct No/1)atc:2/81-    Status:
POWI〕 R BIノ ADI〕 S INDIA  ‐AIノC2/2019
PV′ F.Iノ
′
I｀I)              101.05.2019           1

1tIノ A Irilc                 Iノ iC● No/1)atc:341004475311)cfcrrcd

:34/24/040/00293/AⅣ l19/   112.12.2018

Dccision:'l'hc Committcc considcrcd thc casc as pcr agcnda and hcard thc rcprcscntatives of thc
applicant during pcrsonal hcaring. 'l'hc rcprcscntativcs sought somc timc to subrnit thc rcquisitc
information. I Icncc, thc Commiltec dircctcd thc applicants to submit thc following inlormation
within 15 days:

202 I. Nct contcnt of lrltl'} in Iixport Prodr-rct.
2. Net content ol'llalsa Wood, PVC form (Wcight wisc) in Iixport Product.
3. Nct wcight of Pultrr-rsions, platc and mctal parts.
4. Nct wcight of Iixport Product.
5. Valuc of consumablcs.
6. Sl. No. 5 and I I of thc Standard I)cficicncy lrormat.
7. Summary shcet indicating wcight & Shipping llill Numbcr.
tl. Copy ol'Shipping llill I'or cntirc cxport confirming thc wcight indicatcd in thc Summary

Shcct.

'l'hc casc stands dcfcrrcd.

AIン (〕 2/2019

01.05.2019

ItIノ A Ifilc                 Iノ iC.No/1)atc:0410164973‐ Approvcd
:04/24/040/00205/AM19/   13.12.2018

Ox thc ad― hoc norlns

1/5/2019_′ I｀SW datcd

Decision: 'l'hc Committcc considcrcd thc casc as pcr agcnda and dccidcd to
as pcr writlcn commcnts givcn by I)I'II'I' vidc thcir LJ.o. No.: lr-4701
22.04.201 9. (Copy cncloscd)

i{A conccrncd may takc suitablc cor-rscqucntial action accordingly.
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37/12/81-AI」 (〕 2/2018

Party Nalllc:APAIt

INDUS′ l｀RIItS I′ IンlITlうD

‐
4ヽcct lヽ o/1)atc:2/81-

AIノ (〕2/2019

101.05.2019

Status:

Dccision: 'l'hc Cornrnittcc considcrcd thc casc as pcr agcnda ar-rd notcd that thc copy of
application was scnt to Consultant ('l'l1c-3) on 0t1.02.2019 for cxamination of thc casc. I lowcvcr,
no comrrrcnts havc bccn rcccivcd yct. I lcncc, thc Committec dccidcd to wait 1'or commcnts.

'l'hc casc stands dclcrrcd.

HQ「ilc             RIノ A Ililc            Iノ iC●No/Datc:0310825667
:01/81/050/00675/AM19/   :03/94/040/00733ん へM19/   114.12.2018

Casc No.:         1)any Namc:HI―
′
I｀ltCII  IMCCt No/1)atc:2/81-  Status:

/■ノ1つノQl AI r｀ つノつnlQ      T,Arヽ 子A′ I｀ rヽ T2Qp、 /′ I｀ r′ 1ヽ T、   IAI f｀ つ/つ∩1043/12/81-AI′ C2/2018     RADIATORS PVT.Iノ TD. IAIノ C2/2019
101.05.2019

HQ「ilc            RIノA Irilc          Iノ ic.No/Datc:03108256 Approvcd
:01/81/050/00681/Aヽ 419/   :03/94/040/00763/AM19/  168

114.12.2018

1)ccision: 
′
I｀hc(〕 olnlnittcc considcrcd thc casc as pcr agcnda,rccolnincndation of rcprcscntativc

ofI)III and dccidcd to「 lx thc fo1lowillg norlns:

Irxport

(〕 ()Itltl´

I「INWA
′
I｀RΛNS
R TANI
I′ 1｀S PAl

Itcrn Qr"rantit

v

Sl.

No
I′ 1｀(〕 IIS

(〕odc
Import Itcrn

Itccomtncndc
d Quantity

l」 (〕 A′ l｀ 1〕 I)

へI′ Iノ

SI「ORMI〕

(K AND
Iヽt′ 1｀S

380.952

M.1｀

1

7209169
0

CRCA NON
AIノ IノOY STItl〕 Iノ

(〕 ()IIノS

180K3

2
7225309
0

II()′ I｀ It()I′ Iノ l〕 I)

S′ l｀ I〕 lう Iノ (〕 ()HノS

180Kg

3208209
0

RI〕 I″ l〕VANT
COATING/
PAINTING
MA′ l¬ I〕RIAIノ Si.c.

ZinC In30tS

((〕 Iノ AIMI〕I)@10
°/00「 IFOB

VAIノ Ult AS Pl〕 R
SI()NSlヽ ()Iく 4ヽS

C-274)

t」p to 40/O oF

II()13 valuc

4
3814001

0

RItIノ l〕VANT
COA′ I｀ING/
PAINTING
MA′ l｀ltRIAIン Si.c.
′
I｀IHNNI〕R
((〕 IノAIMItI)@10
%Olf lfOB
VAIノ UI〕 AS PI〕 R
SIONS NORMS
(〕 -274)

ItA conccmcd may takc suitablc conscqr.rcntial actiot-t accordingly.
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8504901

0

I′ I｀(〕IIS

(〕odc
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‐5



Casc No.:

8/13/81-AIノ C2/2018

HQ「 ilC
:01/81/050/00716/AM19/

Casc No.:

9/13/81‥ AIノ (〕2/2018

1HQ IfilC

207:91イ ll(9,9199717咎Yl?`

Casc No.:

10/13/81-AIノ (〕 2/2018

1HQ IrilC

2081:01481/950/9971,(今 Y19`

ICasc No.:

140/12/81-A12102/2018

HQ IrilC

209:01`'1/050/00678/Λ
M19/

ICasc No.:

41/12/81-AI′ (〕 2/2018

210
1HQ Filc

101/81/050/00679/AM19/

66/Pag0 74

Party Nalnc:PHOI〕 NIX   Mcct No/Datc:2/81-

「
OHノ S PVT.IノTD.     AIフ C2/2019

01.05.2019

Party Namc:PHOl〕NIX   IVIcct No/1)atc:2/81-

「
OH′ S PVT.IノTD.     ・AIノC2/2019

01.05.2019

I)any Nalnc:I II]I〕 NA
MIう TAI′ PV´ l｀ IンTD

RIノ A Irilc

:03/94/040/00486んへM19/

Status:

Status:

Status:

Mcct No/1)atc:2/81-    lstatus:   ‐

AI′ (〕 2/2019

01.05.2019

::iilサ
illli::1082182111cl‖ ::」し

'|う

ノ′′′′

Pa五y Namc:MAN      Ⅳにct No/1)atc:2/8卜    Status:
INDUS′ I｀RIIiS(INDIA)   IAIノ C2/2019
1ノ

′
I｀1).                   01.05,2019

1tIン A Ifilc                  Iノ ic.No/1)atc:0310825719 1)cfcrrcd

:03/95/040/00916/AM19/    18.12.2018

206 l)ccision: 'l'hc Cornrnittcc considcrcd thc casc as pcr agcnda and notcd that cornplctc sct ol
application has not bccn scnt by cotrccrncd ItA and thc applicant i.c. AA copy was not encloscd
with application. I Icncc, 1hc Committcc dccidcd to scck from thc applicant and conccrncd I{A to
lLrrnish cornplctc sct of application lor cxamination ol'thc casc.

'l'hc case stands dcl'crrcd.

ItIノ AI「ilc                 Iノ ic.No/1)atc:0310825796.Approvcd
:03/95/040/00965/AM19/    19.12.2018

I)ecision: 'l'hc Committcc considcrcd thc casc as pcr agcnda and dccidcd to fix thc ad-hoc norms
as pcr writtcn commcnts givcn by MoS vidc thcir LJ. O. No.: 2(15)12017-'l'l) datcd 22.04.2018.
(Copy cncloscd)

I{A conccrncd may takc suitablc conscqucntial action accordir-rgly.

ItI′ /ヽ I「ilc                Iノ ic.No/1)atc:()310825794 Approvcd
:03/95/040/00966/Aン 119/    19.12.2018

I)ccision:′ I｀hc(〕 olllinittcc considcrcd thc casc as pcr agcnda and dccidcd lo flx thc ad¨hoc norllls
as pcr wri■ cn cOmlmcnts givcn by MoS宙 dc thcir U.O.No.:2(15)/2017… ′I｀I)datcd 22.04.2018.
(COpy Cnc10scd)

ItA conccrncd inay takc suitablc conscqucntial actiOn accOrdillgly.

Party Namc:DISHA AUTO VIcct No/1)atc:2/8ト
COMI)ONl]NTS PVT.IノTD.IAIノ C2/2019

01.05.2019

RIノA IPilc           :Iノ ic.No/1)atc:0310825812 Dcfcrrcd
:03/94/040/00789/AM19/   120.12.2018            1

I)ccisitln: 'l'hc Comrnittcc considcrcd thc casc as pcr agcr-rda and rrotcd that thc copy of
application was scnt to MSMII on 24.04.2019 lor cxaminatior-i of thc casc. Ilowcvcr, no
commcnts havc bccn rcccivcd yct. I lcncc, thc Cornrnittcc dccidcd to wait I'or commcnts.

'i'hc casc stands dcl'crred.



Decision: 'l'hc Comrnitlcc considcrcd thc casc as pcr agcnda and dccidcd to scck frorn thc
applicant to fun-risi-r lollowing inl'ormation as per advicc of rcprcscntativc ol'MSMIT:

I . Pcrccntagc of Coppcr in cxport & irnport itcms.
2. Manul'acturing proccss & justification of wastagc.

'l'hc casc stands dcfcrrcd.

Casc No.:

30/2/81-AI」 (〕2/2019

HQ IrilC

Casc No.:

59/12/81-AIノ (〕 2/2018

HQI「 ilC

CHI〕ⅣIICAIン SIノ IンII′ 1｀ 1う1)  101.05.2019

1く Iノ A llilc                  lIノ iC● No/1)atc:0410165030 1)cfcrrcd

Party Nalllc:1)ONDY

OXH)I〕S AND

I)arty Nalllc:(〕 RAVH｀A ンlcct No/Dttc:
I卜II)IA Iノ

′
l｀I)           2/81-AI′ (〕 2/2019

Mcct No/1)atc:2/81-      Status:

AIン (〕2/2019

Status:

01.05.2019

1ノic.No/1)atc:1310049155 Approvcd

:0 1/tt 1/0s0/01 I I 6/n M 1 9/ :041241040/00 I 84lAMlgl 2t .12.2018
211 Dccision: 'l'hc Cornrnittcc considcrcd thc casc as pcr agcnda and notcd hard copy of thc

application has not yct bccn rcccivcd l'rom thc applicant and conccrncd i{n. ilcncc. thc

Cornrnitlcc dccidcd to scck from conccrncd ItA and thc applicant to llrnish cornplctc sct o1-

application.

'l'hc casc stands dcl'crrcd.

Iく I′A lfilc

:01/81/050/00697/Aヽ 419/    :13/24/040/00121/Aヽ 419/ 124.12.2018

1)ccision:′ l｀hc(〕 olγlinittcc considcrcd thc casc as pcr a3cnda and dccidcd to「 lx thc following ad―

hoc norlns as rccollllllCndCd by rcprcscntativc ofヽ 4Sヽ 41う :

― ―――¬

Sl.N I

O.

1

I′ I｀ (〕IIS

(〕 odc

780110
00

780199
30

780191
00

Sl.N

O.

1

I′ I｀(〕IIS

(〕odc

854810
20

854810
20

854810
20

Irxport Itcm

I)l」 Itlう

Iノ IうAD/RI〕
「
IN

lう I) Iプ Iう AI)

I′ ltAD
AIノ IノOY

I′ I〕AD
AN′ l｀ Iヽ40NY
AIノ IノOY

-t-
I Quantit
iv
I

I

I

2500.0

00 Nl.T

1500.0

00 Nl.T

Import ltcm

Iノ I〕AD ACH)
BA′ IVI｀liRY

SCRAP/13A′ IVI｀

1〕ItY SCItAP

AND
WASTI〕 /1″ I〕ΛD
S(〕 ItAP AS
PIう It ISItI

RAINS
Iノ l〕AD ΛCH)
BA′ IVI｀ I〕 IくY
S(〕 ItAP/13A′ I｀

′
I｀

1う ItY S(〕 ItAI)

AND
WAS′ I｀ I〕 /1ノ l〕AD
SCRAP AS
PI]It ISItI

RAINS
I′ I〕 AD A(〕 H)

BA′ lVI｀ 1うRY
SCRΛ P/1〕 A′ I'1｀

Itccornrncn
dcd

Quantity
Irnport rnay

bc allowcd
with 5%
wastagc
calculatcd
on thc nct
contcnt ol'
lcad both in
cxport &
irnport
itcms

21

2

1000.0

00M.′ I｀
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l:Iヽ Y SCItAP
AND
VヽASTlう /1ン Iシ Iヽ)

SCIt/ヽ P AS
PI〕 Iヽ ISItI

ItAINS

Notc: Pcrcentagc of lead in import is 50-55"/o.

ItA conccrncd rnay takc suilablc conscqucntial action accordingly.

Casc No.:          I)arty Nalnc:GItAVIイ I｀A  ‐Mcct No/1)atc:
60/12/81-AI′ C2/2018    1NI)IA I′ TD           2/81-AIノ C2/2019

101.05.2019            ‐

HQ IrilC            RIノ A「ilc            Iノ ic,No/Datc:1310049156 Approvcd
:01/81/050/00698んへM19/  :13/24/040/00120/AⅣl19/   24.12.2018

hnpofl Itcrn

Iフ I]AD ACID
BA′ IVI｀ 1〕RY
SCIく AP/13A・ IVI｀ I〕

ItY S(〕 ItAP

AND
WASTI〕 /1″ I〕AD
SCItAl)ASI)I〕 It

ISRI RAINS
Iン I]AD A(〕 H)
BΛ
′
IVl・I]RY

SCRAl)/1〕 A′ lVI｀ 1:

RY SCRAP
AND
WASTI〕 /1ン I〕AD
SCItAP AS I)I〕 It

ISItI ItAI卜 Sヾ

Iノ I〕AD ACH)
BA′ IVI｀ I〕RY
SCItAP/13A′ IVI｀ 1〕

RY SCRAP
AND
WAS′ I｀ 1〕/1ノ I〕AD
S(〕 ItAP ASI)Iう It

ISItI ItAI卜 (S

Status:

Qr"rantit

v

2500.00

0 Nl.T

２

３

1500.00

0M.T

1000.00

0M.´ l｀

Notc: I)crccntage of Iead in import itcm is 50-55%.

I{A cor-rccrncd may takc suitablc conscqucr"rtial action accordingly.

Itccommcnd
cd Quarrtity

PURI〕

Iプ I〕ΛD/RI〕 I「IN
I]I)Iノ I〕AI)

Imporl may
bc allowcd
with 5%
wastagc
calculatcd
on thc nct
contcnt ol'
lcad both in
cxport &
import itcms

IンItAD
ANTIヽ40NY
AIィ IノOY

8548102
0

8548102
0
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・
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I′ I｀CIIS

(〕 odc

8548102
0

Ｓ‐
．
Ｎ。

・
１

7801993
0

7801910
0

Iノ I]AD
AIン IノOY

一

―
―
―
―
―
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‐Casc No.:            Party Nalnc:SAHNI〕 Y    Mcct No/1)atc:2/81-    Status:
17/13/81-AIノ C2/2018     KIRKW00D PVT.    IAIノ C2/2019        1

1フ IMI′ I｀1]I)               101.05.2019

'HQ「
ilC             RIフ A Filc            Iフ ic.No/Datc:03108259431)cbrrcd

l:01/81/050/00715/AM19/   :03/95/040/00998/AM19/   126.12.2018

11)ccision: 
′
l｀hc(〕 olγllnittcc considcrcd thc casc as pcr agcnda and dccidcd to scck frolΥ l thc

劉 4駕「
た
…
h面鋼 b輛鴨 hbm面 ¨ ドr面 熾 n∞mmms」 К n"輸 山 ■ OC―

‐

1   1. (〕 alculation shcct to arrivc at thc 480/。 wastagc clailmcd.

2. 」ustincation lor widc rangc ofthickncss i.c.froln ll■ ln to 1 201nin()f iinport.

1  3.  Past production/consulllption data for salllc cxport for last 2 ycar duly ccni「 lcd by

l    SupCrintclldcnt Ccntral′ I｀axcs&GS′ I｀ .

′
Fhc casc stands dcFcrrcd.

ICasc No.:           Party Namc:ANGI〕 IノS    NIcct No/1)atc:2/81-   Status:  ‐

134/12/81-AI」 C2/2()18     ‐AIフUMINItJM          AI′ C2/2019         1
.                       (〕

()Iく P()ItA′ 1｀10]N          01.05.2019            ‐

IHQ lrilC            RI′ A lfilc           Iノ ic.No/Datc:0310825978 Dcね rrcd
l:01/81/050/00672/AM19/   :03/94/040/00819/AM19/   27.12.2018            ‐

215 1Dccision:・ I｀hc Comini■ cc considcrcd thc casc as pcr agcnda and dccidcd to scck from thc

l  lapplicant to ftirllish fo1lowing information as pcr ad宙 cc ofrcpresentat市 cof MSMI〕 :

|  1  1.Manufracturing proccss&juStincation ofwastagc.

II｀hc casc stands dcた rrcd.

|  ICasc No.:          Party Namc:OIく ICON   IMcct No/Datc:2/81-   Status:
‐
   16/13/81-AIノ〔〕2/2018       1〕 ]N′ I｀ 1〕ItPItISItS I′ IMI′ l｀ 1〕 I)  AIフ (〕 2/2019           1

101.05.2019            1

1  1HQ Irilc            RIノ A lrilc           .IiC.No/Datc:03108259901)cfcrrcd

1216191/1119'9190711/今 Yl?/  1:93/?,/049ィ 90?73/AM19/  27.12.2018
1    1)ccision: 

′
1｀hc (〕 olninittcc considcrcd the casc as pcr agcnda and notcd that thc copy of

l  applicration was scnt to Consultant(′ I｀ I〕C-3)on 24.04.2019 Fc3r cxamination ofthc casc.Howcvcr,

l  no commcnts havc bccn rcccivcd yct.Hcncc,thc Col■ mittcc dccidcd to wait for col■ mcnts.

|   11｀hc casc stands dcfcrrcd.

Casc No.: Party Namc: I)ln MONI) Mcct No/t)atc:2/81- Status:

37/2/81-AI」 C2/2019      13NGINI〕 IうRING        AIノ C2/2019

(CHl〕 NNAI)PVTI′ TI)  .01.05,2019

HQ「 ilC ItIノ A Irilc Iプ ic.No/1)atc:0410165064 1)cibrrcd

:0 1/8 I /050/0 11231 AVlgl :041241040100217 I AMlgl 04.0 I .2019

217 l)""ision: 'l'5c (lornrnittcc considcrcd thc casc as pcr agcnda atrd notcd that cornplctc sct ol'

application has not bccn scnt by conccrncd ItA arrd thc applicant i.c. AA copy was not cncloscd
iwith application. I lcncc, thc Commitlcc dccidcd to scok from thc applicant and conccrncd I{A to
fumish cornplctc sct ol'application for cxamination of thc casc.

'l'hc casc stands dclcrrcd.
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‐Casc No.:              Party Nalllc:JAIN MI〕
′
I｀AIフ  Mcct No/1)atc:2/81-    Status:

38/2/81‥ AI」C2/2019      ‐ROIノ Iノ ING MH/1ノS       ‐AIノC2/2019         1
01.05.2019            1

1HQ IrilC          RIノ A lrilc          Iノ ic.No/1)ate:0410165078 Dcfcrrcd
:01/81/050/01124んヘト119/   :04/24/040/00219/AM19/   08.01.2019            1

218‐
1)ccisi()n:′ i｀he t,6mmitiきるcoAζ iacrcd tAc casc as pcr agcnda and dccidcd to scck fl・ olm thc
‐
applicant to ftlrnish fo1lowing inforination as pcr advicc ofrcprcscntativc ofヽ 4Sヽ 41う :

lo Pcrcentage oflcad in ilnport product.

2. t」 sc ofI)isodiulll(〕 arbonatc in lllanufracturing proccss.

′
1｀hc casc stands dcfcrrcd.

Casc No.:             Party Nalnc:POIノ YCAB   Mcct No/1)atc:2/81¨     Status:
4/13/81-AI′C2/2018     1WIRItS PVT,Iノ TDo      AIノC2/2019         1

01.05.2019

‐HQ IrilC           ‐RIノΛ I「ilc          Iノ ic.No/Datc:03 10826272 1DcFcrrcd
219 :01/81/050/00712/ANl19/   :03/95/040/00992/AM19/   09.01.2019

1)ccision: 
′
I｀hc (〕 ollllnittcc considcrcd thc casc as pcr agcnda and notcd that thc copy of

application was scnt to Consultant(′ I｀ I〕C-3)on 26.04.2019 for cxamination ofthc casc.Howcvcr,

no collllllentS havc bccn rcceived yct.IIcncc,thc(3onllnittcc decidcd to、 vait for conllncnts.
′
I｀hc casc stands dcfcrrcd.

Casc No.:            I)arty Nalnc:PRIう MII〕It   ‐Mcct No/1)atc:2/81-    Status:
2/13/81-AI」 (〕 2/2018       1]NI)lJS・ I｀IRIAIノ           AIノ (〕 2/2019           1

C()ItP()ItATI()NIフ INII′ I｀ IうI)01.05,2019

HQ IrilC            RI′ A llilc           11lc.No/Datc:0310826254 1Dcね rrcd
220 :01/81/050/00710//1M19/   :03/95/040/01041ん へM19/   09.01.2019            1

1)ccision: 
′
I｀hc (〕 ollllllittec considcrcd tllc casc as pcr agcnda and notcd that thc copy of

application was scnt to 4ヽSMI〕 on 24.04.2019 for cxa11lination of thc casc. IIowcvcr, no

conll■ cnts havc bccn rcccivcd yct.IIcncc,thc(〕 ollllnittcc dccidcd lo、vait for colnincnts.
・
I｀hc casc stands dcfcrrcd.

Casc No.: I'arty Namc: PI{liMIIiR Mcct No/l)atc:2/tl1- Status:
3/13/81-AI」 (〕 2/2018       11NI〕 tJS′ I｀ItIAIノ A1/C2/2019

CORPOItA′ l｀ 10N Iノ IMI′ l｀ Iう I)Ol.05.2019

HQ IrilC RLA Irilc Lic.No/l)atc :03 1 082627 I Approved
:01/81/050/00711//牡 M19/   :03/95/040/00984/AM19/   109.01.2019

1)ccision:′ I｀hc Conllmittcc considcrcd thc casc as pcr agcnda and dccidcd to rlx thc foHowil13 ad―

hoc norl■ s as rccolnlncndcd by rcprcscntativc of MSMI〕
:

つ
４
う
ι

I′ I｀ (〕 IIS

(〕 odc

72022900

Irxport Itcm

Ircrro Silicon
Powdcr

Quantity

162000.000

KG

I′ I｀(〕 IIS

(〕 odc

72022900

Irnporl Itcrn

Ircrro Silicon
Lr-unps / Chips

Itccommcndcd

Quantity
As applicd
ir-rch-rsivc of
1o% wastagc

Notc: Sizc ol'cxport should bc lcss than sizc of import.

ItA conccrncd rnay takc sr-ritablc conscqr-rcntial aclion accordingiy.
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Casc No.:

1/13/81-AI“ (〕 2/2018

HQ IrilC

Casc No.:

5/13/81-AIノ (〕2/2018

Party lヾ ainc:S′ I｀ I〕 ItIノ I′Fl]   .Mcct No/1)atc:2/81-     Status:

POWI〕 Iヽ
′
I｀RANSMISSION AIノC2/2019

1/1MI′ 1｀ 1う I)

RIノΛ Irilc

01.05.2019

1ノ ic.No/1)atc:0310826264 1)cfcrrcd

:01/81/050/00709んへM19/   :03/95/040/00910/ノ Mヽ19/   109.01.2019

222 1)ccision: Thc(〕
olllnittcc 8olζ idさ rca tA` casc as pcr agcnda and notcd that thc copy ol'

application was scnt to Consultant(′ l｀ I〕 (〕-3)on 24.04.201 9 for cxalllination ofthc casc.H()wcvCr^

no colnincnts havc bccn rcccivcd yct.IIcncc,thc(〕 olninittcc dccidcd to wait Fc)r collllllCntS.

′
Fhc casc stands dcfcrrcd.

Party Nalllc:PRI〕 4ヽ11〕R   ‐NIcct No/1)atc:2/81-    Status:
INDt」 S′ I｀ItIAIノ        AIノ C2/2019
CORPORΛTI()NIノ IMITItD()1.05,2019

IIQ lriic Itl.A lrilc Lic.No/l)atc:0310826321 Approvcd
:01/tt | 10501001 13lAMlgl :031951040/009tt5/n M l9l I I .01 .2019

I)ecision: 'l'hc (lomrnittcc considcrcd thc casc as pcr agcnda and dccidcd to fix thc lollowirrg ad-

hoc norms as rccolnmcndcd by rcprcscntativc of MSMIr:

223 I′ l｀CIIS

(〕odc

72021900

Irxporl Itcm

Mcdir"rm
Carbon I:crro
Mangancse
Powdcr

Quantity

150000.000

K3

I′ 1｀ (〕 IIS

(〕 odc

72021900

hnport Itcm

Mcdiurn Carbon
Iicrro Mangancsc
Lumps / Chips

Ilccommcndcd

QLrantily
As applicd
inclusivc of
17o wastagc

Notc: Sizc of cxport should bc lcss than sizc of import.

I{A concerncd rnay takc suitablc conscqr-rcntial action accordingly.

Casc No.:

242/14/81-AIメ (〕 2/2018

HQ「 ilC

Party Namc:DI〕 I〕P SUN   Iヽ4cct No/1)atc:2/81-    Status:

INDUS′ l｀ItII〕 S         AIノ C2/2019
01.05.2019

1tIフ A Irilc                  Iノ iC.No/1)atc:3110067282 1)cfcrrcd

Status:

:01/81/050/00960lAMl9l :311831040/001 4slLMlgl 15.01 .2019

224 l)""ision: 'l'irc Comrnittcc considcrcd thc casc as pcr agcnda and notcd that thc applicant was

callcd lor pll in thc mccting. Ilowcvcr, nobody appcarcd on bchalf of thc applicant. IIct.tcc, thc

Cornrnitlcc dcci<icd to givc iast opportr-urity ol' pcrsonal hcarirrg to thc applicant in thc

lorthcorning rnccting.

'l'hc casc stands dcfcrrcd.

Casc No.:        Pany Namc:SII]MItNS     MCCt No/DatO:
40/2/81-AIノ C2/2019   1GAヽ 41〕 SA RI〕NItWABI′ lう    2/8卜 AIノC2/2019

POWI〕RI)IRIVΛ TI〕 Iノ I｀41Tl〕 D 01.05.2019

225 HQ IrilC ItIノ A I「 ilc Iノ ic.No/1)atc:0410165114 1)crcrrcd

21.01.2019            ‐:01/81/050/01126/AⅣ119/ :04/24/040/00227/AM19/

Dccision 'l'hc Cornrnittcc considcrcd tl-rc casc as pcr agcnda and dccidcd to scck from thc

applicant to fr-rprish tollowing inl'ormation as pcr advicc of Consr"rltant ('l'liC-l):
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1. Nct contcnt of IrltP ir"r cxport product.
2. Nct contcnt o[ l]alsa Wood, ]'}VC I'oarn irr cxport prodr"rct.

3. Nct wcight of componcnts in cxport.
4. Valuc of consumablc and pcrccntagc ol'FOII valuc.
5. Sl. No. 5 & l1 of thc Standard l)cficicncv lronnat.

'l'hc casc stands del'crrcd.

Casc No.:

42/2/81-AIノ (〕2/2019

HQ IfilC

:01/81/050/01128/AM19/

ンicct No/1)atc:2/81-    Status:

INVItS′ I｀MIうNTS OI「 INDIA IΛ IフC2/2019       1
1ノ IMI′ I｀ I〕I)               lo l.o5.2019

RIノA「ilc           Iィ icoNo/Datc:04101651521)cfcrrcd
:04/24/040/00233/AM19/   130.01.2019            1

Status:

Status:

226 l)*"ision:'l'hc Cornmittcc considcrcd thc casc as pcr agcrrda and notcd that complctc sc1 o[
application has not bccn scnt by conccrncd I{A and thc applicant i.c. AA copy was not cncloscd
with application. Ilcncc, thc Committcc dccidcd to scck I'rom thc applicant and conccrncd I{A to
I'urnisir complctc sct of application for cxamination oIthc casc.

'l'hc casc stands defcrrcd.

Casc No.:            I)arty Nalnc:Iン M WIND  Iヽ4cct No/1)atc:2/81-
287/14/81-AIノ C2/2018  1)OWI〕 R131ン ADI〕S     IAIノ C2/2019

1NI)IA PV′ F.Iノ・I｀I)      101.05.2019

I IQ Irilc I{l.A lrilc Lic.No/D atc:3410044ti114 l)efcrred
:01/u 11050101005/4M19/ :3412410401003341 AMtgt 12.02.2019

I)ccision: 'l'hc Committcc considcrcd thc casc as pcr agcnda and hcard thc rcprcscntativcs of thc
applicant during pcrsonal hcaring. 'l'hc rcprcscntativcs sought somc tirnc to subrnit thc rcquisitc
information. I Icncc, thc Commitlcc dircctcd thc applicants to submit thc I'oliowing inlorrnation
within l5 days:

227 1. Nct contcnt of I;ltP in l:xpor1 producr.
2. Nct content of Ilalsa Wood, I'}VC form (Wcight wisc) in Irxport Product.
3. Nct wcight of Pultrusions, platc and mctal parts.
4. Nct wcight <lf Irxport Product.
5. Valuc ol'consumablcs.
6. Sl. No. 5 and 1l of thc Standard l)cl'icicncy l;ormat.
7. Surnmary shcct indicating wcight & Shipping Ilill Nurnbcr.
8. Copy of Shipping llill for cntirc cxport confirming thc wcight indicatcd in thc Summary

Shcct.

'l'hc casc stands dcfcrred.

Casc No.:            I)arty Nalnc:I′ VI WIND  ンIcct No/1)atc:2/81-
288/14/81-AI′ C2/2018  11)OWI]RI〕 Iノ ADIう S     AI′C2/2019

1卜II)IA PV′ I｀ .Iノ
′
l｀1)      ol.05.2019

228 l]9,1ll: I{l.A ljilc Lic.No/l)atc:34t00448tJs l)efcrrcd'"" :01 1811050101006/AM19/ :341241040/00335/AMtgt 12.02.2019

I)ccisitln: 'l'hc Comrnittcc consi<icrcd thc casc as pcr agcnda and hcard thc rcprcscntativcs of thc
applicant dr"rring pcrsonal hcaring. 'l'hc rcprcscntativcs sor.rght somc tirnc to iLrbrnit thc rcquisitc
inforrnation. Ilcncc, thc cornmittcc dircctcd thc applicants to sr.rbrnir thc I'ollow^gi"fyry#),/
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within 15 days:

l. Nct contcnt ol'FRP in lrxport Product.
2. Nct contcrrl of Ilalsa Wood, PVC forrn (Wcight wisc) in Irxport Product.
3. Nct wcight ol'Pultrusions, platc and rnctal parts.
4. Nct wcight of Irxport Product.
5. Valuc of consumablcs.
6. Sl. No. 5 and I I oIthc Standard I)cficicncy l;ormat.
7. Sumrnary shcct indicating weight & Shipping Ilill Number.
tt. Copy of Shipping Ilill for cntirc cxport confirming thc wcight indicatcd in thc Summary

Shcct.

'l'hc casc stands dcl'crrcd.

0llline cases
229

郡1織肝
加И
 ll椰胤粥‖疑掘彎

Ⅲ II搬
d

SuttCCt:              I Rcqucst for ratincation of norins in rcspect ofl
advancc  atlthorization  no.  0310787293  datcd l

24.07.2014.                                   |

I)ccision: 
′
l｀hc(〕olninittcc considcrcd thc casc as pcr agcnda and dccidcd to caH thc applicant for

pcrsonal l-rcaring in thc forthcoming mccting along with copics of import & cxport documcnts and

shippirrg bill to cxplain thc case bcforc Norms Comrnittec.

230
Casc No.: I 6l | 5l8l -A1.C21201 4

Mccting Nurnbcr: 2/tl1

Datcd: 01.05.2019
Subjcct:

M/S.  Iフ M   WIND   POWIう R   131ノ ADI]S
(INDIA)PRIVA′ I｀ 1〕 Iノ IMI′ I｀ 1〕D
HQ IrilC No.:01/81/050/00473/AM15/1)I〕 S¨ I1/

RLA File No.:07/24/040/00250/Aン l15/

1tcqtlcst for rcvision of rati「 lcd norills ill rcspcct of

advancc  authorization  no.  0710106866  datcd

20.10.2014.

I)ccision: 'l'hc Cornrnittcc considcrcd thc casc as pcr agcnda. 'l'hc rcprcscntativcs ol'thc applicant
cxplaincd thc manulacturing proccss during thc pcrsonal hcaring and submittcd thc calculation shcet &
rnatcrial balancc. On thc basis of rccommcndations and writtcn commcnts givcn by Consultant ('l'lrC-
1), thc Cornmittcc dccidcd to fix thc ad-hoc norms as undcr:

l)xport itcm: l.M 47.6 P2 Ito'l'n R Ill.n I)i1 - 42 Numbcrs

Nct wcight should not less than 863tt.94 Kg pcr bladc.

Import ltcm:

1 . Qr"rantity ol'componcnts at S1. No. 53, 61 to 63, 66 to 75 is allowcd as pcr GN-4.
2. Quantity ol'consumablcs at Sl. No. 76 lo 19 is allowcd as applicd lor and all

rcstrictcd to lo/o o{'l:OI} valuc.
3. Qr-rantity ol'rcst of the itcms is allowcd as applicd fur.

Ii.A cor-rccmcd may takc sr-ritablc conscqucr-rtial action accordingly.

Status:

Approvccl
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Approved

I)ccision: 'l'hc Cornmitlcc considcrcd thc casc as pcr agcnda. 'l'hc rcprcscntativcs of tlie applicant
cxplairrcd thc matrul'acturing proccss during thc pcrsonal hcaring and subrnittcd thc calculation shcct &
rnatcrial balancc. On thc basis of rccomrncndations and writtcn commcnts givcn by Consultant ('l'liC-
1). thc Cornmittcc dccidcd to fix thc ad-hoc nonrs as undcr:

F)xport itcm: LM 40 P ItOl'AIt lll.ADIi - 3 Nr"unbcrs

Nct wcight should not less than 6468.56 Kg pcr bladc.

Import ltcm:

i . Quantity of cornponcnts at Sl. No. 52 to 56 & 6l to 12 is allowcd as pcr GN-4.
2. Quantity of consumables at Sl. No. 73 to 78 is allowcd as applicd for and all togcther valuc

rcstrictcd to 1oh of IIOB valuc.
3. QLrantity of rcst of thc itcms is allowcd as applicd for.

I{A conccrncd may takc suitable conscqucntial action accordingly.

231

Casc No. :7/3/8 1 - Al,C2l2O1 5

Mccting Numbcr: 2/81

I)atccl: 0l .05 .2019
Subjcct:

232
(lasc No. : I 9 13 l8l -Al.C2l2O 1 5

Mccting Numbcr: 2/81

I)atcd: 0l .05.2019
Subjcct:

ン1/S●   Iン 4`   WIND   POWIう Iく    131ィ ΛDIう S
(INDIA)1)RIVATIう Iノ IMH｀ I〕D
HQ「 ilc No.:O1/81/050/00080/AM16/DI:S― I1/
RI_ノ A Filc No。 :07/24/040/00435/AM15/

1tcqucst for ratiflcation of norllls i1l rcspcct of

advancc  authorization  no.  0710107924  dated

25.03.2015.

Status:

Status:

Approved

M/S.IノM WIND POWI〕 It l〕 Iノ ADI〕 S

(INI)IA)1)RIVA′ I｀ 1〕 Iン IMI′ I｀ I〕D
HQ lrilC NO.:O1/81/050/00092//AM16/1)l〕 S― I1/

RLノA卜
｀
ile No.:07/24/040/00441/Λ 4ヽ15/

Rcqucst R)r rati「 lcation of norins in rcspcct of

advancc  atlthorization  no.  0710107923  dated

25.03.2015.

I)ccision: 'l'hc Commitlcc considcrcd thc casc as pcr agcnda. 'l'hc rcprcscntativcs ol'thc applicant
cxplaincd thc manul'acturing proccss dr-rring thc pcrsor-ral hcaring and sr,rbrnittcd thc calculation sheet &
rnatcrial balancc. On thc basis of rccommcndations and writtcn commcnts givcn by Consultant ('l'liC-
i). thc (lornrnittcc dccidcd to fix thc ad-hoc norrns as undcr:

!)xport item: LM 40 ltO'l'n R Ill.AI)11 - 4tt Numbcrs

Nct wcight should not less than 646t1.56 Kg pcr bladc.

Import Itcm:

1 . Quantity ol'componcnts at Sl. No. 52 1o 56. 59, 61 to 12 is ailowcd as pcr GN-4.
2. Quantity ol'consutnablcs at Sl. No. 73 to 7tl is allowcd as appliccl lor ar-rd all togethcr valuc

rcstrictcd to loh of FOII valuc.
3. Qr-rantity o1'rcst of thc itcms is ailowcd as applicd for.

ItA conccrncd rnay takc suitable conscqucntial action accordingly.

Lrpla)

I)y.DGlギ
′
I｀

74/Pagc 74
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Export ltems:
I Model number,

number (if any)
HBP refers).

technical specification
and/or weight, of each

and specific quantity-both in terms of
export product (Appendix-33 of current

2 Detait technical note on manufacturing process including the relevant flow sheet.
つ
Ｊ Detail taihnical drawings with dimension of each export product, Catalogue, if

ffiy, may also be furnilhed.
4 Weight of each Export Product.
ξ
Ｊ @oftheimportedandindigenousinput,separatelyforeach

product, for the purpose of material balancing. Net weight (Gross weight minus

wastage) for each imported and indigenous input in the export product may be

indicated. Net weight along with details of other imported input to be used in the

resultant product and sought to be imported/procured from sources other than the

license, if any, may also be indicated.

Imnnrt I tems:
6 of the resultant Product as Per Sl'

No. I of Appendix-llA appearing in current HBP (Vol.I) separately for each

product.

Components:
7

8 of the resultant product showing placement and

exact use of components in the export product (s).

9 ponents to be accounted for in the resultant product

and the tequltement of co

10 @ionincludinggrade,composition,range,thicknessetc.ofthe
items proposed for imPort
Startl-r the export product, basic calculation as to how

of rawlnaterial propor.d for import has been arrived at, including the net weight

of components to Ue manufactured out of these imported materials, wastages

claimed at each stage of manufacturing with complete justification and supported

bv documentarv evidence/drawings etc

1l
(a)

I indicating the wastage during blanking

12 Cross Sbctional Diagram of export product with calculation of- raw materlal

requirement and the weight of the Cable in Kg. per Km. Copy of relevant

iOing material, giving break-uP of:

i) Steet Plates/Sheets upto 30mm thickness

iil Steel plates/Sheets more than 30 mm thickness and upto 70 mm thickness

iii) Steel Plates/Sheets more than 70 mm thickness.

i',oi Others e.g. Flanges, Pipes, Tubes, BarslRods, Castin8sfforgings etc.

Particularc ofElicettset

Ｑ
Ｊ

14



SDF

ame export product covered under this application,

in view of Public Notice No. 48 dated l4.l L2002.
15 Use of export product
16 You are advised to apply for SION.

17 end product. Do not use the abbreviations/short

form,
18

ヾ 19 Any other information:

The company is requested to submit information sought

letter dated 9.7 .2013 relating to calculation linking EP

dimension & end use of items 19,21,22 &,26.

vide DHI defieiency
rating with core/coil

20 d in duPlicate within 15 daYs from

the date of issue of this letter. The information may be directly sent to Chairman,

NC-II, O/o DGFT, Udyog Bhawan, New Delhi-l l00l l, E-mail: nc2.dgft@nic.in,

Office Tel.: 23061562, Extn,267 .
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LA/1 WIND POllVER BLADES(INDIA)PVT.LttD

ADV.AUT.NO -0710108496 DT. 10.07 .201.5

On the basis of calculation sheet and material balance submitted bythe firm the lic. may be ratified

as under.

Export ltem : LM 40.0 ROTAR BLADE - 3.0 No

Net weight not less than 6468.55 Kg per BLADE

lrnport item

諸 |ガ
鬱`η

SL.N00F ADVoAUTH.

Components, allowed as per G.N.449 to 53′ 57 to 66

67 to 72 Consumables, Qty as applied for, Value altogether
restricted to 1% of FOB Value

Rest of the items

SHAISH KUMAR

SL.NO QTY

2.

3 As applied for

′
ζ

９

／



t ts lt1
LM WrND POWER BLADES (lNDlA) PVT.LTD

ADV.AUT.NO -0710108495 DT. 10.07.2015

On the basis of calculation sheet and material balance submitted by the firm the lic. may be ratified

as under.

Export ltern : LM 40.0 P FRP ROTAR BLADE - 3.0 No

Net weight not less than 6468.56 Kg per BLADE

lmport item

SHAiSH KU MAR

SL.NO SL.N00F ADV.AUTH. QTY

1 52 to 56,61, to 72 Components, allowed as per G.N.4

2. 73 to 78 Consumables, Qty as applied for, Value altogether
restricted to 1% of FOB Value

3 Rest of the items As applied for

q'qn
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SuリーicCti「 M/S AК 9sh StCel crafts Pvt.Ltd.AA 0310813288
Dr. 16.05,2017
l(el'erence: * DGi=T I\o. 0 til:l ili)'tOlt,ilf i',lvi - |i;li)L:'' ,l l', lii tirrit:tl ;

u s/ 0 7-l20 Le .

With reference to the above, the undersigned is directed to say that the

AA may be ratified as under:

"Quantity of import item at Sl No l may be allowed

wastage with accountability clause. "

To′

mit kumar′ AD(DGF丁 )
∪tO. No.P-47014/55/2019-丁 SNA/ dated。 24,04.2019
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SiEMENS GAMESHA ADV AUTH.N00410163454 DT 23.08.2017

0n the basis of calculation sheet and rnaterial balance subrnitted by the firrn on 05.04.2019.丁 he

licence rnay be ratified as under.

ExpOrt itern:Gl14 ROttOR― Consisting of 3 Blades per set - 36 Set

(net weight not less than 1468.152 MT)

SHAISH

NC-2

Ч

'

S:. SLo NO.OF ADV ATUH. QW iN KGS

■′2′ 5′ 6′ 7′ 23′ 24′ 26′ 27′ 58′ 59 NOT ALLOⅥ′ED

2 3 198′ 012.0

3 4 62′ 502.0

4 8 2′ 625.48

5 9. 19.98

6 10 7.59

7 11 11′ 534.4

8 15 155,000.0

9 16 45′ 000,0

10 64 6′ 768.0

11 67 4′ 040.06

12 68 25′ 037.10

13 69 216.0

14 70 56′ 558.52

15 71 11430,72

16 72 21.60

17 73 4.75

18 74 75.0

19 75 150.34

20 76 120′ 096.0

21 77 259′ 470

22 78 124′ 775.6

23 17to22′ 25′ 28to39′ 46′ 51to56′ 60′ 62′ 63 Components, net to net

24 47to50′ 57′ 61′ 65 Consumables,qty as aPPlied

for ,value all together uP to
2% of FOB value

25 Rest of the items As applied for
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GAMESHA RENEWABLE‐ ADV AUttH.N00410163537D丁 19.09.2017

The licence may be ratified as under.

Export itern:Gl14 ROttOR― Consisting Of 3 Blades per set- 8.O Set

(Net weight not less than 332.001 MT)

N C-2

\1* ID

i.. trbmitted by the firm o.
The licence may be ratified as under. l

E.,^^-+ :r^ *. -4 /l A ria-Ah ^ 
i

sl.

1

SL.NO。 OF ADV AttUH. QTYIN KGS
2 6675。0

2 3 2899.0
３

一
４

39 6900。0
42 3200。 0

5 19′ 21′ 25 to 34′ 36′ 51to69 Com ponents, as per
G.N 4

6 20′ 22′ 23′ 24′ 28                         ‐
|

Consumables,qty as

applied for,value all
together up to 2% of
FOB value

7 Rest of the items As applied for

SHAISH KUMAR

|
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GAMESHA RENEVVABLE‐ ADV AUTHo N0 0410163616 D丁 25。 10口2017  1151ル
2919

On the basis of calculation sheet and material balance submitted by the firm o.
The licence may be ratif ied as u nder.

Export item: GL14 ROTOR- Consisting of 3 Blades per set - 30.0 Set

(Net weight not less than 1245.005 MT)

Si.

1

3

SL.NO.OF ADV AttUH. QttY:N KGS
10 34.0
39 Not AIlowed

４

一
５

　

一
６

　

　

　

　

一
７

４２

一
Not Allowed

19′ 21′ 25 to 34′ 36′ 51to69 Components, as per
G.N 4

20′ 22′ 23′ 24′ 28 Consumables,qty as

applied fo r ,value all
together up to 2% of
FOB value

Rest ofthe items As applied for

MARSHAISH K

NC-2

|
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ffitt
Departrnerrt [r,rr Prorrrot-ion of irrdustry and

( IS Section)

j

1

I
i
I

Sundeep Chauhan
(Development Officer)

丁o:

Shrl Chandrakant Reddy′ Asslstant DGF丁′DGF~「
F‖ le No.P-47011/93/2019-丁 S1/V dated.16.04,2019

.‐ i16η

I rrt.ernaI "Ir;'rclr:

Subjecti―  M/s Cos「 10S Engitec「 l Pvto Ltd.AA No.3∠1100∠ 13・/8(〕  dt.
05.01.2018
it(■ .l DCF…「 No.01_/81/1う ()/fi9 5/AIVI‐ 1り /1)I113‐ -11/り ]:′ic!1:.|)(3,02.201ヽ ウ

1/Vith reference to the cnbo∨ e′ theしinderslc」 ned is dlrected to say thatl

l,VVastage clairTled infornnation gi∨ en in the application
regarding 4 10/O to 62KD/O is in respcct of 15 exportltenns and

15 importitems(plates)。
2.Ho1/ve∨ er′ the instant AA has only ll exportitems and ll
import items(tu beS).

2,It rnay be seen that the wastage informatlon does not relate to the
lnstant AA.丁 hereFore′ lt is not posslble to offer corlarlnents in the rlnatter。
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Strbject:- Mls Apar lrrrlustries l,irrriteti AA N o.'34100440'2(t tlt.09 l04l'2018
l(cf'ererrce: 'l)GIII' U.O.No.0f /8 Ll50l4'29 IAM'I(.) /DtrS-'21t3,14 tlittetl; t L/1'2/'20'ltl

With i'el'erence to the above, [lre unclc'r'sigrtecl is clit'ecl-ecl to say that the AA niay be

rarti I'ierl ats Lt trclet':

l. Description, sizcs, (lr.liurtitics uncl ncI rveights of each export itenr r]ray be spcciliecl in

tlic AA.

2. Wolcl "ttlL.\u;,tr)t" nrr);r ll.c prr'-[i.rctl rt'ith lltc clcsct'ilrtiort ol !rttllot't il-r:nt:].

3. 'l'hL'\.r,ol"Lls "Platcs/Sh'ccts/Crri'[.s" nrity bt'rIclctctl l't'ort'l tlrc rlc':;r'r'ipliott ol tlrr: Irttlrttr'I
i[erris at Sl No. L artcl il's tlLrilntitv ol n]il\/ [)r'lllowcrl trritlt
;r ccotr tr Iitlli I ity clattscs.

4. (lrrarttitic:; of'ltttllot't itcttts at Sl Nos, '2 lti 7 l));11r bc allt-rvi,ecl

r,rrith accou tttu ltiliry clit ttscs.

ttyl to ir,2ir \^,ilstlgc vvitlt

r..rrit.lr trp l-ti 1'lir r,i'.t;t;rii,i'
I
I

t
'1, '

(Sundee'p ChauItartJ

Developrnetrt 0fficer

r「

o′

S1lri Alllit Kl111lari ADfDGFTl

tj.0。 Noo P-47011/107/2019¨
′
1・SA/7V,1)t.25/04/2019

′

に  A,
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KABEL

"-,..!

l)ate: ()2.03.2019

fo,
The Director General of Foreign Trade,
Norms Cornmittee-DE,S II.
t.Jdyog Bhavan,
New Delhi - 1 1001 I

IEC no.0395047587

SIbjil:.251∫ ReCtiflcatio■  Of Norms against Advance AuthOrisation No.0310821223

Ref:RA File No。 03/95/040/00170/AⅣ 119/
HQ File No。01/81/050/00323/AM19/
NC Mceting No.o781-ALC2/2018

Kind Attn: Shri. vijay Kumar, chairman & Addl. DGFT

Sir,

With rc'fet'ence to your cjellcienc)/ as on Dt.l9.l 2.201E,wewould like to state as below:

12' cross Sectional Diagram of export product with calculation of raw material requirement
ancl the weight o1'the cable in Kgs. Per Km. copy of relevant National/International
Standard/buyer's clata sireet may also be furnished. As per working attached along withF'ltlwchart and dctails of National/lnternationat Standard/ Buyer,s data sheet.

we request to consider the clarifrcation and Fixect Norms against the above said AdvanceAurthorisation and oblige.

Yours faithfully,
F or ItR KABEL LTI)

ｌ

ｆ

′

‐

‐
‐

6o i zf-
3。 多3o

Deputy Manager

R R KABEL LIMITED l RR crobat company I www.ngtobar.com I ctN No.: U28e9?MHr995pLc0ss294
x'gd' of': R'm R'tt| Houle, oasis cornplGx, P B. lt.rg, worli, !\iumbai - /oo ol3 . T: +91-22-2494 90m t 24t211/4 , t : +91-22-2ag1 25A5. E: humbai..*.M@rrglob.l.coh
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l  Voltage rating of cables.

/ Solar Cable(Flame Retardentlnsulated Sheathed cable∪ pto(600/1000 Voltage)

a
J

This materialis Obtain as cOmpounded granular forrn hA/hiCh is use for XLPO insulation and

31:|,:1:1111●   sheathing application purpose.This rnaterial contains polyolefinis rnaterials with flame retardant

fi‖ e rs.

Catalyst Masterbatch is norrna‖ y added at between 4-5%with the compound to incorporate41`● |)ltl■ .:||=111,11,1'ァ ||                 :ち 争拳1:;1■||
cross‖ nk behavior ofthe compound. ・

,/

レ

”
，

ｏ
”
富
〓
ュ
一
∽
一一
口
，
一
Ｏ
ａ

Z

Sr No. Generic Name of lmport ltem HSN Code Specific Use

1                                                     1丁 in Anodes are rnade of a special high purity grade oftin rnetal containing a rninirnurn of 99.950/0

.     2丁
I鶴 AttODE                           80030020  iSn.丁 heir casting is carefu‖ y cOntro‖ ed to prevent the introduction ofirnpurities. This iS use for

coating purpose on copper vvire to prevent oxidation of copper.
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(General Name)

(HSN)

25.34

28.85

0.57
.  0。92

3.81

5。 93

8.35

ｉ
轄
訂

Ｌ
〓
〓
Ｆ
●
晴富
雨
０
∽
“̈
●
，
”０
「一

34.59

島

Srtto SQ:指零rⅥ I 撻o.。 Fs、 Fattd l纂 trattd Dia 1 01D  prod K闇 1 74081190  80030020 39013000

21.95

晴allgen Fま奪e

Catalyst‐

39012ゆO③

1.16

Total ReqvireⅢ ettt

in(KG)of eaCh raw

rnaterial

０

８

７

８

１

０

４

６

８

３

２

８

０

０

２

４

５

４

４

８

３

６

２

３

７

５

183.20

279。 37

378.62
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TUVRheinland
Zertiflkat

為rtittkat Nr。  物
"ゥ
餞
"餞
′ハし。

R 60■ ■7788

CCrfジCα酔

慇iatt麟響θ

000■

Ihr Z-*iehere Client Reference Unser Zcichen θ〃″Rり物F″C′

000■ ―…■9600■ 83 00■

Ausstellungsdatum  Da″ グ rSS・″
`

03.03.20■ 7    (dり/mοタリ

暇enehttigungsinhaber ιたc■Jご Holder
RR KABEL Ltd。
RS 20■ 1202/■ ′ 203′  32'7/8′  Khanda
Road ′Dist waghodia
Vadodara ′Gu〕 arat 39■ 760
1ndia

静
｀
erttgungss饉搬 励 ゅ α

“
rmgPra″   .

RR KABEL Ltd.
RS 20■ ′202/■ ′ 203′  327/3′  Khanda
Road ′Dist Waghodia
Vadodara ′Gu」 arat 39■ 760
1Fldia

F貯機鮭cicttle農 ∫し,I Marル Ceprttft nach  
「
csttt αca“り

EN 506■ 8:20■ 4

Zcrtittziei・ les Produkt(Certtteidetttittkatioョ 1)

CerriJied Product (Produ ct I *lw tiScation)

PV― Cables {Electric Cables for Photovoltaic Systems)

Lizenzentgelte - Einheit
License Fee - Unit

■6

Code designation:
Cross secti.on:

Trade mark:

Rated Voltage:

Arnbient temperature:
Max.Conductor temp.:
Material of insulation:
Material of sheath:
Clolor of insulation:
Co]or or slleath:

Remark: This cable also
for 2 pfむ  ■■69/08.07

Tel.:+49221806-1371 e‐ mail:cert‐ valttity(,dc ittV.com

Fax:+49221806‐ 3935 httpノム″Чハ″.tuv.conプ sそIしリ

HlZ2Z2 K
■′5mm2 t0 16 rnm' acc.to
IEC 60228-2004 table 3

RR KABEll

AC ■,0/■ .O kV′  DC ■′5 kV
conducじ or― conductor
Coi■Ouctor― earth
-40。 C to +90。 C
+120。 C (fOr 20,000h)
Halogen free cross― ■inked compound
IIalogen free cross― ■inked compound
Black
Black

fulfills the requirements
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The process comprises of Wire Drawing, Bunching/Stranding, lnsulating, Final Sheathing & testing
during lntermediate stages as well as on the finished product.

lncoming Raw Material Copper 8mm test report
verification before releasing for Processing-- RBD

Tinning Process by Tin plating machine

為

…

拶

眩

Wire Drawing process with lnline Annealing and

By Multi-wire Drawing machine

|

Complete Quality tests to be performed & BSR

released

I

It
Extrusion process for insulation -- MC Extruders with
online spark tester

I

I

Extrusion 0,";;"r,;, / Jacketing
Raw material (compound testing)

兆

層

Bunching/Stranding Process― Buncher or Stranding  :

―

―

―

十

Coiling and Rewinding for Final Dispatch 磯

/

働諄 m｀R KAEEL
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．Depattmo■ t蔦卑t儒認諮 lヽdutty訓¬d
(「S SeCt10「〕)

IrrLerrrarl lraclr.:

__  _   5り い
j91ti一 M/S Disha Auto Corrlporlcnts P∨ ti Ltdi

AA 0310821769 Dt.19,06.201_8

ReFel― el―lccl ― DGFT IЧ o.〔 )上 /〔 :〔〕/1'()/tJ024 5/AIVI-19/1)El:-2/819 1)a tccl`
28,09,12018.

with reFerence to the above′ theしinclersigned is directed to say that the

AA lη ay be ratified as fo‖ Owsi

１

２

　

　

３

Net weight of the
Word "Relevant"
import items.
QuantitY of Im Port
and the sa me nlaY
clause.

exporl items may be specified in the AA'

may be prefixed with the descriptions of th e

Items at S Nos. L to 7 may be specified in kGs also

be allowed with uP to

/ Dor ralnrrrY1 or-rl /..\ffi r-or\
\L-avviv1.-"rv'rs

20/O VVaStage With aCCOUntablllty

ti

ヽ.

Sundeep Chauhan

To, ,-, '.. l. i '

shri chandrakant RedcJy-, Assistarrt DGF-[

r,rr. rrr o.p-qlowg4l20l-9-TSW dated. 16.04 '2079

htti)S:/ノ dipp.(〕 o千 li(〕 o,90V.ln/eド |IJ?X=pvdgM 115“ b(〕
卜)FO()6AM(lkllltll〕 X7Sy=lt,tぃ G、 lS― /ACOy`10LI、 4R62(〕
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LM W!ND POWER BLADES(lND:A)PVT.LTD

ADVoAU丁.NO-3410044265 DT。 19.06.2018

0n the basis of calculation sheet and material balance submitted by the n′ m the lic.may be ratined

as under.

Export item:FRP ROttAR BLADE LA/149.lP -  180 No

Net weight notless than 8690。 17 Kg per BLADE

lrnport item

SL.NO SL.N00F ADV.AUTH. QttY

16′ 17′ 26 to30′ 35′ 62′ 67′ 68

2. 49′ 60′ 61. @plied for Value altogether

restricted lo 1% of FoB Value

3 Rest of the items As applied for

汁ヮ
SHAISH KUMAR
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SIEMENS GAMESHA RENEWABLE POWER PVT. LTD.

ADV AUTH. NO 0410164454 DT 20.06.2019

On the basis of calculation sheet and material balance submitted
The licence may be ratified as under.

by the firm o.

Export item: BLADE R G1.L4 2MW T-BOLT SYSTEM RAL-G114 ROTOR- Consisting

of 3 Blades per set - 8 Set

(Net weight not less than 326.448 MT)

Sl. SL.NO.OF ADV AttUH. QTY lN KGS

1 1 1272.0

2 3 9L.2

3 4 4.56

4 5 84。0           1

5 6
|

37.92

6 7 4.8

7 8 1.06

8 9 |
12568.56

9 1,1 2540.16

10 13 6NO

1,1, 14 78447.29      1

!2 15 23889。43

13 16 16.68

t4 t7 26688.0

15 20 18504.0

16 2I 1503.96

17 22 1 NO.

18 24 6 NO.

19 25 9081.6

20 26 33.41

21, 77 5563.97

22 ]"0,28 to 30,32,33 Components allowed
asperGN4

23 Rest of the items As applied for lt

NC.2

SHAISH KU MAR
?^lf



l)e1lar'[nrent Ior' [)r"onrotion ol'Irtclrtstt"y ancl Ittl.et"ttul 'l't'itcle

['l'S Se$ionJ

Strtrject:- M/s Apar" ltrclustries l,irrritec[ AA N ,t,34i0044 300 d t.04107 l'201f3.

Irteference: -DGF'f IJ.0.No.01/t31/s01459 IAM-19 IDI:S-21843 clatccl ;141L'2/'201t\

Wit5 refepepce to tfue above, l-he rrnclersigr-rc'cl is clirectecl to say that thr: AA trtity ltc

ratiiiecl as tttrder:

L
'2.

aJ.

4.

Descrilttion ancl size clf expt-ilt itcrtt lllily be specifiecl irr AA.

Wor.cl "l'elevunt" nlly ltc 1lr"e-lixetl i,viIh tlte clescrilll,iol] ol irttllot't itettts.

(Jrruptity 9l'lrlprlrt ite nr;.rl Sl I'ltt. I to.j init\/ ht'allr-rwetl vriith ttll to ltXr \\z;.lst.tge t't'ilh

;r c(:o tt t'i [;t lt i I i t1, cl ;l tlstls.
(lLr;rpti[y 1yl'lprpot't itern aI Sl No.4 rnay ltc;tllott,ecl r,vith ttll to 0.t)5tlir Vtrilstagc r'vitlr

accr0 tt rt [;t lt i I ity cl tt ttses. r‐

l.:‐

ぃ」まa山→
Developlllent Officer

'l'o,

Shri Arlit l(trnrar'. AD(DGITTJ

II 0 Nn P-47 011 1107 1201q-'l'q\A/, rlt 7\,/O4',1?O19

′（

IR8

ハ
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Depar'Intent ftrr l)r'onrotir-rn of Industry ancl lntet'tutl 'l't';tclcr

['i'S Sect ion)

Srrbject:- M/s Apar lnclurstt'ies Linritecl AA N o.'3410044303 dt. 05/07 12018.

llefererice: -DGF'l' U.0.No.0l- lBll50l44'.1IAM'11) IDLlS-2 1845 clatecl; 74lt'21'201t3

With refer.errce to the abovc, the rrnclcrsigr-recl is clirectecl l-o say [hat the AA llialr [s
ratifiect ils ttttclet':

L Description arncl size of export itettt nray be specified irl the AA.

2. Wor-cl "r-glcvallt" r'pity [te pre-fixecl with the clescripti()l'l olirttlltlt'[ itettts;.

3. ,1.5e w,l.(ls "platgs/SIects/(.oils" pia)/ llc clclctetl l't'ottt fhc'tlest't'illliott ol'tltc ltr.t1'rot't

itc,rs at Sl No. 1 apcl it's rprarrtiLy ol'rniry be allor,verl with ttll ft-r l(.Zr !v;lst;-t1ic tt'it'lt

accott tt Iabi I i rY cla ttsc's.

4. Qttatrtitlz 111'Itttptlrt itcttts i'rt Sl

llccott t-tlalli I i ry cl iltlses.

No.2 to 5 111を lV I〕 C aHoヽveclゃvith tl11)t〔 〕ltサイ)ヽVこ lStと l:;t'｀
/`i tl〕

i,
I
I

I
l

-dv \
rf . -l -'.. fl I \
(.ot t t ttiu'cp ut icl Ltllctl lJ

D evelop tttetrt 0 lfi cer'

'I'o,

Shri Anrit I(unrar', AI)(DGIII')

u.0. N o. P-tt70111707 l'2019-'['sw, clt.'25104120t9
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SIEMENS GAMESHA RENEWABLE POWER PVT. LTD.

ADV AUTH. NO 0410164468 DT 05.07.2018

on the basis of calculation sheet and material balance submitted by the firm o.

The licence may be ratified as under.

Exportitem:BLADERGll4GAMT-BoLTLEP+MsRAL9018-G114RoToR-

Consistingof3 Blades perset - 1.Set

(Net weight notless than 39。
756M丁 )

SLo N0 30F ADV AttUH.

1+∩ ハ Qフ 0_フ 7

QTY:N KGSi
Sl。

Not allowed
1 L uv vrrrevr-

1,2,2!,22,25,26,29,30

Rest of the items

Components allowed

asperGN4-2

As applied for
3

SHAISH KUMAR

NC-2

爾ゴ 11

13D
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SiEMENS GAMESHA RENEWABLE POWER PVT.LTD。

ADV AUTH.N00410164477D丁 11。07.2018

0n the basis of calculation sheet and rnaterial balance subrnitted by thё  firrn o.

The licence may be ratified as under.

Export item: WIND TURBINE BLADE

(Net weight notlesS than l13.894M丁 )

Note: Value of Consumables all together at S.NO 25,27,28,29

the above licence is restricted to 3% of FOB value'

of import item in

(SHAiSH

- 5.O No.

濯KU
暉
ン
＝

Ｒ

S:. SL.NO:OF ADV AttUH. QttY丁O BE ALLOWEDiN KGS

1 1 13221.97

2 3 8023.16

3 6 9189.0

4 フ 27795.0

５

一
６

一
７

一
８

8 8489.0

9 3825。 8

10 1705.28

12 2005.3

9 13 564.183

10 14 617.13

11 25 279.08 Sq.meter

2550.O Sq.meter12

13

28

29 12891.67 Sqo meter

14 75 4.O Kg.

15

16

17 to 20′ 22 to 24′ 26 Not a llowed

30 to 74 Compon9

17 Rest of the items As a pplied for

NC-2
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DepartmentfOr PromotiOn Oflndustry and lnternal Trade
(丁 S Section)

Subl M/S DynamlC CableS Ltd.AA No.1340049021 Dt24,07.2018
Ref“ :“ DGFT NO. 01/81/50/445/AM19/DES-2/858 Datedi18.12.2018

VVith reference tO the above,the undersigned is directed to Say that

丁he instant AA may be ratlfied as fO‖
OWsi

l.DescriptiOn, SiZes, Quantities and net weight of each eXport iterln may be

2.蘭:」写:込vanザ may鷲
:|¶

i制。当り,お,糠ぢ:::』J舅路1.電器er Rod may3.Quantity of import iter

be a‖ OWed with l°/O wastage in the cOnCerned★
 export items With accotintability

clause.

4.Quantity of import item at SI No.3,7,11,15,18,22 and 26 ViZ.PVC COmpound
may u‖
lbiVI:lsyith 2% Wastage in the conCerned★

 expOrt items wlth

al‖
「 鼎 ∫:よF漱

試 S NQ 5and9u乙 劇 u面 num面 Ю Ю
d may be ttOWed

ne cOnCerned★ exportitems vVith accOuntabil!ty clause.

a Qua雨 り d而 p耐 崚 m tt S NQ ttQ亀 |″ 1。認 ne:?eln威 鷺翼

1lT::剛n』♀為
=賓
l囃11,IITア ||lz.Steel1/Vire may be allowed孔

R‖:鼎∫鯉♂i隅he conCσ ned★ expott lems wlh accOunaЫ ly dausea

★
Ref.:‐ Export VViSe ittport DetallS by the irm in ANF‐

4A,PARA16A.

i

SundeeP Chauhan
(DeveloPment Officer)
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Department高串F。1毛t吾言響industry and lntc自¬a1lTade
(IS SeCtiOrl)

tЧ 3

Su bj ect : - M/s KEI Industrles Ltd.AA No,0510∠ 1073 10 cit.25.07.201〔 j

01/(31/150/0(〕 /108/AIVI―‐1り dt,03.12.2[〕 18.lic:f . : DU l--l l\Jr,r .

With rel'erence
the instant AA

to the above, the undersigned in clirectecl to say that
may be ratified as follows:

1. Net weight of each expor-t itenr nray be specified iri the AA.

2, Word "Relevant" may be pre-fixed with the descriptions of
all Import items.

3. Quantities of import items at Sl. l\os. 1, 6, B 10 may be

a llowed with u p to l- o/o wastage with accou nta bility cla use in
terms of export wise import item details declaration given by
the firm.

4. Quantities of import items at Sl. Nos,2 - 5,7, 11 and 72

may be allowed with up to 2o/o wastage with accountability
clause in terms of export wise import item details
declaration given by the firm.

^

Sundee auhan
( Developm ent Ol'ficer)

丁o:

Shrl Chandrakant Reddy′ Assistant DGF丁′DGF丁

Fille No`P-47011/95/2019-丁 Sい〆datedl 16,04.2019
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Government of lndia
Ministry of Steel
Technical Wing

Subject: Ratification of Advance Authorization No 0310822765 dated
01.08.2018- M/s Chandan Steel Limited, Mumbai.

DGFT may refer to their UO No 01lB1l50l642lAM-19lDES-21135 dated
05.02.2019 on the subject mentioned above. ln this connection, it is informed that the
request of the applicant has been examined and this Ministry recommends the
following quantity of import taking clue from SIONs C-524, C-525 and C-535 against
export of 2250 MT and 750 MT Bright Bars made from Hot Rolled Stainless Steel
Peeled Bars of ITC Code 72222012, Grade 304 & 316 and 1500 MT and 500 MT
Stainless Steel Bars and Rods, Stainless steel round corner square (lTC Code
72221991), Stainless Steel Hot Rolled flats (lTC Code 72209090) and stainless steel
wire (lTC Code 72230091) of grade 304 and 316:

ｌ

　
ｏ

Ｓ

Ｎ

Item of import Qua ntity
applied

Quantity
to be
allowed

Stainless Steel meltinq scrap Grade- 304 4000M丁 3985M丁
2 Stainless Steel melting scrap Grade -316 1330M丁 1315M丁
3 Relevant shaped refractories (Bricks) 100M丁 100M丁
4 Relevant monolithic refractories (Ramminq Mass) 20M丁 20 M丁

5 Relevant special refractories (Shrouds, Mono
Blocks, Stopper, Nozzles, slide gate refractory,
porous plugs , Zircon Nozzles & Tundish Nozzles)

5M丁 5M丁

The above recommendations are however, subject to the condition that the company
has AODA/OD facilities as claimed by them.

Deputy

Bhawan, New Delhi

(S K Bhatnagar)
lndustrial adviser

Shri Shobit Gupta, Dy DGFT, DGFT, Udyog

Ministry of Steel U.O. no 2(13)1201 8-TD dated 19.02.2019

-hsrm9



llルイ1イルピ、夕|'´ | ‖い・しヽ′刀u.ッい             て115キ
~ol.つ

5ヽ

~夕
|マ

    ll¬ Tade・
・
・DepartrTlent For Prorrlotlo「 l oFl日 CluStry ancl lntcrrlご

(I S SeCt10n)

Subjecti― M/s SelkOdenkl lndia l_tdo AA 041.01_645り 上Dt.13.08.201_8
ileferclrcr-r: - IlCr'i':'i' i\r;. 0il81/501469/AM-19iDES-Zitj6,9 i.r;ili'il.
27 . !'2 .?-0 Lti .

With reference to the above, the undersigned is directed to say that tl-re
instant AA may be ratified as follows:

1. Net weight of the export product may be specified in the A/\.
2, Word "Relevant" may pre-fixed with the descriptiorrs of

im port Items.
3.Quantities of import items at Sl.Nos. 1to 5 may be allowed

on net-to-net basi.s with accountability clause.
4. Quantity of imporr- items at Sl.No. 6 may be allowed with up

to 2o/o wdstage vvith accountability clause.
5. Quantities of import items aL Sl.Nos. 7 and B may be

allowed with up to 1olo wastage with accountability clause.
6. Quantity of import items at Sl.Nos. 9 may be allowed with
up to 20/ON/vastageぃ 西th accountabillty clause=

(Development Officer)

丁o′

Sh「i Shobhit Gupta′ DDG′
∪。0,No.P-47011/94/2019-丁 SIAl datedi 22.04,2019

llttps:″ (1,F)p eolice 90v.in/O「
||(〕 /?x=Hol=tり ll「 c()Ow13〔〕|り｀L12zA!lIIK71ざ qZH111Dll()vvl_pYtlousClclA091007oAt1lM9‖

、v111)||(3人 ぃvll1 lo(1籠 1/r「 11).ll[)● k.ゎ Llltlり !|

■ヽ ヘヽ
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ACG PHARMAPACK PlrT.LttD

EXPOR丁 : COLD BLISTER FILIⅥ

レ

称

LIC.NO.0310823682   D丁 。10.09.2018

丁aking in to consideration 7%wastage lic,may be ratiefied as under

1.O Kg

lA/1POR丁 :

S.NO 1丁EM NAME QttY IN KG.

1. PVC Film(60 micron) 0,3608

2. BOPA Film(25 micron) 0.1293

3. Aluminum foil(a5 micron) 0.5447

4. P U Adhes市 e(60%NVM) 0.0583

5. P U Hardner(60%NVM) 0.0009
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Department for Promotion of lndustry and lnternal Trade

Subject: M/s KEI lndustries Ltd, AA 0510408163 dated ZZ.LO.ZOLS
Ref. : DG FT No. :01/8 1/ sO I 413 / AM-tg I NC-z I 85 9 d ated 1.8.12.20L8

The above referred Advance Authorization may be ratified as under:

1. Description, sizes, quantities, and net weight of export items under the advance autrorization rnay
be specified.

2. Quantity of import item at Sl. No.1 viz. copper wir.e road be allowed as 1.01kgs lkgin the concerned*
export items with accountability clause

3. Quantity of import item at Sl. No.2 viz. XLPE compound of relevant grade may be allowed as

1".O2kgs/kg. in the concerned* export items with accountability clause.
4. Quantity of import item at Sl. No.3 viz. PVC Resin may be allowed as 1.02Kgs/kg content in

concerned* export items with accountability clause.
5, Quantity of import item at Sl. No.4 viz. Antimoney Trioxide may be allowed as 1.02(gs/kg content in

concerned* export items with accountability clause.
6. Quantity of import item at Sl. No.5 viz. G.l. wire may be allowed as 1.02Kgs/kg content in concerned*

export items with accountability clause.

7. Quantity of import item at Sl. No.5 viz. Semi Conducting Water Blocking Tape may be allowed as

1.01Kgs/kg content in concerned* export items with accountability clause.
8. Quantity of import item at Sl. No.7 viz. Aluminum Wire Rod (Electrolytic gradeJ may be alloweC. as

1.01Kgs/kg content in concerned* export items with accountability clause.
9. Quantity of import item at Sl. No.8 viz. Copper tape may be allowed as 1.01Kgs/kg content in

concern€d* export items with accountability clause.
10. Quantity of import item at Sl. No.9 viz. HDPE may be allowed as 1.02Kgs/kg content in concerned*

export items with accountability,cJzuse. .\
11. Quantity of import item at Sl. No,10 viz. Nylon Compound may be allowed as 1.02h.gs/kg content in

concerned* export items with accountability clause.

L2. Quantity of import item lfSt. wo.f f viz. Glass mica tape may be allowed as 1.01Kgs/kg content in

concerned* export items with accountability clause.
13. Quantity of import itern at Sl. No.12 viz. Ethylene Propylene Rubber may be alloweC as 1.Ol,Kgs/tg

content in concerned* export items with accountaLrility clause.

* Ref.: Export wise import Details-Declaration by the firm in 1ANF4A-Para 164.

Shtt C(Redd"Astt DGF丁  。 4 0ζl蒻L。、1
F.NooP-47011/59/2018/TSW dt.25く

"F20r9

SU‖ DEEP CHAUHAN

{DEVELOPMEN丁 OFFICER)

t
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Government of lndia
Ministry of Steel

Technical Division

Subject: Ratification of norms in terms of Para 4.7 of HBP (Vol-l) of Advance
Authorizations (AAs) No 0310824767 dated 29.10.2A18 - M/s Colorshine Coated
Private Limited.

DGFT may refer to their UO Note No 011811501378/AM-19/DES-21 79 dated
01.04.2019 whereby the request of M/s M/s Colorshine Coated Private Limited,
Mumbai has been fonvarded to Ministry of Steel for ratification of the above-

mentioned Advance Authorizations.

ln the above connection, it is informed that the export product is covered

uncier C-2055 of PN No 33(RE: 2012)t2OO9-2014 dt 30.11.2012. The Quantity of

Cold Rolled Non Alloy Steel SheetsAlVide Coils in uncoated/coated -Galvalume may

be imported as Per Table- 1E and 1F of the aforesaid notification.

rhT^\D
tsMriEril

Deputy I ndustrial Adviser
Telefax: 011 -23062490

Shri Shobit Gupta, Dy DGFT, DGFT, Udyog Bhawa

(4t201 g-TD dated 15 '04 '2019
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Government of lndia
Ministry of Steel
Technical Wing

SubieCt: Ratification of norrns in terms of Para 4.7 of HBP(Vol)Advance
Authorization No 03108 2481l dated 31口 10.2018‐ M/s Bao Steelindia Company
Private Lirnited,Mumbai.

DGFtt rnay refer to their UO No 01/81/50/677/AM-19/DES-2/910 dated
06.02.2019 whereby an application of Mノ s Bao Stee: india Company Private
Limited,Mumbai has been foⅣ rarded to Ministry of Steelfor comments/views.

in the above connection,Ministry of Steel recommends to allow O.5%wastage

for import of l194 Mtt Pttme Quality Hot Rolled Steel in Coils(PiCkled&Oiled)
thickness 3.00 MM,width 1008 MM to l130 MM,Grade DDll&DD13 against
export of l188 Mtt Hot Rolled Steelin cOils(P!Ckled&Oiled),丁 hickness 3.00 MM of

width 249.05 MM to 2801Ⅵ M.

Ministry of Steel also recommends to allow O.10/O wastage for import of
356.7564 Mtt Prime Quality Hot Rolled Steelin Coils(PiCked&Oiled)thickness 2.00

MM to 4.00 MM,width 1220 MM,Grade DDll against export of 356.4 Mtt Hot
Rolied Steelin Coils(PiCked&Oiled),丁 hickness 2.00 MM to 4.00 MM of Width 1220

MM and length 2440 1Ⅵ M.

Deputy I ndustrial Adviser

Shri Shri Shobit Gupta,Dy DGF丁 ,DGFT,UdyogBhawan, Delhi.

Ministry of SteelU.〇 .No.2(10)/2018-丁 D dated 15.04.2019
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「 申m :ボWi乱よ:id繭訓
(TS SeCtiOn)

丁r

SubieCti「 M/S A「land Arc Ltd`AA 0310825290 Dt.29/11/2018
Itel'erence: - DGF-l- No. 01/81/50/671/AM-19/DLS-2/908 dt,

06.02.20Le

With reference to the above, the undersigned is directed to say that the

AA may be ratified as under:

1, Size of the export product may be specified in the AA.

2. Word "Relevant" may be prefixed with the description of
import item at Sl l\o. l and it's quantity may be allowed
with r-rp to 5olo rrvastage with accoLlntability clause'

3. euantity of import item at Sl No. 2 may be allowed as per

the packaging PolicY. ′

l

sundg」ぉ`:hauhan
(Development Ofricer)

丁o′

Shrl Arnit Kurlnar′ ハリtυし「 |ノ

∪̀〇 .No=P-47014/52/2019-丁 SVV dated.24.04.2019
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Departrnent. for Piorhotir-rn ol' IrrclusLry atrcl

(TS Section)
l n t.c rrta l -[ t".r d e

^

SubleCti―  lVI/S py「 laI口 lc cablSS Pvt,Ltdo AA No. 1310049137 dt.
30.11.2018
1Re「。:l_p(3F 「̈ N tJ.0」 /81/1;〔)/(395/AIVI― i:)/11)[:S― フ/S)1:?〔 lt.(〕 6.('2.2011)

With reference to the abo∨ er the undersigned ln directed to say that

the instant AA may be ratlFled as foHows:

1.

2.

3.

4.

Net weight of each export item may be specified in the A/\.
Word "Relevant" may be pre-fixed with the descriptions of
all import items.
Qurantities of irnport items at S.Nos. \,3 ancl 5 may be
allowed with up to to/o wastage with accountability clause.

Quantities of import items at S.Nos.2, 4 and 6 may be
allowed with up to 2o/o wastage with accountability clause.

I

I

Sundeep Chauharr
( Development Officer)

‐
「 o′

Shri Shobhit GuttLa′ DDG′ DGFT
Fi‖e No.P-47011/93/2019-TSVV dated,16.04.2019



・11';サルf)1「リ

⌒ 2o3
@t1

Departrnent I'or Prornotiorl of tndustry and
(TS Section )

?07
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一
　

一

Subjcct:一 M/s
「teFer(〕 nc(〕 |   ・

06.02.2019.

Selkoderlki lndia Ltd. AA 0410164973 Dt,13.1_2,ノ (」 1.I;

|)(L lr… |―  Nt,. 01/81/50/691/Aγ l-19/DES-2/909  1):||ヽ 1ヽ1,

With reference to the above, the undersigned is ciirec[ecl to salr Il-r;rt tlrc:

instant AA may be ratified as 1'ollows:

1. Net weight of the export product may be specified in the AA.

2. Word "Relevant" may pre-fixed with the descriptions of
im po rt item s .

3. Quantities of import items at Sl.Nos. 1 and 16 may be

allowed with up io 2o/o vttCIstage with accountability clatuse.

4. Quantities of import items at Sl,l\os. 2,3 and \2, 13 may be

allowed on net-to-net basis with accountability clause.
5. Quantities of import items at Sl.No. 4 to 9 arrd 74,15 may

be allowed witlr up to Lolo wastage with accountability
clause.

6. Quantities of imPort itemns at SIoNos. 10 and ll may be
allowe伽 山 叩 わ 20/O wa曲

“

耐 hmuntabillitte

Sundeё p Chauhan

(De∨ elopment Officer)

丁o′

Shr.i Shobhit Cu直′DDG
U,0.No,P-47011/5/2019-TS1/V dated,22.04.2019
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Government of lndia
Ministry of Steel

Technical Division

Subject: Ratification of norm in terms of Para 4.7 of HBP (Vol) Advance
Authorization No 0310825796 dated 19.1 2.2}fi- M/s Phoenix Foils Private
Limited, Mumbai.

DGFT may refer to UO No 01lB1l50l717lAM-1glDES-ll/08 dated 10.04.2019
on the subject mentioned above. ln this connection, Ministry of Steel has examined
the request of the applicant and has no objection if NORMS Committee ratifies the
description of item of import Cold Rolled Stainless Steel Wide Coils/Strips (Prime
Quality), Thickness 0.20 MM to 5.00 MM (Grade 316/316L) against export of Cold
Rolled Stainless Steel Strips, Thickness 0.01 MM to 3.00 MM, Grade 3161316L as
per the applicant request allowing wastage of 3%. However, the width and thickness
of imported cold rolled stainless steel coils should be more than the width and
thickness of the exported stainless steel coils.

(S.K.Bhatnagar)
Deputy industrial Adviser

Shri Chandrakanth Reddy,Asstt DGF丁,UdyogBhawan,New Delhi.
Ministry of Steel U.〇 .No.2(15)/2017-丁 D dated 22.04.2018
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WqGovernment of lndia
Ministry of Steel

Technical Division

Subject: Ratification of norm in terms of Para 4.7 of HBP (Vot) Advance
Authorization No 031082 5794 dated 19.12.2018- M/s Phoenix Foils Private
Limited, Mumbai.

DGFT may refer to UO No 01lB1l50l71BIAM-19/DES-ll/07 dated 10.04.2019
on the subject mentioned above. ln this connection, Ministry of Steel has examined
the request of the applicant and has no objection if NORMS Committee ratifies the
description of item of import Cold Rolled Stainless Steel Wide Coils/Strips (Prime
Quality), Thickness 0.20 MM to 5.00 MM (Grade 410 S) against export of Cold Rolled
Stainless Steel Strips, Thickness 0.01 MM to 3.00 MM, Grade 410 S as per the
applicant request allowing wastage of 3%. However, the width and thickness of
imported cold rolled stainless steel coils should be more than the width and thickness
of the exported stainless steel coils.

rh-ili-D
(iffitrrsr')

Deputy lndustrial Adviser

Shri Chandrakanth Reddy, Asstt DGFT, UdyogBhawan, New Delhi.

Ministry of Steel U.O.No. 2(15)12017-TD dated 22.04.2018
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LM W!ND POWER BLADES(lNplA)PV丁 .LTD

AD∨ .AUT,NO-0710106866 D丁 .20.10。 2014

0n the basis of calculation sheet and rnaterial balance subrnitted by the firrn the lic.may be ratified

as under.

Exportltem:LM 47.6P2ROTAR BLADE -  42.O No

Net welght notless than 8638.94 Kg per BLADE

lrnport item

SHAISH KU MAR

Ql:

Components′ allowed as per GoN.4

consumables′ Qty aS applied for′ Value altogether

restricted to l%Of FOB Value

As ap口 edl創

SL.N0 SL.N00F ADV.AUttH.

1 53′ 61 to 63′ 66 to 75

2. 76 to 79

3 Rest Ofthe items

r
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LM Ⅵ′lND POWE」
lB(11lsittDル

〕ヽPV.LTD

ADV.AUT.NO -0710107924 DT. 25.03.2015

On the basis of calculation sheet and material balance submitted by the firm the lic. may be ratified

as under.

Export ltem : LM 40.0 P ROTAR BLADE - 3.0 No

Net weight not tess than 5468.56 Kg per BLADE

lmport item

SHAISH KUMAR

SLo NO SLoN0 0F ADV.AUTH. QTY
52 to 56′ 61 to 72 Components, allowed as per G.N.4

2. 73 to 78 Consumables, Qty as applied for, Value altogether
restricted to 1% of FOB Value

3 Rest of the items As applied for
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LMwINDPoWERBLADES(lNDlA)PVT.LTD

ADV.AUT.NO -.t'!710107923 DT' 25'03 '2015

on the basis of carcuration sheet and material barance submitted by the firm the lic' may be ratified

as under.

Export ltem : LlVl 40'0 ROTAR BLADE - 48 No

Netweightnotlessthan6463.56KgperBLADE

SHAISH KUMAR

赫 FAD叫

SZto 56,59,6Lto72
73t078

瓦 app‖ed堕
Rest of the items


